FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
ROEVPL VENTURES PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor ROEVPL Ventures Private Limited

2. | Date of incorporation of corporate| 28/11/2005
debtor

3. | Authority under which corporate| Registrar of Companies, Mumbai
debtor is incorporated / registered

4. | Corporate Identity No./ Limited| Us1900MH2005PTC157592

. X . ; of
corporate debtor

5. | Address of the registered office and | Regd. Office: 502, Plot No. 91/94, Prabhat
principal office (if any) of corporate | Colony, Santacruz (East), Mumbai City,
debtor Mumbai, Maharashtra, India, 400055.

Principal Office: Oposit Shakshi Hotel,
Ward 4, Block Maihar, NH 7 Katni Road,
Maihar, Satna,Madhya Pradesh, 485771.

6. | Insolvency commencement date in| 18-02-2026
respect of corporate debtor

7. | Estimated date of closure of insolvency | 17-08-2026
resolution process (180 days from the order dated 18-02-2026)

8. | Name and registration number of the | NPV Insolvency Professionals Private Limited -
insolvency professional acting as| Through its Director - Mr. Ritesh Prakash
interim resolution professional Adatiya

IBBI Reg. No.: IBBI/IPE-0040/IPA-2/2022-
23/50021

9. | Address and e-mail of the interim| Address: H-35, 1st Floor Jangpura Extension,
resolution professional, as registered | Jungpura, South Delhi, New Delhi — 110014.
with the Board Email Id — ipe@npvca.in

10.| Address and e-mail to be used for| Correspondence Address: 10th Floor,
correspondence with the interim | 1003, Zion Z1, Near Avalon Hotel, Sindhu
resolution professional Bhavan Road, Thaltej, Ahmedabad — 380054.

Process Email Id:
cirp.roevplventures@npvinsolvency.in
For filing claims, please go to the claims
section of below mentioned website:
https://www.npvipe.global/

11. | Last date for submission of claims 04-03-2026

12.| Classes of creditors, if any, under| Not Applicable
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

13.| Names of Insolvency Professionals| Not Applicable

identified to act as Authorized
Representative of creditors in a class
(Three names for each class)




14.| (a) Relevant Forms and (a) www.ibbi.gov.in

https://www.npvipe.global/

(b) Details of authorized | (b) Not Applicable
representatives are available at:

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench Court- VI has
ordered the commencement of a Corporate Insolvency Resolution Process of the ROEVPL Ventures
Private Limited on 18-02-2026.

The creditors of ROEVPL Ventures Private Limited, are hereby called upon to submit their claims
with proof on or before 04-03-2026 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorized representative from among the three insolvency professionals listed against entry
No.13 to act as authorized representative of the class [specify class] in Form CA. - NA

Submission of false or misleading proofs of claim shall attract penalties.

)

IPE — NPV Insolvency Professionals Private Limited
Through its Director — Mr. Ritesh Prakash Adatiya
Appointed as Interim Resolution Professional

In the Matter of ROEVPL Ventures Private Limited

Date: February 19, 2026 IBBI Reg. No: IBBI/IPE-0040/IPA-2/2022-23/50021
Place: Ahmedabad Validity of AFA: December 31, 2026

Email for Correspondence — cirp.roevplventures@npvinsolvency.in
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KIRLOSKAR BROTHERS LIMITED
AKioskar Group Com 'IC 9
Registered Office: Yamun & Ka. 9B (310 T),

Plot No. 3, Banar, Pune - 411 045,

GIN No.: L2817 13PN 1920PLCO0DGTO

Notice - Spacial Windaw for re-lodgment of transfer requests of
physical shares

lug Live

Notioa is hereby given that the Securities and Exchange Board of India
vide its citcular No_HO/38/13111(2)2026- MIRSD-POD/N3750/2026 datad
January 30, 2026 has provided special window of one more year from
February 05, 2026 to February D4, 2027 for =lodgement of fransfer
investors prior 1o
April 07, 2012, however, |\.,Uclud teturned by the Company/iis RTA dus
Investors o this Spocial
Pt SEBL s
For KIRLOSKAR BROTHERS LIMITED

S
vang Trivedi

Place : Pune De
Company Secratary

Date :February 19, 2036

+01 206721 8484

* Email: grisvancs, com
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The creditors af KISHORE KALAYNJI CORP LLF, ara hersby called upon to

submit 2 proof of their claims on or before 27-02-2025 lo the Interim Resolution

Professionalal itom

The financial creditors shall submit their proof of claims by electronic means only.
submitthe proof of by postor by electionic

s
Submission of false: wafs of claim shall

Sdi

na Garg
Dato: 19-02-2026 Intarim Resolution Professional
Place: Mumbai PA-001P. A7H0058
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WIZZMI]NI FINANGIM. SEIWIBES LIMITEI]

RO: iy Glnund mo« Norm Bln.:k Mampll Cen
Dickenson Roa 0 055, Gid o UBSY 1OKAISBSPLGI1ETTS
NOTICE
This is to infarm the Public that Auction of pledged Goid Omaments will be
conductad by WIZZMONI FINANCIAL SERVICES LIMITED (formerly Unimoni
Financial Services Limited) on 23.02.2026 at 10:00 am al the respective cen
given below. The Gold Ornaments to be auctioned belang fa Loan Acco:
our varlous Customers who have falled to pay thelr dues, Our notices of auction
have been duly issued ta these borrowers. The Gotd Ornaments to be auctioned
belong to Overdue Loan Accounts of aur varlous Customers mentioned below
withbranch name:
Muction Centre Address & Loan Nos: MUMBAI - ANDHERI {MUM - 101-105,
FIRST FLOOR, EXPRESS CHAMBERS, ANDHERI-KURLA ROAD, Contact:
7356282273) 2217713. MUMBAI - BORIVALI (BB - BUILDING NO.3, SHOP. 12,
DIGONSUMER MAGAR, KORA KENDRA,OPP.FLY VERBRIDGE, BORIVALI(W),
Contact: 9323599928) 2170994, MUMBAI - MIRA ROAD (MUI - OFFICE NO
1,2,3, FIRST FLOOR,52 - SHOPPING CENTRE, BUILDING NO A, B3/64,
SHANTHI-401107, Contact No.9819142430) 2170760, 2244154, 2171136,
2151591
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See

the World

without spending a single rupee from your pocket.

Assistant Tour Managers

and

At Veena World, Assistant Tour Managers start with hands-on experience -
managing guests, coordinating logistics, and leaming travel from the
ground up. Today, nearly 400 Tour Managers and Assistant Tour Managers
power our on-ground guest experience. With the right mindset, skills, and
performance, Assistant Tour Managers grow into full-fledged
Tour Managers. That’s when the world truly opens up.

Career growth based on performance

India and

Not everyone gets paid to travel

Tour Managers do!

Asst Tour

n to pre-
for the walk-in

for Assistant Tour Managers

Tour Managerti Tour Manager(world)

Many of our Tour Managers have travelled

to 50-75 countries while building a stable and
respected career In the travel industry.

Walk-in
Interview

Applications are invited in the prescribed format from the
eligible candidates for MD/MS/DM/M.Ch. temporary posts:
Professor/ Assaciate Professor / Assistant Professor.
Requisite Vacancy Position Qualification, Experience, Other
details and prescribed application format ars available on
bsite: www. com

Last date of application to 9th March 2026.
Sdi-

Director
Bombay Hospital Institute of Madical Sciences

ety frerd @
RESERVE BANK OF INDIA

W

RECRUITMENT OF ASSIETANT

2025

| Reserve Bank of India imites applications from eligible candidates for ihe post of
| Assistant (650 posts) in varius cffices of the Bank. Selection for the post will be
| through  country-wide cenra-wise competiive two phas Onlin Examination and
| Language Proficency Test. The full text of advertisement will be available on the
| Bank's website www.rbi org.in) in the third week of February 2026 and is alsa being

| published in Employment Newsf Rozgar Samachar. Applications wil be accapled

| anly online throughthe Bank's websile.

| Important Dates:
Application Submission Window and February 16, 2026 -
Payment of Fees Online Warch 08, 2026
Date of Prefiminary Online
Examination {Tentative) Al sy 2nae
Date of Main Online Examination
(Tertative) June 07, 2026

INDIAN INSTITUTE OF TECHNOLOGY BOMBAY
Powai, Mumbai - 460 076
Advertisement No. RECT/ADMINO001/2026

tute of Tec an Instiute of nati as
Insttute of Eminence, inviles onkine application for fallowing posltion(s)! vacancy

{ies) ofthe post(s) -

81, Name of the Pos! Pay Detalls | Mo. of Position(s)/
Ho. Vacaney (ies) &
Reservation
T Pay Level 10| 1 Posifon (UR) |
56100-177500)|
2, | Technical Cfficer (Scale-) Pay Level 10 1 Pasition

{Job Ref No, 50865409} (56100-177500) (DBC-NGL)
3. [Jr Trained Graduate Teacher- Pay Level 6 1 Position {UR)

Mathematics (Job Ref. Mo 50B54845)| (35400-112400))

4. | Trained Graduate Teacher- Science | Pay Level 6 | 1 Pasition (UR)
Sunday, 22™ Feb 2026 || (Job Ret. No. 50804082) (35400-112400)
5. | Trained Graduats Teacher- PayLeval 6| 1 Pasition (UR)
e tiph niesna Ha o Warathi {Job Ref. No. 50868539)  |(35400-112400)
Corporute Office & | Je Trained Graduate Teacher - Soclal Pay Level 6 1 Pasition (UR)
. Neelkanth Corporate Park wdies {Job Aet, No. SDB64200)  |(35400-112400)
Vidyavihar (West) 7. [ Technical Suparinondent- Backiog | Pay Level 6 | 1 Posilon (SC)
Vacancy {Job Ret, No. 50B66015) _|(35400-112400)
Mumbai - 400 086 8 | Technical Superintondant Pay Lovel 6 | 1 Posiion (UR)
Eligibility {Job Ref. Mo, 50775176) (35400-112400)
o icadem/ise | |7 [Lisnr T | B, [
Fluent in Hindi, English + one 70, | Technical Superintendant 7 Posilion (56)
regional Indian language (Job Ret. No. 50B68051) )
People-centric, guast-sarvlng T1, [ Technical Superintendent Pay Lovel 6 | 1 Position (EWS)
mindset, calm, {Job Ral. No. 50866052) (35400-112400)|
physlcallytravel-m 12. | Technical Superintendent —Backlon | Pay Level6 | 1 Posdion (SC)
No addictions and vices Vacanicy (Job Rel. No. 50864183)  |(35400-112400)|
Available uurlng peak seasons 73| Ir Enginer — Backlop Vacancy Pay Level § T Position
(Apr-Jun & Oct-Dec) (Job Rel. No, 50695111) (35400-112400)| __(DBC-NOL
i | Technical Suparintendent ~ Backiog | Pay Level 6 1 Position
If travel excites you, responsibility Vacancy Job Rel. No. 50860042 |(35400-112400)|  (BC-NGL)
motivates you, and growth matters to 75, [Technical Superntendent - Backiog | Pay Level 5 2 Pusitons
cancy (Job Ret No. S0873802) | (35400-112400) oL

you - this journey could be yours.

-
VE.ENA WORLD

gister
eb

y Level 3

{Job Ref. No. 50775779) (21700-69100)

7. [ Temp. Pre Primary Teacher EA2 2 Positions

{Job Ret Mo _50B73806) (21700 -68100} | {1 OBC-NCL, 1UR)

Fer details regarding essaniial educational qualicalion, ezperience, gonoral
wisitIT P

The date of closing of nline application interface

.03.2026

Date : 17.02.2026 REGISTRAR

Mumbai Port Authority

Applications are invited from eligible Indian Nationals for
asJdr. n coniract basis.

Lastdate of receiving applicafions is 10/03/2026.

For details regarding educational gualifications. age.
experience, application format etc., please visit our website
gov.in (people &

MDPA-50-2025 (Head of Department)

Janardan Bhagat Shikshan Prasarak Sanstha's

RAMSH T HAKUR
H H o]0
CBSE Affiliation No. 1131483 School Code: 31472 UDISE No. 27244100042

Plot No. 01 & 02, Sector-12, Ulwe, Tal. - Panvel,
Dist. - Raigad - 410206.
Contact No. 022-27212067, 77100072762,
Email: rtpsulwe@gmail.com, Website: www.rtpsulwe.com

STAFF RECRUITMENT

Applications are invited for the following positions
for appointment in the Academic Year 2026-27
As our institution continues to grow, we are seeking passionate
and dedicated educators who are committed to inspiring young
minds and contributing to our vision of academic excellence.

POST & SUBJECT | (2% | QUALIFICATIONS & ELIGIBILITY
TGT « Graduate or Post-Graduate in the
English (1) relevant subject with a minimum
Hindi (1) of 50% marks

Bachelor of Education (B.Ed.) is
mandatory

Prior teaching experience in a
CBSE school is mandatory

« CTET (Central Teacher Eligibility
Test) qualification is preferred

N
.

.

« Graduate or Post-Graduate in the

relevant subject with a minimum

of 50% marks

Bachelor in Education (B.Ed.) or

Early Childhood Care & Education

(E.C.C.Ed.) is Mandatory

« 3 Years of experience in a CBSE
school is preferred

Teacher cum
Assistant

Co-ordinator
(Pre-Primary)

PRT « Graduate or Post-Graduate in the
English (2) relevant subject with a minimum
Engtsn 2 oS0 mane
Marathi (1) « Bachelor of Education (B.Ed.) is

! 6 mandatory
Science (1)

« Prior teaching experience in a
CBSE school is preferred

o CTET (Central Teacher Eligibility
Test) qualification is preferred

Social Science (1)

« Graduate or Post-Graduate in the
relevant subject with a minimum
of 50% marks

* B.PA.

Dance Teacher 1

 Graduate or Post-Graduate with
a minimum of 50% marks

« AT.D./B.FA/MFA/ Diplomain
Fine Ar/Painting / Drawing &
painting

Art & Craft Teacher 1

« Graduate or Post-Graduate in the
relevant subject with a minimum
of 50% marks

« Sangeet Visharad or BA in Music
followed by a 2 Years Diplomal
Certificate in Music

Music Teacher 1

« Graduate or Post-Graduate in the
relevant subject with a minimum

of 50% marks

B.LIB/ M.LIB is mandatory

3 Years of experience in a CBSE
school is preferred

Librarian 1

.o

Note : To app\y interested candidates should submit their resume/cv,
a passp and self-attested copies of all relevant
(Academic can be sent via post
to the Chairman, JBSP Sanstha, Ramsheth Thakur Public School,
Ulwe at Plot No. 01 & 02, Sector-12, Ulwe, Navi Mumbai - 410206.
Alternatively, applications may be submitted by email to
rtpsulwe@gmail.com
The deadline for all submissions is Saturday, 28th February, 2026.
For Additional Information Contact : 7710072762 / 7710090800

Shri. Ramsheth Thakur (Ex. m.p)

Chairman, Janardan Bhagat Shikshan Prasarak Sanstha, Panvel

epaperfinancialexpress.com

. Ahmedabad
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added QIB Portion for QIBs; Further, not iess than 15% of the Nat Issue shiall be availabl for allscaton on 4 propor ionate basis fo
Non Institutional Bidders out of which {a} bereserved for more than 2200 | 1,000,000, amx (b} two
third of such porfion shail be reserved for applicants with application size of more than 1,000,000, provided that the unsubscribad portion in either of such sub-

~

3) Auotmentto N Above Rs,
The Basis of Allotment 10 the Non-Instiutional !rwesnors who have Bid at cut-offPrice or af or above the Issue Price of R. 117/- per Equiy Share, was finalized in

be aliocated to applicants in the other sub-category of Non-Institutional Biddersand not fess than 35.00% of the Net Offer shall allncation

accardance with the SEBIICDR Regulations, subjéctto valid Bids being recewen from them at o abiove the Issue Price. Further, Equity Shares will be allocated ana
basis to Eligible Employees applying under the E jon, subject to valid Bids above the Issue Price. AllBidders, aiher than Anchor
Investoes, are raquired to participate in the Offer by mam:ﬁnmy utlllsmg me Application Supported by Blocked Amount ("ASBA’) process by providing details of their respectwe

ASBA A 1t {as defined herginafter) in will be blocked by the Seif Certified Syndicate Banks (*SCSBs") or under the U
the ase may ba, 1o the extent of respective BId AMOuNS, ANChor INVestors are not pe«mmau 10 participate in the Offar through the ASBA process, For detalls, Sea Issus
Pracedure” on page 323 of this Prospectus. The investors are advised to referto forthe Yisclaimer clause pertaining to NSE Limited. Forthe purpose
afthis Issus, the designated Stock Exchanga will be the NSE Limited. The trading s umpommbecommnncmnnrmmmrenmaw 10,2026*

*Subjectto e receipt of listing and trading approval from the NSE Limited (‘NSE Emerge of NSE Limited®)

SUBSCRIPTION DETAILS*

The tssue (excluding Anchor Investors Portion) received 7173 Applications for 2,79,31,200 Equity Shares (before technical rejections) resulting in 23.43 times subscription

sultation with NSE Linited. The y the extent of 51.26 times, T quity 15 2,19,600 Equity
Shares to 61 successful applicants, Thademlsoflhe Basns of Allatment of the said category is as under:
No. of Shares | Number of Total Ne. of Ration of | Number of Successful | Total No. of shares | Surplus/
:;- aiotor | applisatins m} Shares applied in m} mmme allofieesto | applicants (after allocated it
" |(Category wise)| received «each category applicants rounding off} allotted (14)-(7)
) (2 3) (4 5) | (6) {7 (10) (12) (14 16)
9,600 1159 98.98 1.11.26.400 98.64 2.17.350 60 2,16.000 -1.350
10.800 1 0.04 1.18,800 1.06 2083 1 3,600 1537
12,000 1 0.09 12,000 01 188 0 -188
| Grand Total 111 10000 | 1,12,57,200 | 100.00 219,600 61 2,19.600 0.00
4) Allotment Investors (After

Allotment {0 Q1Bs, wha have bid at the Issue Price of As, 117/~ per Equity Share or above, has been done on a proportionate basis in consultation with NSE Limited. This

The Basis of Allotment to the Non-institutional Investors, who hawe Bid at cut-off Price or af or above the Issue Price of Rs. 117/~ per Equity Share, was finalized in
consuttation with NSE Limited. The category has heen subscribed to the axlen!ul 21 96 times. The fotal number of Equity Shares Allotted in Ihrs:ateqmyls 1.11,600 Equity

tionof market maker). gories are as under calegory has been subscribed 1o the extent of 2,38 imes of QI8 portion. The total number of Equity Shares allolted in the QI8 category i 4,35,600 Equily Shares, which were
Detailofthe Aupﬁmmns Received: allotzdta 7suceessiul Appicants.
(12 | Fe Rarber i | Ho.of Equiy | Equly Shares Reserved| o ol imes | o A PR A L e AL R R P R N iR ol | S
"ﬂ- i Simies oopled || s pbe Prodoechis L suktriibed , - l(::“ ory wise] tolal | in gach category| 1% | Shares available licants | (after rounding off) Jallotted 4)-
ndvidual invesiors 5314 1,27,53,600 71400 1630 | TAOITST200] | 1 o ! Bl ] . %—(mv_ﬂ—liﬂiﬁll
2 %‘:m;":f"’"‘*”"“ Invess e than e e oD O Y, | a7 2461200 111600 2186 | 26,79,60400.00 T 70 I T ] 201 3737 T i e,w‘ln‘ 57
3 _[Non-inshiuional Investors (above 21 million) 1160 | 1.13,43,600 218600 5126 | 132720120000 i : 1 e — — e . e L
4| Qualiied Insttubonal Bidders (excluding Anchors Investors) 7 12.56.400 4,35 600 288 | 14,69.98.800.00 e T i T i - 3 L i 2
0 {Afaiugt kel 1 104 T ! LIAREN0 1.44.000 1429 | 144,000 | 11 15,66 T 50,400 i)
[Total AL 21931200 160,33.600 2843 | 3.20.79,30,400.00 473,500 1429 | 429600 | 34 748,944 T A 748,800 5L
Final Demand 4,353,600 1429 | 435600 | 34 151,025 1 1 1.61.200 175
A summary of the final demand as par NSE s on the Bid! Issue Closing Date al different Bid prices isasunder: Grand Tolal 10000 | 1256400 | 100.00 |  4.35.600 4,35,600 0.00
Sr. No. Bid Price MNo. of Equity Shares % to Total Cumulative Share Total Cumulative % of Total 8) {After Technical Rejections & Withdrawal): The Basis of Allotment o Market Maker who have bid at Issue Price of Rs. 117/- per Equity Shares
1 111.00 52,600 0.19 52,800 .18 or above, was finalized in consultaion with NSE Limited. The category was subscribed 1.00 imes | . for 1,16,400 Equity Shares the tofal number of shares allotted in this
A 112.00 9600 0.03 62,400 022 category is 94,400 Equity Shares, The category wise details of the Basis of Allotment ara as undar:
3 113.00 4,800 0.02 67.200 0.2 Wo. of Shares Apaled| ':'n'a‘l';m %t | Total No. of Equity Shares %of ":h:ﬁh“":,':'li"l;:‘ Fatip | Tolal Number of | Surplus/
4 11400 7,200 0.03 74400 0.7 for (Category wise) | "PP total ‘applied in this Category total shares allotted | Defioit
B 11500 4800 102 73200 EE] Lo ety
5 i) Q‘BUU 0'02 8!‘00!3 ] 1,16.400 1 100.00 1,16.400 100.00 116,400 111 1,16.400 0
3 2 L : : Total 1 100, UO 1.16,400 100.00 1.16.400 | 1,16,400
7 17.00 2.76,42.400 .70 2,79.26400 100.00 "
Tolal 2,79,26,400 100.00 27826400 100.00 The Company in consLitation vih he BRLIY s alocated (M) Equty SM!ES 10 Anchor investors at the Anchor Investor issue price of Rs. 117/- per Equity Shares in
TheE: 1 with beingNSE Limited on February 17, 2026, eguiations ateg
1) T “n°|:""°';5;m . T [caTEGORY | Fis/Banks | WMFS | Ics | Nercs |  AF | FM | omHeRs | TamL |
¢ Basis ment 2 n I3l investors, who have Bid at cut-off Price or at or 0fRs. pereq
MSE Limited. The category has been subscribed to the extent of 16.34 times. The total number of Equity Shares Allotted in this categury \5 7 70,400 Equity Shares to 321 [MCHDRS | 0 | 0 | a | 0 | 225,600 | 4.26,000 | 0 | 651,600 |
successful applicants. The details of the Basis of Allotment of the said category is s under ‘The Board of Directors of aur Gompany atits meeting held on February 17, 2026, has taken on record the basis of allotment of Equity Shares approved by the
Mo, of Shares No. of Total No. of Equity Progortionate | Ratiool | Number of successiul | Total No. of Exchange, being NSE Limited the Equity Sharesto var The Allotment Advice Cum Refund Intimation
st %o ol Surplus/
applied for | Applications ‘Shares applied in allotiees fo applicants (after | shares allocale will be dispatched 10 the address of the investors as registered with the depositories, Further, instructions to.the SCSBs have been dispatched) mailed for
0 total total Deficit
(Category wise)| _received this category | | applicants | rounding) allotted unblocking of funds and transfer to the Public Issue Account on or before February 18, 2026, and payment to non-Syndicate brakers have been issued on
(3) (5) 16) (1) 0] 1z) (14) (16) February 18, 2026. In case the same is not received within ten days, investors may contact the Registrar 1o the Issue at the address given below. The Equity
| Total I 100.00 125.88,000 10000 1.70400 3215245 EH] 7.70400 ] Shares allotied to the successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories
concerned. The Company is in the process of obtaining the listing and trading approval from NSE Limited and the trading of the Equity Shares is expected to
?) Above Rs. pto Rs. 10 Lakhs (After Technical Rejections) commence on February 19, 2026.

MNote: All capitalized terms used and not defined herein shall have the respective meaning assigned to them in the Prospecius dated February 17, 2026
(*Prospectus”).

Sharesto 31 ful applicants. The details of the Basis of ategory is as under.
go | MootStares | Mumberat | o | Tolboot | Relon ol el [T T (__ INVESTORS, PLEASE NOTE )
No. | ppliedfor | applications | o | Shares applled | oy | e auaijaprg | AMeesto | atter | atocatess | D29 | | Reforringto Page No. 85 of Prospectus underthe Chapter “Capl " Issued, and Paid-up Share C the campany s as follows:
{(Category wise) received in each category applicants Taadig o allotied (18)47) | D i Pt U Bhas Cooid tefiaa T ‘ SeR.5e ]
@ @ ] 6) ] i} if2) o e "
| 1ssued Paid-up Share Capital | 85,36,768
3500 664 93,66 | 97.55 1,10,108 31:664 1 1,11,600 1,492 Lol Al Ll oot 136,
4,800 1 015 [ 02 166 Al 166 The details of the allatment made would also be hosled on the website of the Registrar to the Issue, Skyline Financial Solutions Private Limited at
6,000 [] 059 | 088 663 4 663 1a.com;
7.200 2 0.30 54 33z al -332 Allfuture in may kindly be addressed o the Regisirar to the Issue quoting full name ufma Flrsl/SnIe applicants, serial number of the
5,400 x 0.30 L] 332 2 -332 number of shares applied for of the Registrar given
Grand Total 673 700.00 | 2450400 | 10000 | 1,11,600 3 1,11,600 0 below:
SKYLINE FINANCIAL SERVICES PRIVATE LIMITED
D-153 A, 1t Fioor, Okhla Industrial Area. Phase - |, New Delhi-110020
- ..—.wmw Contact Person: hr. Anuj Rana
S I’ L +91-11-40450193-07 Fax: +81-11-26812683
- | J Email: poc@siylnert.com
Financial & Services Pvi. Lru’ Websile: wwskylinerta.con
SEBI Registration No.. INRD0D003241
On behall of Board of Direciors
MARUSHIKA TECHNOLOGY LIMITED
Place: Delhi Monicca Agarwaal
Date: February 18, 2026 (Managing Director)
‘THE LEVEL OF SUBSGRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRIGE OF THE EQUITY SHARE ON 'ROSPECTS OF LIMITED,
Is propesing, . receiptof market 1o make an initial public ind has P the Registrar of Companies, Delhi, on February 17, 2026. and thereafter with SEB| and
the Stnck Exchange. The Prospectus is avallable on the wabsit of NSE Emerge at htos:wwnw nseindia comy and 15 avallable o the websitas ofhe BALN af wu: exanfin tom, Any potentialinvestors should ot thativestment in ety shares invoes 2 hgh degree ofisk anfordetals refating o th same. please réfer o the Prospectus incluing e
section titled *Risk Factors” beginning on page 32 of the Prospectus,
The Equily Shares have nat | ot der the UL rifies Actof 1933, ded or any the and unle egistered. and 101 ¢ d or s0id taan not subjectto i f
19, applicable U.5. State. e Equity outsidethe ‘offshare *5" under Act, 1933 and i h gt “There willbe a0 public offaring in the United States.
KIRLOSKAR BROTHERS LIMITED RIS BLS International Services Limited
ANyipskat Cinup Company NMDC LIMITED, Bacheli, CG i CIN: L51909DL1383PLCO16307
Regieiare DA Yo N ERT. IIC._Q ; Sale of Nylon / Steel Cord Regd. Office: G-4, B-1, Extension, Nohan Co-operafive Industrial Estate,
gl el frrsttins ¥ ! Mathura Road, New Delhi- 110044, Tel. No.: 011-45795002,
CIN No.: L29113PN120PLCD0G70 Conveyor Belt, Aluminium Email: ‘ie1, Website: www blsi P
Hion - Special Wingam fo re-ods Cable, Scrap Tyre, Drill Rod HOTICE OF POSTAL BALLOT AND E-VOTING INFORMATION
physical shares Scrap, MS Scrap / Drums / Nofi given thal are propased 1o be passed by the
Notice is hereby given that the Securities and Exchange Board of India Pipe / Roller Scrap, members of BLS International Services Limited “the Company") by means o te Pasa|
vida its ciroular No. HO/38/13/11(2)2026- MIRSD-POD1/375012026 dated Used / Old B 4 Ballot, only by way of remote e-valing pracess ("e-voling"), pursuant to the provisions of |
January 30, 2026 has provided special window of one more year from Sﬁ_d angrv etc. Section 108 and Secton 110 of the Gompanies Acl. 2013, read with Rule 20 and 22 of the
February 05, 2026 to February 04, 2027 for re-lnﬂgamsgld "ﬂﬂsf‘fnr E-Auction Date : 10" Mar 2026 Companies (Management and Administration) Rules, 2014 ("the Rules”) and cther
(BB rias e i : f any, of e G Act 2013, (the Act) and the Rues. recent,
Apil 01, 2019, howover, rejeciod  retuned by the Companyfits RTA due. | | SPeCtion : 1[:;5;26 10 07.03.26 el Cote . T ;;;am mber 2. il s
to deficiencies. Investors are requested to take advantage of this Special | |- —— e | o "
Window and refer above SEBI circular for further details, Hemchand - 9835909933 ths . reg," ::da,z,ym ks of Comorate ﬁm‘égﬂ;ﬁnﬂ?m )R e
For KIRLOSKAR BROTHERS LIMITED b | v Reguiaiions, 2015 ("Listing Regulations”), Secretarial Standard on General Meatings
Sdr- ("55-2°) ssved by the Instlute of Company Secretaries of India and other applicable laws,
Place : Pune Devang Trivedi m\esaﬂ regulations (inchuding any statutory modication of re-enactment ther ml for me
Date : February 18, 2026 Company Searetary
e CORRIGENDUM plopk ool propusad to be passed through posta bl ["Fnsﬁ
- Tol: + ;
s s Balt")oyvayltemolelectontc votng '-4oling) _
HSBC MUTUAL FUND Sr. No. Description Type of resolution
1. | APPROVAL FOR PAYMENT OF COMMISSION | SPECIALRESOLUTION
FORM A TO NON-EXECUTIVE INDEPENDENT
PUBLIC ANNOUNCEMENT Corri to the Noti A dated February 17, 2026 on ‘Notice for Merger of HSBC Global DIRECTORS OF THE COMPANY
e Rt Re¥ oty i ey e ke ity Cli A i . 2 PLACE FOR KEEFING OF REGISTERSAND | SPEGIALRESOLUTION
cess Ior Carporate Persons) Regalations, 2016) Equity Climate Change Fund of Fund into HSBC Global Emerging Markets Fund' it T v PACE Shen TNl T
Fun THE ATTENTION OF THE CREDITORS OF REGISTERED OFFICE OF THE COMPANY

ROEVPL VENTURES PRIVATE LIMITED

mlvumapommuwe\e D005
Fre e e e
et et/

| / regisiered | .
nx;mre mmm,m,umnm US1S00MH00SPTE 157552 shall be read as under:
Wentficaion No.

registered | Regul. Office: 502, ot No. &1,/84, frathat Colory,
i OGS (B Of Sz 6, PG| Gy, Miaren Mttt
o

Principal Officec Oposa Shaksty Hotol Ward 4,

gk s, 17 ind Ml Sira,
Meriya Pracs, 48577,

date of receipt of redemption request’.

18022026 All other provisions as mentioned in the aforesaid notice-cum-addendum shall remain unchanged.

(17082078
| 1180 deys fram the ore deted 16.02-2026)
1ty Frol

Director - W Fiteeh Prakesh

| 188 F"‘a N% 1BBI/PE 0040/1PA 2/ 2022 23/50021 (Investment Manager to HSBC Mutual Fund)

Sd/-
Authorised Signatory
Mumbeai, February 18, 2026

m Asset Management

heintenm
reschuton professional

T3 Namos of reobvoncy Professansis | ot Apicabie
sl
Representative

oroitors i
| mmmmwem:mn
|12} Relsvan Forms and
) Details of sutforaed
latie at

|a:wmm§wn
ey documents carefully.

Tribunal, has
oniered the commencemant of a Carporate lnsoivency Resolution Pracess. of the ROEVEL

Prvie imied on 1802 2026 Email co.in, Website: wwn

With reference to the Notice-cum-Addendum dated February 17, 2026 on the above subject, investors are
requested to note that the clause under point no.4, Procedure for Merger,
be mailed or the amount of redemption will be credited to the unit holders bank account (as registered in
the records of the Registrar) within 3 (three) working days from the date of receipt of redemption request’

‘The redemption warrant/cheque will be mailed or the amount of redemption will be credited to the unit
s, 400055, holders bank account (as registered in the records of the Registrar) within 5 (five) working days from the

For & on behalf of HSBC Asset Management (India) Private Limited

Mutual Fund investments are subject to market risks, read all scheme related

HSBC Asset Management (India) Private Limited, 9-11 Floors, NESCOIT Park, Building no. 3,
Western Express Highway, Goregaon (Esst), Mumbsi ~400 063, India.
n hs

ars heregy

ballot notice through emails on February 18, 2026, to those members of the Company|

o0 the Register of Members/List of BEn!ﬂmal Qwner as on Friday,

[February 13, 2026, jpwalue of Equity snam
gistered Cutoffdate Apersnn

‘The redemption warrant/cheque will

The Company
hitps fvenrw bisintamational com Notice

website of COSL at waw ewofingindia com and on the wehsit of the Stock Exchanges|
where enuity shares of the Company are listed at hitpe.liwww beeindia.comi and
Hps:fiwww.nseindia com/

in with the MCA Circulars, the physical copies of Notice, Postal Ballot Forms,
and prepaid s Postal Balkt,
and commnication of assantdissent of the members wil take place thraugh remats &

the Companyl

The Gnmpany has engaged the services of Central Dapnsllﬂly Services ﬂndna) ud
("COSL) fo
are reoueewad 10 note that the voting through electtomc mode shall commenoe frem
Thursday, February 19, 2026 at 9:00 A.M. (IST) and end on Friday, March 20, 2026 at|
5:00 PM. (IST). The remote e-voling shal not be allowed beyond the said date and time.
Any assent or dissent received from the member after the specified date and time for|
remote e-voling shall be deemed as invalid and treated as if no response has been|

I The Board of Directors has appointed Mr. Vijay Yadav (Cartficate of Practios No.: 16806),
Partner of Mis. AVS 8 Assacietes, Praciicing Company Secrelares, as Scrutinizer for
conducting the Postal Ballot, Ihrough the e-voting prooess, in a fair and transparent
manner. ity of 1 shall be final

| The result of the Postal Bafiot will be deciared on or before Tuesday, March 24, 2026 and|
il b commusicaed 0t Stock Exchinges whace he Equlw Shares of the Campany)
e listed 2 will lso be displey comand

0w com

Ianner of Remote e-voling by members holding shares in dematerialized mode, physical
mode, anit 3 provi

Notice,

in case you have any queries or ssues regarding the E-voling, you may refer the

Frequently Asked Questions (‘FAQs") and the e-voting manusl available at
i, auotingindia, com wnder help section or all grievances connected with the facity for|

vtng by eectric means may beacressea i Rakesh Cal S Manage, (CDSL)

hsbe.co.in

Ve Pt Limitad. o herety called upon o subimi e

¢ before. 0 the intanm Resolution Professionai 3t the
stcress memioned gairetenty Na 10
T

Cltomer Service Number 1800200 5434/ 1800 4190 200
Issued by HSBC Asset Management (India) Private Limited
CIN-U74140MH2001PTC134220

Allother
et

parson, by

12, shail indicate its

B o,
chowce of autharized mmmmm f19m aman e three insalvency rfessionals lstad
against ety No.13 o

Submisslon offalse or misleading proofs of il shal attract penaltis. -
Oate: February 19, 2026 i
Date Eabru. IPE - NP nsolvency Prfessionsis rvate Umited

Email far Cormespondence - ¢lrp.toevplventuresDnpyinsalvencyin

epaper.financialexpress.com

(Ingia) Limited, AWing, 25th Flacr, Marathon Futurex, Mafadal
MnllCumDUunds NM Joshi Marg, LuwerParel[Easu Mumbzi - 400013 or send an emailto

For BLS International Services Limited
Sdi-

Dharak Mehta
Company Secretary & Compliance Officer
1CSI M. No. - FCS12878

Date : February 18, 2026
Place : New Defhi

BENGALURU
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FORM NO. INC-26
[Pursuant to rule 30 the Companies
ration) Rules, 2014]
Advertisement to be published in the
aper for change of registere
office of the Company from one state
o another
Before the Central Government
(Regional Director, New Delhi)

jorthern Region-
Inthe mattor ofsub-section (4) o Section
f Companies Act, 2013 and clause (@)
o ) e e 3001 the Companies
(Incorporation) Rules, 2014

In the matter of NINETEENTH HOLE

LU PRIVATE LIMITED
s ragieto at D3/35,
IAYAPUI HNDUSTRIAL AHEA
PrARSE 2, NEW DELHI-

havm

ner
BLIC NOTICE

SHIFTING OF THE AEQISTERD OFFICE

ol OMPANY FROM NATIONAL

to the General

Notice is her
Public that the company proposes to make
application to the Central Government

g

Annexure A
Shivmangal Securities
Private Limited
35/8, Tallygunge Circular Road,
Mew Alipore, Kolkata-700053
PUBLIC NOTICE
This is tobring fo the notice of general public
that Shivmangal Securibes Prvate Limited
has cassad bo function as a Participant of
Nafional Securiies Depostory Limited
{NSDL) as is Paricipantship has bean
sirrendered, The certificate of registration
granted to Shivmangal Securies Private
Umited has been cancelled by the
Securties and Exchange Board of India
with effect from 05th February 2026
Hencetarth, Shivmangal Securites Private
Limited shal ot camy on any activity as a

Participantof NSOL.
In case any Client of Shivmangsl Securities
Private Limiled has any grievance or

section 13 of the
2013 seeking confirmation of alteration
of the Memorandurm of Association of the

rendered by Shivmanga Securlies Private
Umited whie i was functioning o5 &
Participant of NSOL, heishaiit may report
the same in wiing 1o The Offcer
\nm rge’, Investor Relstionship Call,

tional Securitiss. Dpository Limited,
3u1 3rd Floor, Naman Chambers, Plot C-
32, G-Block, Bandra Kurla Complax,

HINDUJA HOUSING FINAN[:E LIM"’ED
sl Aogisered afico a1 21&, Dovel ial Eslate, Gindy,
oS Hiliancr. . , ol Hada. Enal .mmmmmmnnnnmmm
Cantact Ho. Hasmaddn Raia EAGSRR207 | Uesh Chaahin 6554201600
POSSESSION NOTICE {For lmmuﬁla wroperty)
Whargas o icer o tha HINDUJA
LIMITED wrider Securitization and Raconste

tian of mea\ Assats and anrcemml of

PUBLIC NOTICE FORM C PUBLIC NOTICE FORM C

[Under ruie (1) of the Insolvency and Bankruptcy (Application to Adjudicating Autharity
for Bankruptcy Process for Pecsonal Guarantars to Corgorale Deblors] Rules, 2016]
OR THE ATTENTION OF THE CREDITORS OF MR ROHIT SINGH (PERSONAL
‘OR OF WIS RGV INFRA PVT, LTD.}

Natie s hereby given thal ine Natonal Cumpany Lo Troural. New Det Berch has

Security intarest Act, 2002 (Na. 3 0f2002) and in
13{12) read with Rule 3 of the Secunty Inferest (Enforcement) Rules, 2002 issued ademmd
natice was [ssued on the dates mentioned against each account and stated herginafter

inst Mr Roit Singh, residing at
227023, Gall No.1, Ansari Raau Aryauun Muzaﬂﬁmaw Uttar Pradesh- 251001, on
1| 02.2026. Copyof Order Raceived;17.02.2026

[Under rula 51) of the Insolvancy and Banknuptcy (Application fo Adjuricating Authorily
for Bankrupicy Pracess for Personal Guarantors ko Corporate Debiors) Rules, 2018]
EORTHEATTENTION OF THE CREDITORS OF MRS ERIJESHKUMARI

(PERSONAL GUARANTOR OF Mi RGV INFRA PVT,
Notice is hereby given that the National Cﬂmcany Law Trunal, Mm Dalh\ Banch, has

3t 227/23, Gafi No1, Ansari Roar, A.ryapu': Muzafiamagar, Uttar Pradesh, 251001 on
11.02 2026, Copy of Ordes Recewed 17.02. 2026,

calling upon the borrower (hereinafter the barrower and referred
Taas tha tho Borrowers'} fa repay the amount within 6 days from the date of receipt of sald
natice. The bacrownss having failed 10 1pay ta amourt, noICA IS REredy piven 10 the

urhelm! 26,02 2026 10 the Bankrupicy Truslﬂea\ S:ﬁs Block S, Panchshel Park, New
Dethi, Delhi 110017,

Upon to submit e ciaims with proo|
on or befora 26,02 2026 to the Bankeuplcy Trustee al S-376, Block §, Panchsheel Park,
New Delni Delhi 110017

I hatthe
daseribed heroin belowin exeroise of powers confarradon him under sub-setion 4 of seatian
13 of Act read with rule & of the Security Interest Enfarcament Rules, 2002 an this the dates
mentigned against each account. The barrowerrquarantor in particular and the public in

26.02.2026.

2026 sul

their 1
Additional details of the Bankruptey Trustee:

, o by handar
Aditional details of the Bankrupty Trustee:

L I L S
ADDITIONAL DETAILS OF THE BANKRUPTCY TRUSTEE

generalis herehy

interest at the contrachual rate on the aloresaid amaunt together with Incigental expenses,

ADDITIONAL DETAILS OF THE BANKRUPTCY TRUSTEE

Name and |88 regisiration | Mr. Mukesh Kumar Jain

Name and BB registration | Me. Mukesh Kumar Jain

asts, charges, olc. therean The borrawer's atiention s
(8] ol section 13 0l e Act

Hame W

[Pradosh, India - 203132 | WEA DATE: 05112025 |

1187 sq. mater Oul of Khasra No 347, Situated al Village!
|Bhatiura Parganz Batan Teh ria
i W i it Piotol Rajpat, Soulh: 10.0Wid Road

ELANTEEN number of the Banikruptcy - (18BUIPA-CO1IP-P-01980/2020- 2021/13089 number of the Bankruplcy | 1BBI/PA-0D1IP-P-01960/2020- 2021113089

Truslee AFA Valid 18 30th June 2026 Trustea | AFA Valid il 30t June,2026

7 [Reqisiered Address, erial_|Reqistered A, T-1, 3rd Floor, Front FIght Porfon, 7. [Regiiered Address, emal | Regstered Add: 1-1, 310 Floar, Frant Fighl Porion,
D and Phore no ofthe |Panka] Arcade, Pockel MLU. Piol No. 16, Seclor:5, D and Phone no_ ofthe | Panka Avcade, Packet MLU, Plat Ko. 16, Secior-5
Bankruptcy Trustes a5 Dwiarka, Seuth West Delhl 110075 Hankruptcy Trustee as Duwarka, South West Dethi 110075
Registered vith [BBI Registered Emall. feafcst8@gmail.com Registared wilh 1881 Regystered Emal: feafes 19@gmail com

Phone No: 613478173 Pk 1B
5 ; m A

ess.
Emad 1D and Phone No. to
be used for comesgondence

Services LLP § 375 Block S, Panchsheel Park, New
Delni- 110017 Phone No: 8818476173

3. |Ci 3

Emall 1D and Phone No. to SEMCESLLP S 376, Bluck 8, Panchsheel Park New
b usad for comespondence (Dalhi- 110017 Phone No: S818478173
with ‘Trustes| Emait: pg.brij

ith the Banknuptey

Note: Submission of faise or miskeading dams wilh proof shall atradt penaltes or
imprisonmant in aceordance with the provisions of the Insalvency and Bankrptcy Code

Note: Submssion of false or msleading clalms with proof shal attract penalties. or
imprisonment in accordance with the provisions of tha Insolvancy and Bankruptcy Code,

vt cithat o the MOAST poriai | |Bandra East. Mumbal, Maharashiza - 400 | | |rathers. Wame We. Pooran. 2 i

srwwmezgovin) by filing én\;es(o‘; 051, within 30 days of publication of this | | |Fatiers Name W/o Wi Viskambi 2016 and any other applicable taws. (Saey] | 221°nd zey et applcalie s, sdl)

Comptan foroncasze o telered | | o e a wtone@nsdzom No| | Wl Chotar, e B, P Mukesh Kumar Jain Makesh Kumar Jin

Sbisctions Supported by 3 post of atng | |grievancesiciainsidspules elc. wil be xmmuxn.nr Uttar Prades| Bankruptcy IrusmniRomt Swh Pemnm Bankrupley Trustee of Brijesh

the nature of his/her interest and grounds | | entertained after this date. 25 | Duurluﬂnn DI Fm-mlr l Mmu = Gua Personal Guarantor of RGV \MraPn. Lid|

of gpposiion to the Regional Birector For Shivmangal Seciriiisa Privale et Wi o 765 acmaanui 4 S I 7 Date:19.02.2026 BBIIPA OB b0t siziataa] Date 10022028 BBIAPADD1P-P-019€012020.2021/13085

ot Ay caya B Sog oo o Uimbfed | | (10 maee: Saad ! ¥lge i Tohe£ D ndsiabar (U Place: Dolhi AFAValid til 30th June 2028 | |Place: Delhi AFA Valid tll 30th June,2026
1 | |Land Deeger, West: Roa,

GO Complex, New Delhi- L‘,%”fjm";‘{m - 'Ewsmﬂ; slmnamnum o of Lok Singh _ s —

of this noncewunacu o the applicant i bl | [ JGRBUL UL AODGR0Z61 7 Wir Buial B, Fainers D ot 0

company af s regwi(elrsd 4 olfics at the Complanca Oficer e il A 7 KIMIA BIOSCIENCES LIMITED — G 2 e sty

T:Jé?sﬂﬂ'ﬁﬂ"n?mnusmmunu ot 1, Bl CIN: L24230HR1983PLC032120 et Febvax mn:-'mmnu PREA LATA £ 20878 e

PHASE 3 MEW DI IWali Gali, Urban, Gulanthi, Ullar Prartesh, Inda - 245608 |

NPA DATE: 05-11-2025 | Descripti Regd. Off. Vil Bhondsi, Tehsil Sehna, Gurgaon-122102, Haryana FaSSESSOn WOTICE (FOR ‘"W“u PAGPERTY)

Porand on-ins baralt o1 A plicant
NINETEENTH HOLE GOLF CL Emall:
FHivATE I.IMI'g%I/’ Tel: 01147063500, 91 9654208544 | #31 mmsmwa: 0147083601102
GAURAV YADAV NOTICE OF POSTAL BALLOT AN

Date: 18-02-2026
Place: Delhi

55ued 3 emand
tad hererafter caling,

Director
DIN:05223836

REMOTE E-VOTING FACILITY TO THE MEI‘EERS
i ited {'he Campany’)|
thatin terms of the provisions of Section 110 and other appicale provisions of the
Cnmpamesm zma (ncuding any saulsy amendmen(s) e being i fore)
and 22 of the C

[Name M, Sher Singh. 2. Wrs. Sesma Seems, Father's Name 1
e Sulan Sigh. 125 Shabpr Keon, . 1 Sty Kaan Bl D 07112025
r Vi ok, Untm, Doniinc Wt Pl et St iie

e i 2081 | NPA DATE: 0511

u-unmlm. m Tropet: frechod rekienta

a 1321 smir. part of khet
e smuhlahmma ‘eshil khurja Dist. Bulandshahar U2, Boundaries: East:
10 fee! wide, South: Plot Digar

HAULRAL 7, Whr._Rakesh Kumay, Fathars|
um!ﬂm&n«u M. Babeetn Babeeta,
M Tejgal

urbar, . ia- 2032
105.11.2025 | Desexipton OF Property: A Recid

|117.78 5q. Mts. Part Khasra o. 468, Village Kapna, Pargana
\Jowac Tehsil Kharfa District Bulandshahr (LLFP). Boundaries:

FORM A ih Ruie 2
PUBLIC ANNOUNCEMENT
Unso Reguiaen G ofte sy end Banirupey B of
(Insolvncy Resolution Procsss far Corporeta Porsons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
ROEVPL VENTURES PRIVATE LIMITED
“Relevant Parficulars.
| ROEVPL Vertures P Linted
28/11/2005

2014, Gm:a\Cvcu\arNo 1 Al
2020, No. 172020 dated 13 Apt, 2020, No. 222020 dated 15 June 2020, No.
4372020 dated 26 September 2020, No. 3972020 dated 31 Decamber 2020, No,
1072021 daled 23 June 2021, No. 2012021 dated 8 Dacamber 2021, No, 0342022
dated 5 May. 2022, No.11/2022 dated 25 Decarnber 2022 and No. 092023 dated 25|
September 2023 issued and ciarfications issued by the Minisiry of Gorporate Affars
wida General Ciroular No.03/2025 dated September 22, 2025 [ssued by Menistry of|
Corporate Affairs {hereinafter refored to 35 "MCA® Circular) for holding generall
mestings/ conduciing postal badlol (heremafier coflectively referrad to as ‘MCAY)
appiicable provisions of the Securities and Exchange Board of India (Listing
Qobgation and Disclosure Requirements) Ragulations, 2015 as amended (hereafier]
rafamed o as 'SEB| Listing Reguiafions') refevant circulars jssued by the Securiss
Exchange Board of India (SEBI) in tis ragard, Secretarial Standards on General
Meetings (hereinafler refemed 1o as "SS-2') Issued by the Instiute of Company|
Secretaries of India and subject to such other laws, rules and requiations, as
appiicatie, the Company has completed tha process of dispatch of Postal Ballol
Motice in electronic form on 18.02 2026 1o a (he members whose email |0 is|
registered with he Campany/Regisirar and Shara Transfer Agent (RTA") or with thel
National Seouriies Depositories. Limited (NSOL'yGentral Deposdories Serces

imohalta/

Neme of coparals dsbior
Gl of 0RO of Coporie,

Nlp

| Autharty Unser yieh comerte | Rrgstrer of Comoones, Mumes
tea /

[GR/BUL/SIRA/AUO00TTES. 1. Mt Pramod Kumar, Fathers)
umnmuummsumnzm Anupam Bharll, Firy

Puram Gharishaed Up-201011| Demasd Date
R 15,1467

i e 51754, Praibat Coony,
b Gy, Murba, Maaharastira

Hame Villge:-dha 1
i ummm. e o nm. beic n-\-m-n:nn [
Pradesh, ndia - 203131 | WPA Descripln!
a0, 80 (hroa 208 9 S, st
oundari

| Deicriptien Of Property: Flat Na. SF-2 {Corner Unit)
mexsuring 632

and gl
carporats dettor

sqit Buill Upen Pl Ne. #4)
ated 3t Village Raispur Coloey|
et Ghasiabad, Ullar Pradesh
w-ulmq Soun um- [

s |
nummnlm;nmmwmru
2 & Tehsil Sikandrabad, Dist. Bulandsahar (UP)

1. South: House of Ram Chara

Offion: st Staksii Hate, W 4,
Eicck Mainac N 7 Kathi ficait Maines Sama.
| Mechna Prodesh 485771,

18032025

LE/AGOGOI108. 1 mpal Singh, Fathers|

TnSGivary oo masicenart e
o dobtor Nam: M. Ghouri Singh. 2. Mrs. rey naui. Father's Name|

17082028 Mrumrsmn \nnnm m \ !nulpml. Ilrhan mur;a Demand H {india) Limited (COSL) (hereinafter collectively referred to as ‘Depositories’) as of| ount 1012 2025 & Rs.
A T IWNWWWNWZ;"&OE 20 ] Friwiom O 06.02 2026 ( out-off date), for seeking consent of tha members fhrough Ordinary| R
e U the - byremoi: facil

me - meailrlnu i

0% o v, Ot 1 ME S|

ot Viloge Beoatgarh Miajro Gothani Porgana & Tehsi 2
Eart Wi Rt Wont: 1511w Rna,

el pméessonal ating | Thiough fis Direcioe - s Ritesh Praéach.
|2 v tesbiton professionisl | IEBE B, Nov: [BBLPE 0040 Pk T3
8, | Addaress and e o the rierm 35, 1st Fioor Jangpira Extersion, hingpurs

Viltage Raawps. Par Emt
Parkiog Auad. West: Other Property. o

(| GUBPA/ASHO/AGSOUORZTA. 1. e, Satoadea Kumar 1

yasa Orsana Tekod snd isrict Ohaziaked UF Beumdaries
iwn Piot Mo, 115

The Comgany has compistad the process of dispach of Postal Ballo Notice in
elactronic form on 16.02.2026 to al the members whose emal I 15 registered with

e i ST i, N D - 120074 nas o 7.58b
iy i bt the ConponyRegaar ad Shae Trarlr Agnt“(RTAY o wi e Nora| | | Ghare. Hekaaer KR thas Mogac 8. s Suiandinane o [OREEEAN
10, |Address. dence Address: 101 oo, 1003, 7n‘7| Securites Deposiiories Limited ('NSDL)Central Depositories Services (India)| Pradesh, Ingia. 245412 | Demand Dute & Amewst 10.12.2025
vtence with the mn'm | Mear Aweaion Hotal Sindhu Eneran Road, Tha Limited ('CDSL') (hereinafier colleciively referred o as 'Deposiiories’) as of] 0.12.2628 4 Ba. 17,116,661 | raperty
resoklion (uotesscnsl Abenestaat [Sharookh Sharaakh. Father's Name Me. Mohammad 3611 Without Raot Rights

e s fefze0ponon da). Oa Fiot o. 38.a. In The Project "kaitash Agarimeat” F
soction of

(Pradesh, India - 263131 Also At A Freshold Residentisl A 3. Aperson uhosa rams s recoted n the Regster of Mermbers of e Companyornf | | Seaed M “taashparae Caloey s The
g gichal/ !’uwmy lmm:ii Sq. Melers., Parl 0 Khassa No. 525, 2 the kst of Beneficial Owners, maintained by the Deposiionies s on the Cut-off Date| Ostrict G
|Siluated Al Mohalla Murari Nagar Khurja Pargana & Tehsil M

(including thase members who may' nul have. EmaH Iﬁ -hﬂh thie: Company nr the

LB W Rajrabu P e
Rajsatwar Tragi. Ha 501 Vishwas Nagar i-nm mulm- LSll Rs. 8,85, 768
Ghazisbad. Uttar Pradesh. fndia. 201003 | Date & Amasnt
10.12.2025 & fs. 8,84.554/. | Deseription DI Property. Residestial House No. S01. areal
measutiang 40 8q, Yés. i 3344 Sy, Mirs. arising irem Khasra No. §75. Siuaied in the

1 e Pargasa st Tl Ot basshed U.F Bosmtaries EME Nesd
12F1 Wide. West mnunum ot Halt

DUDELLIND/AOUO000SS. 1. Me Arws

{ters n-hnzmrmsum

s 8 Dbl i skana| WA ATE 0301225 | Dt Of Py A Frohi
Meter

s (] of sbremcian G4 o
soction 21 ascertaned by the
i el on olssonal
e o by rfssor | ot Aiaie
et ta act 8 Pt

ot by g A
o o ot et aa o s o ol shcck st Nt efomason
purposecnly f
In view of the WCA Girlars, e Camgany s sending this Nolice,only in lectronic
form, 1o those members whoss emall id Is registered with the|
Company/RTADsposlories. Accordingy, physical capy of e Notice along iththe
Postal Balll Form and pre-paid business teply snvelope s not being sen! o the
members for this Postal Ballot
In complance with the proviions of Section 108.and 110 of the Act and Rules mada
theraunder. MCA Croulars, provisions of SEBI Lising Regulalions and Master|
Circulardaled 11 July, 2023 ssusd by SEBI which, iner-ataincludes provisions for e
voting facily provider by Lisked Enites and S5-2, lhe Company has engage the
|Father's N M. Ra Singh. 2. Mr. Prempal Singh. |
Farsers i . s Shs. 548 Mt Bietas senvices ol NSDL for praviding femate e-voling aciiy o the members, enzoling them
|Ghodi, Dadri, Punjab National nanh,n wral, m Pri 2 1 anding N
i e o brngto ot st (| e 201310 il ARl [
vanal e belong g o8 i sganatine enty o 12 shal e e {21 oy Aniticl oo [ " 6. Theemolse-voingshalcommsncs on iy, 20.02 2026 a9 D AMST)and e
Faft ol it e ,mehmm P o on Seurday, 21,03 2026 at 05,00 PA (1ST). The remote e-voling module shaf be
isable by NSDL and no votg woud be allowed thaveaftr. Once the vote on the

[Dadt, Distrct Gaotam Budh Nagat, HPA 25 | Descrpton OfProerty: A Residerial
e s Fart f Khasra i . m. l!!iq Voo e T S s, St Resoliion i cast by the members, hajsha shall not be alowed to change
The dstaied p for obtaining Iogin D and|

S
crousionah Priats Lot Pargan i
e, Ritech Prakash l""f*’ Wesl- mmnmn.mnwlwnmwm South- Aoad 3 Feel Wide. password and casting of vote L’v«)ugh remote e-vating facilly are provided in the| |7
S0/~ thorsad Of Postal BalotNotice.
7. Instuctions for casting of vate through remote e-valing by the members. hoiding|
equiy shares in demat mode is-given in the Postal Ballot Notice, Members are

gar KiafaParana - TehsH Kt Dt Blanéshshar Seumiatos et s 1o

[ Wide. West: Plot 1 imran, North- Piot 01 Arl, South-rasta 15 Feel Wide

[GF/BUL/KALE/ADUO0D0035. 1. W, Vishna Kumar, Father s RIS . .

i e Haghirel iy 2. M. M Ny, Faoy

(Name W/o Vishau Kamar. 56, Mahwalipur Thora 6.5 Nagar f

Whagirpur, Nill, umam nuwmw Uttar Pralesh, P

|203155 | NPA DIATE: 03.07.2025 |

|that Piece and parcel of Piot No. 44.1,1, Plot No. 44, Situated |

[at Mshabalipar, Tehsil Jowar Jhagirbad, Skiv Maniir 5
East- House of Jhaby, Wesl- Gall 61

{0 Detalsof atrorieed

e st | ) Nok Applical
s Tribunal
0; Catparate Insohvency Resoluton Frocoss o o ot
s of O s Privats Limited. are hereby called upon 1o submit their
oc an or before. 64,03 2028 o the itarim Rasoubon Praiessional ot the
nodeess Smedtionod againstontryNo. 1 o
e o e Wither

(GH/BUL/BULA/ADO00DDZ9, 1. Wr. Gyanendra Kumar

5. V0,86.46: Plotof laad srea measuring 63.5 54|
oal of Khasra na. 197min.. situaed in ohalla Baba Baeen Magar, Village Mawal,
Fargaaslont Iehei 4 Dist Gharished. UP Bousiaces- Exit Rasta 1211 West Nevsa o
h: Hoase: u uth Platel Ksswarpal Singh

clam & "mlnnn A000DE1E: oA oE Y 17.50-26
Arkaa Do Ko e ssa 5554, Gall .13, St Vi, Dendatar Re. 20,93 424
Shasti Nagar M akad, it Pradesh. india 201503 | Dorand

Mll—l‘ll!nniiil 0.27 821 - | Deseri reekoid Arrident

Pioimeasaring 50 54, Yé. or Say.41 5135 Mt nnmwuunm- PR sieed

in Shaets Nagat, Village Dunghers, Prages Losi, Tehsdl § Distt. Ghaci

| uu Othes Piol, West: Rad 12 FL North: mmm Soatx Part of Pro
Vi - Numesh

2025 - HINDLLIA HOUSING FIN

- Grarasas L
5. The Company herby raguestsl s members pdae e amal 1Dt CampanyRTA,| | |13, it e
505q Vi -5:‘11 1 5q. ML pertair unnnumzm ttuated i

9. Incase of queries/grizvances. members may refer the Frequently Asked Questions|
(FAQ) and e-vofing tiser manual for , avallable &t the
ofwww evoting rsdl com

Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL
Business Park, Bangalore-560071. Regional Branch Office: 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005.

 IANA SHALL FINANCE BANK

TGL/NICU GHAL/ADBODOISS7 1 Mr _Mamah Kumuar 2 Wrs s.-mn.-.

17-Feb-26

Wand Gram Ghasiabad. Meiro, Gharisbad. UNar Pradesk. lndia 201001 | 7
D NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002. 10, Tho Posts Balot Notics s avalatle an the wablt of tne Compary o | et 1 17225 S T Lt Ry
o ez
Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor and Mortgagors have availed loans from Jana Small Finance Bank Limited, by morigaging your s i
immovable propertes. Consequent to default commitied by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance Bank ) S0 M Himma Ramm GPA ke s Kapa Kumye /0 M Asha Ram Bowngaries - Exst As pes|
Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcement) 11 The resull of the Postal Ballot woukd be announced within the slipulaled reguialory| | | silePlan, West: As per site Piam, Merth: As per site Plan, Soutt Aspervite Plan
Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the timelines. The result along with the Scrutiniser's Report would be ugloaded on the| |50 SHLSHLM mm?l TN w;«umx e l-ueeviaa: 17-Fab-28
otices ith future interest thereon within 60 days from the date of nofice, but the notices could not be served on some of them for various reasons C”"‘F?"?'i i ﬂ;dmﬁﬂi":ﬁLfﬂag i Weh&;gﬂl‘ TDLEE T Rs. 1455236/
iLoom an all also Intimate: . ndia. com.
| Nameof Brtower/ [ Loan Account et ofthe Socurty o bo ofornd Dt OTVPA T cunt Due n hers e ety sharss ftha Company a1 e, L
No- Guarantor Mortgagor Loan et BECADEET LTS o Rs. /as on By the Order of the Board of Directors
Fer Kinké Blsclncis Lt | | Harh, Sosth
T 1yme sonu Loan Account | Mortgaged immovable Property - Schedule Property: Plot No.7, Area Mesuring 100 | Date of NPA: | Rs.20,38,985- (Rupees DL/ R IR uuovmm %
(Ropiicant) No. Sq.yards, Khewat No.465/404, Khatouni No.688, Mu No.21, Kila No.7/2(4-0), situated | 01.02.2026 | Twenty Lakhs Thirty B TR Pallist Ga,n as. 318 S0 2 Cole
- | 3128961000279 |in the Area of Vilage Nangla Gujran Tehsil & Distrit Faridabad, Haryana. Owned by| Demand | Eight Thousand Nine ance O
2) Mrs. Poonam | %) 2 "arount; | Mrs. Poonam, Wio. Mr, Sonu. Bounded as: East: Property of Others, West: Gali 20 | Notice Date: | Hundred Eighty Five Date: 1810212026 Company Secretary & Compliance Oficer | k| Duserigtion 01 Praparty: Pist Na. 15 ar ing 50 of Knasr
(Co-Applicant) | ‘R 20,00,0001- | Feet e, Notth: Vacant Piot of Dharampal, South: Plotof it 11-02:2026 | Onl) as of 09.02.2026 ::"..:" 5::.' Shaiad 1 r“.‘.ﬁ’.f&“‘.‘..?"s‘e’ﬂ!.'.‘-‘&‘:.':ﬁ.'.'l."‘m‘l‘.
2 Loan Account | Mortgaged_Immovable Property - Schedule Property: A Residential House | Date of NPA:| _ Rs.30,13,5991- HE Pro 1
1)MIr Yonus No. Comprised n Khasra No.357 Min Admeasuring 60 Sgyards situated in Vilage| 01.02.2026 | (Rupees Thitty Lakhs
(Applicant),
2 M,s";haﬁ.a sano | 3080942003057 | Haldauni, Pargana & Tehsil Dacri istit Gautam Buch Nagar, Utar Pradesh. Owned| Demand | Thireen Thousand Five
s pnaila Bano. | Loan Amount: | by Mrs. Khatia Bano, Wio. Mr. Yunus. Bounded as: East: House of Nanne Khan,  Notice Date: | Hunred Ninety Nine
(Co-Applicant) | Re79.70,000/- | West: Rasta 15 Feet wide, North: Rasta 15 Feet wide, South: House of Rizwan, | 11-02-2026 | Only)as of 09.02.2026 JMISHN.LWW{CEM‘ Raisred ffc: The Fantny,Groue & it P, Survey o0, 1728 1278, Gif o, Koramangle e ing R, e 1o 5L
3| 1) Mr. Ritik Nagar | Loan Acoounl Mortgaged Immovable Property - Schedule Property: A Residental Plot No.31 | Date of NPA: | Rs.20,27,1701- (Rupees it S e BUISTESS P angalore-560071. Regional Branch Office; 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005.
(Applicant) ‘Admeasuring 130 Sq.yards Comprised in Khasra No.181 situated in Saraswali Vinar | 01.02.2026 | Twenty Lakhs Twenty DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002.
2) M, Stoncra Singh sresadsinnniso Colony, Vilage Dharauti Khurd Pargana Loni Tehsil Loni Distict Ghaziabad. Owned by| Demand | Seven Thousand One - : : =
) M. Jitendra Singh | °\ o2 Amount: | Mr. Jitendra Singh, Sio. Late Mr. Karan Singh. Bounded as: East: Road 20 Fee | Noice Date: | Hundred Seventy Only) Whereas you the below menioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have avaied loans from Jana Small Finance Bank Limited, by mortgaging your
(Co-Applicant) | Rs.20,50,0001- |wide, West: Gali 10 feet ide, North: Hose of Viod. Souths Hotise of Dinesh Sharma. | 14022026 | 25 of 09.02.2026 immovable properties. Consequent to defauit commited by you al, your loan account has been classified a5 Non performing Asset, whereas Jana Smal Finance Bank
Lo fosouni THonaated Tomoveb Praperty - Sshoduls Proneri Khoual No27o- Khals Tbats of NPA: Re 18 61671 R Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Secuity Interest (Enforcement)
4| 1) Mr. Rajvir Singh | Loan Accoun WWT g Lok a“t :‘ ng 2026 | Eighieen L k‘h( ;pﬁ“ Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the
(Applicant), o o st & Kila No. measuring 3 Marle .. qyards situated at| 01,02. lghteen Lakns Sixty notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons.
2 M. Natouh | 3206963000251 | Nangal Klan, Sonipat Haryana. Owned by. M. Raivir Singh, So. M. Mange Ram. | Demand | One Thousend Eight
Lo mmpliang) | LoanAmount: | Bounded as: East: House of Manphool Sngh, West: Ga & Rasta 15 Feet wide, Natice Dat: | Hurred Seventy One o] o ame ofBorowert _ TLoan AccountNo. et ofthe Socurt o be nforond Date NPT e i
Rs.18,00,000/- | North: Land of Krishna, South: Land of Dharmendra. 11-02:2026|Only) as on 09.02.2026 \e,| Co-Borrowerl Guarantori etails of the Security to be enforce Deman RV aalon
51 1) M Amiat Loan Account | Mortgaged Immovable Property - Schedule Properly: Immovable Property Area Date of NPA; | Rs.12,50,9891- (Rupees Mortgagor L Notice(dals)
- . Measuring 60 Sq.yards, out of Khasra No.507, situated in the Area of Vilage Jalpura, | 01.02.2026 | _ Twelve Lakhs Fifty 1) Mr. Sukhbinder Singh = Date of NPA:| Re 265,037
(Applicant), o ; ingh || oan Account No. |Mortgaged Immovable Property - Schedule Property: Property bearing 65/
3080961001170 | Pargana & Tefsi Dadr, Dist. Gautam Budh Nagar (More Particularly Describde in Docu- | Demand | Thousand Nine Hundred (Applicant), 2) Mrs. Rinkal 01.02.2026 | _(Rupees Two Lakhs
Zé M;’-AI_’“"‘ Loan Amount: | ment No 46637, Dated-02.11.2023) Owned by Mrs. Afsana, Wio. Mr. Amjat Bounded | Notice Date: | and Ninety Nine Only) Rani (Co-Applicant), “Lﬂﬂﬂwi::)“ﬂonas‘t UD No. g&i3?5$130?$i‘R°U‘19’;?”’““;””';‘9"37 ”isq meters SUL21Ed| “Demand | Sy Five Thousand and
(Co-Applicant) | Rs.12,00,000 | as: East: Vacant Plot, West: Vacant Plot, North: Road, South: Agricultural Land. 11-02:2026 | as on 06.02.2026 3) Mr. Dhani Ram o e Dage Bl Jen wnanosar Distict Kurukshelra, Haryana. OWNed | Notice Date: | - Thirty Seven Oniy)
Loan Account. | Mortgaged Immovable Property - Schedule Property; Immovabe Properly bearing [ o T Rs.1,22,69,184I- (Co-Applicant) 8.2,50,000~ ' |Mir. Dhani Ram, Slo. Bachha Ram. 11-02-2026 | as on 09.02.2026
1) Mr. Sajjan Kumar No. Unit No.375, Admeasuring 83 Syards, Covered Area 680 Sq.t, Ward No.17, | (Rupees One Crore 2 Toan Account No. = ;
(Applicant), 4523963000310 | Collector Rate Code No.128, situated in the Mohalla Chanduwada, Gali Maniharan, | 01022026 | Twenty Two Lakhs 1) Mir. Hem Chand Mortgaged Immovable Property - Schedule Property: House No.246/3, Date of NPA: " RS-“Ev'T”M‘L"kh
2N, P L 1a | 4523963000490 | Tehsi & Distict Namaul, Hryana (More Partculrly Describde i Document No3080, | Demand | Sixy Nine Thousand (Applicant), 32059630000312 | Admeasuring 120 Sq.yards Gadhi Mohalla Rohtak, Haryana. Owned by Mr. “gg:ﬂ:ﬁ (Tl:i:‘eegn:;ﬁsu;n as
) Mirs. Prem Lata | | gan Amount: | Dated 05.08.2022) Owned by Mrs. Prem Lata, Wio. Sajjan Kumar, Bounded as: | Notice Date: | ~ One Hundred and 2) Mr. Rajat Loan Amount: | Hemchand, Sio. Mr. Chandki Ram. Bounded as: East: House of Sarder, e Date | Four Hundred Sy One
(Co-Applicant) | Rs.92,00,000/- |East: Properly of M. Sahan & Others, West: House of Purushotiam, North: House of | '10.05.2026 |  Eighty Four Only) : Rs.1,52,000/- :
Rs.40,50,0001- | Suan and Saciak, South: House of Sundar Lal 02 ason 06.02.202¢ (Co-Applicant) R Saaas0r.  |West: House of Tekchand, North: Gal 15 Feet wide, South: Gali 20 Feet wide. | 11-02:2026 | Only) as on 09.02.2026
Notice s therefore given to e Borrower/ Co-Borrower Guarantor & Morigagor as menfioned in Column No.2, caling upon them {0 make payment of he aggregate amount as shown Notice i therefore given to the Borrower! Co-Borrower Guarantor & Morigagor as menfioned in Column No.2, caling upon them to make payment of he aggregate amount as shown
in column No.6, against allthe respecive Borrower! Co-Borrower within 60 days of Publcation of this notice as the said amount i found payable in relaton to the respective loan in column N6, against al the respective Borrower! Co-Borrower within 60 days of Publication of this notice as the said amount i found payable in reation o the respeciive loan
account as on the date shown in Column No.. It is made clear that i the aggregate amount together with future interest and other amonts which may become payable tl the date account as on the date shown in Column No.. It is made clear that i the aggregate amount together with future nterest and other amounts which may become payable tl the date
of payment, is not paid, Jana Small Finance Bank Limited shal be constrained fo take appropriate action or enforcement of securiy interest upon properties as described in Column of payment, is not paid, Jana Small Finance Bank Limited shal be constrained totake appropriate action or enforcement of securiy nterest upon properties as described in Column
No.4. Please nofe that this publcation is made without prejudice to such rights and remedies as are available to Jana Small Finance Bank Limited against the Borrower's! No.4. Please nofe that this publcation is made without prejudice 1o such rights and remedies as are available to Jana Small Finance Bank Limited against the Borower's!
Co-Borrower's/ Guarantor's! Mortgagors of the said financials under the law, you are further requesled to note that as per section 13(13) of the said act, you are reslrained/ CorBorrower's/ Guarantors/ Mortgagors of the said financils under the law, you are furthr requested to note that as per section 13(13) of the said act, you are restiained/
prohibited from disposing of or dealing with the above securlty o transferring by way of sae, lease or othenwise of the secured asset without prior consent of Secured Credilr. prohibited from disposing of or dealing withthe above securiy o transferring by way of sale, lease or otherwise of the secured asset withou prior consent of Secured Creditor.

Da

19.02.2026, Place: Kurukshetra & Rohtak S

wthorised Officer, For Jana Small Finance Bank Limited

Date: 19.02.2026, Place: Delhi NCR Sd/- Authorised Officer, For Jana Small Finance Bank Limited
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added Not QIB Portion for QIBs, Furthar, not 1655 than 15% of lns NetIssue shall be avaitable for allocation on a proportionate basis 1o
Non-Institutional Bidders out of which (a) one bereserved for more han 2200,/ 000,000, and (b} twa
third ot such portion shall be resarved for applicants with application size of more than 1,000,000, providad that the unsubscribed portion in eéther of such ib

~

3)  Aliotment to N i Above Rs,
The Basis of Allotment to the Non-Institutional irwesmrs ‘i i Bt cut-0rt Price or at or above th ssue Prie of s 117)- per Equy Share, was finalized in

be alfocated to applicants in the other sub-category of Non-Institutional Biddersand not less than 33.00% of the Net Offar shall allacation in

sultation with NSE Limited, The the exleni of 51,26 times, T! ategory is 2,19,600 Equity
Sharesto 61 successful applicants, Thademl;orlhe Easns of Allatment of the said category is as under:

accmdancemm the SEBI ICDR Reguiations, subject {0 valid Bids being received from them at or above the Issue Price. Further, Equity Shares will be allocated ona

The Basis of Aliotment to the Non-Institutional Investors, who have Bid at cut-off Price or at or above the Issue Price of Rs. 117/- per Equity Share, was finalized in
consultation witt NSE Limited. The category has been substribed to the extent 012196 times. The lotal number of Equity Shares Mloed in this category is 1.11,600 Equity

Eligible Empi g under the tion, subject 1o vaid Bids received from them al orabove the Issue Price. Al Bidders, other than Anchor | | SE ";“},;";:f‘ :;;:i’::“;u‘:" %o sh"’;"‘“;; | %t | Propariionate ::‘;::“:ﬂ "“:"';L:'j;‘m:"‘ 1“'".',"" o ?',"" s;;m/
Investors, are required o particinale in the Offer by mandatorily utlising the Appkication Supported by Blucked Amaunt {-ASBA') pracess by providing details mmecrrespecme No. .....’ s bl W i :l:wrv tolal | shares avallable | %00 ’me o) u""‘m ; ()41
ASBA Account (a5 defined hereinatier) in which tha corresponding Bid Amounts Wil be blocked by the Self Certifisd Syndicate Banks (“SCSBs”) or under the U ml 'Fg}'_ . = @ 5 G 7 o] 12 1) (‘J—‘Lﬁj
the case may be. to the extent of respective Bid Amoents, Anchor Investors are not permitted 1o participate in the Offer through the ASBA process. For details, see |SSLI9 0,600 T159 T8 T17.26.400 08,84 717,350 50 21 I 1350
Procedure” on page 323 of this Prospectus. The investors are advised o refer 1o the Prospectus for the full iext o the Disclelmer clause pertaining lo NSE Limited. Forthe purpose oA i 9 T e e ] R0 5o
ofthis Issus, the designated Stock Exchangs willbe the NSE Limited. Thetrading s p before February 19, 2026+ oD i i L i1 i o - =
*Subjecttnthe recipt of ising andtrading appraval from the NSE Limited {'NSE Emerge of NSE Limited’) AT I AT T T o AL o4

SUBSCRIPTION DETAILS* 4 Al Investors (After
The Issue (excluding Anchor Investars Portion) received ma Applications for 2.79.31.200 Equity Shares (before technical rejections) resulting in 23.43 times subscription Allotmet to QBs, who have bid at the Issue Price of As, 117/~ per Equity Share or above, has been done on a proportionate basis in consultation with NSE Limited.
market maker). areasunder caleqory has bisen subscibed o the et of 2.88 limes of Q18 porton, The otal numberof Eqult Shares aloksd in the QI8 categuey s 435 600 Exuity Shares, which were
Detailof the Applications Received: alottedto Tsuccesstul Appiicants
3 Nariberof | Wo. ol Equity | Equity Shares Reserved | No. of times »i i st Ho. of Shares | Number of %o Total No. of %o Ration of Number of Total No.of | Surplus/’
Mo, Category = s SNl ¢ pr Prnechin | SicHibed mount {Rs:) N applied for total Total | g itabl Suscessiul Deficit
o i ® | (category wise) | received in each cate ares avalalle | appl (after roundingotf) | /allotted | (14)-7)
1_{Individual Inveslors 5314 1,27.53,600 T7400 1630 | 1875120000 | | o @ = o 5 0] ] ] —‘z'—u—‘ i
¥ I 1 )| (7)) 1 (4 1 (6 |
2 :‘:I‘:Iﬁo':]“"“‘*”"“‘ Investors {hhore than 7.2 milars ane upta T1 676 2461200 111600 2095 | 28798040000 7 75200 1 1499 75200 201 3737 T 9 1 8400 Kl
_[Non-inshiobona! Investors [above £ millor] 1180 | 1.13,43,600 2189600 5126 | 139720120000 L B 4 . e - e S
4| Gualiied Instiubonal Bidders (excluding Anchors Investors) 7 12.56.400 4,35 600 288 14.69.98.800.00 S R T i e - L L T S
5 [Market Waker ] 116400 116400 T 1.36.18.800.00 e = s e Fa : 3 SOt P
[Tt LA BH IR L] 204 20T A0 433500 1 7600 | 3419 | 1d8el | 1 | 1 748800 | -1
Final Demand 4,353,500 [} 4,535,600 .67 151,025 1 1 1.51,200 175
A summary of the final demand as per NSE a5 on he Bid: ssue Closing Date al different Bid prices is s under. Grand Tolal 100. 1256400 | 100.00 | 4.35,600 4,35,600 0.00
5. No. Bid Price Ho. of Equity Shares % to Tatal Cumulative Share Total Cumulative % of Total 5) (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid atIssue Price of Rs. 117/- per Equity Shares
1 111.00 52,600 0.18 52.800 018 07 above, vas finalized in consultation with NSE Limited. The category was subscribed 1.00 tmes |e.for 1,16,400 Equity Shares the total number of shares alioted n this
A 112.00 9,600 0.03 62,400 022 category 1s94,400 Equity Shares, The category wise details of the Basis of Allotment are as undar:
3 113.00 4,800 0.2 67,200 024 Ho. of Stares Appled| ';:'a‘l’;m %t rml No. of Equity Shares %oof ":h:;%‘;'::'lz"“::‘ fatlp | Tolal Number of | Surpus/
4 114.00 7,200 003 74,400 027 for (Category wise) | PP total in this Category total shares allotted | Deficit
B 17500 4500 102 7320 L] ey e
g TE00 Q‘BUD 70 84‘0[1(3 Ei] 1,16,400 1 100.00 1,16,400 100.00 116,400 i E 1,16,400 0
3 S > : Total 1 100.00 1.16,400 100.00 116,400 | 1,156,400
7 17.00 2,7642 400 70 2,75.26,400 100.00 ) proe
ol Z7.20.400 e 210284 ooy The Company in censultation with the BRLM has alocated (Ni) Equity Shares to Anchor Investors at the Ancho Investor issue price of Rs. 117/- per Equily Shares in
The Basis ol with beingNSE Limited on February 17, 2026, gulations.: 60%0f the 0IB Category.
1) Allotment to Individual Investors (Alter Technical Rejections) [cATEGORY [ Fis/Banks | WFS_ | 65 | nercs | AIF | ) [ omers | tomL |
The Basis of Allotment to the Individual Investors, who have Bid at cut-off Price or ator of Rs. 117/~ per Eq
NSE Limiled. The calegory has been subscribed o he extent of 16.34 imes. The tatal umber of Equity Shares Allotied In this category s a0 Equity Shares to 321 [#nickoRs | 0] 0| o] 2 |_22se00 | 4zeom | 0 | sstem |
successful appicants, The details of the Basis of Allotment of the said category is s under ‘The Board of Directars of our Gompany at its meeting held on February 17, 2026, has taken on record the basis of allatment of Equity Shares approved by the
sy | 100l Mo, of Equty |, [ Proportionate | Raliool [ Mumber of successial | Total No.of [ ¢ Exchange, being NSE Limited the Equity Shares o various successul applicants. The Allotment Advice Cum Refund Intimation
total | Shares applied in | ) Shares allottees to applicants (afier | shares allocate | “p oo will be dispatched 1o the address of the investors as registered with the depositories, Further, instructions to the SCSBs have been dispatched mailed for
@ %T%%%ﬂ l':‘.':ﬂ i unblocking of funds and transfer to the Public Issue Account on or before February 18, 2026, and payment 1o non-Syndicate brokers have been issued on
5 THCE February 18, 2026 In case the same is nat received within ten days, investars may contact the Registrar 10 the Issue at the address given below. The Equity
100.00 125.88,000 10000 170400 3015245 21 7.70.400 ] Shares allotied to the successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories
concerned. The Company is in the process of abtaining the listing and trading approval from NSE Limited and the trading of the Equity Shares is expected to
Above Rs. pi .10 Lakhs (After Technical Rejections)

commence on February 19, 2026.
MNote: All capitalized terms used and not defined herein shall have the respective meaning assigned to them in the Prospectus dated February 17, 2026
(“Prospectus”).

ila;mqm‘smﬁm shall be read as under:
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date of receipt of redemption request’.
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5 Director - M Ritesh Prakash Adetia

Tl

VBB Fi, Mo BB PE OO0 PR 2/ 2022 2350021
Adiress: @ Tngpis:

(Investment Manager to HSBC Mutual Fund)
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resalion profissional, o5

Sd/-
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rescluion professiceal snmeiegsed - 350054 X
Process. Email I G e phEnlnESRrovnsohencyn Mumbeai, February 18, 2026
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Ventures Private Limited
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Email:in co.in, Website: ww

Shasto 31 ful applicants, The details of the Basis of ategory s as under
oo | Noorstares | tumserot | o Tombont | g R | bt | TOmEe ol [ g (__INVESTORS, PLEASE NOTE )
No. | opeliedfor | applications | | Shares applled | -yl | e oaijapre | AloMeesto | atter | atocated | D | | Reforringto Page No. 85 of Prospectus underthe Chapter °C " Issued, and Paid-up Share Capital of the comnany is as follows:
(Category wisa) received in each category applicants readiag o allotied {14)-(T) | ; %) Uin Share Capi 52,391,568
{ roundingotf) | oallotted | % °'° | ssued, Paid-| are Capital be the 31,51
(1) (2) (3 () (5) 6} [E] (10) (12) (14 16) | .2 s
3.600 664 98,66 2390400 | §7.55 110,108 31664 31 1,11,600 1,492 Issued, Paid-up the Issue 85,36,768
4800 0.15 4800 | 020 166 1 166 The detalls of the allatment made would also be hosted on the website of the Registrar to the Issue, Skyline Financial Solutions Private Limited at
5,000 059 24000 | 098 | 663 4 g 1a.com;
7.200 2 030 13400 59 332 al -332 Al future inhistegard may indly b addressed t Ihe Regisiar 1 the Issue qualing ull name of the FirsySale applicants seral umber o e
8,400 2 0.30 16,800 ] 332 2 | -332 Application Form, number of shares applied for details at af the Registrar given
Grand Total 673 100.00 2450400 100.00 111,600 kil 1,11,600 [1] below:
SKYLINE FINANCIAL SERVICES PRIVATE LIMITED
N D-153 A, 15t Floor, Okhla Industrial Area. Phase - |, New Delhi-110020
W vy Contact Person: hr Anuj Rana
Sky”n e l: +91-11-40450193-97 Fax: +91-11-26612683
Em 3.
Financial W Services PviLid. Webisite: wwwskylinars com
SEBI Registration No.: INROOD003241
On behall of Board of Directors
MARUSHIKA TECHNOLOGY LIMITED
Place: Delhi Monicca Agarwaal
Date: February 18, 2026 (Managing Director)
THELEVELDFSUBSUHIPTKIN“SHUULDNDTBE"AKEN'IDIIEINUICITNEIJFEITHEHTHEMAHKETPNIIJEUFI'HEEIJUIT\'SHQRE N "ROSPECTS OF
s proposing. recaiptof market 10 make an \nmalputmnoflelu!lls{nmlysharea and has filed the Prospectus with the Registrar of Companies, Delhi, on February 17, 2026. and thereafter with SEB| and.
the Stock Exchange. The Praspactus is available on the webst of NSE Emerge athtos /v nspindia com) and (s avallabe o the webites of e BRLI at waww nexgenfin om, Any potentialinvestors shold iots that iestment inequity shares nvoives 2 hgh dageee ofrisk anfordevals.rlating o i same. lease refer o he Prospectus inchicing the
sectiontitled “Risk Factors” beumnlnoonnaﬂa 320f the Prospectus.
The Equity Shares have not under the U rities Actof 1933, ded or any i the and unle: gistered, and may not be issued or sold taan not subjectto, i
19 applicat U 8. Stat he Equity ald outside the Ui ‘offshare 5" und Act, 1933 and the ap feach) suchissues andsales are made. There will be no public offering m(hEUﬂﬂﬂd States
SYNISE |E., i . A P
KIRLOSKAR BROTHERS LIMITED oyt E-Auction BLS BLS International Services Limited
L5} K"'“:"“;cg:‘f‘:s;"l“a"’ — ]C@ NMDC LIMITED, Bacheli, CG R CIN: L51909DL1983PLCO16907
Fptar e ho e AR Sale of Nylon / Steel Cord Regd. Office: G-4, B-1, Extension, Mohan Co-operative Industrial Estate,
Plet No. 3, Baner, Pune - 411 045 Bl Live. Y Mathura Road, New Dethi-110044, Tel. No.: 011-45795002,
CIN No:: L20113PN1320PLCO006T0 COnvayor Be{t' Aluminium Email: iet, Website: www bls; P
for refodgment Cable, Scrap Tyre, Drill Rod NOTICE OF POSTAL BALLOT AND E:VOTING INFORMATION
physical shares Scrap, MS Scrap / Drums ] Natice is hereby given that Ine resclutions sel oul below are proposed 1o be passed by the
Natice is hersby given that the Securities and Exchange Board of India Pipe | Roller Scrap, members of BLS International Services Limited ("the Company") by means of te Pasia!
vide its ciraular No. HQJ’SB“\GJ"(EJZUIZ&MIWSD—FQE’\fSTWEUZGda\ed Used .' Olﬂ Baﬂﬂ etc. Ballat, only by way of remote e-voling process ("e-voting”), pursuant fo the provisions of |
January 30, 2026 has provided spacial window of one more year from mfb' . Section 108 and Section 110 of the Companies Acl, 2013, raad with Ruie 20 and 22 of the
F!"M'"!'nf“-"- 2026 to February 04, 2027 for "E-'“f’gﬁmE;lﬂ "ﬂﬂs'suf E-Auction Date : 10" Mar 2026 Companjas. (Mansgemant and Administration) Rules, 2014 ("the Rules”) and ether
e halinpenoss prick : ¥ . applcaie pravisions. i any. of e Companies Act. 2013, (the Act’) and the Ruies, recent
Aorlat, ot nlowsv!er s rtined by he Compam/ls FTA due Iespoction SIATE 2 0070520 oo 0200l et 20200 el o
N o Mo ik b L ths regard, by the Minstry of Corporate Affairs ("MCA Circulars®), Regulaton 44 of the
i Tor Hemchand - 9835900933 W e s s il
For KIRLDSKAR BROTHERS LIMITED | v Regulaions, 2015 (“Listing Regulations™), Secretarial Standard on General Meetngs
Sdi- ("58:2") issved by the Insélute of Company Secretaries of India and oiher applicable izws,
Place ! Pune Devang Trivedi rules and reguiations. (ncuding any yamm modification wmcﬁnentlneml ru the
Date : February 18, 2026 Company Secretary tmo ) the folowming
CORRIGENDUM resaions a5 and 10 postal ballot ("Postal
B = Tok 8 ?”mb‘s‘l‘;‘_ Baliot’ wwaymmnma\mm:cvnnng( ‘a-voting’) )
HSBC MUTUAL FUND Sr. No. Description Type of resolution
1 APPROVAL FOR PAYMENT OF COMMISSION | SPECIALRESOLUTION
TO NON-EXECUTIVE INDEPENDENT
TR N i ) Corri to the Noti A dated February 17, 2026 on ‘Notice for Merger of HSBC Global DIRECTORS OF THE COMPANY
PEresesde el nlwra Ll e il Equity Climate Change Fund of Fund into HSBC Global Emerging Markets Fund’ e :;ﬁi:giﬁﬂ‘;ﬁg EEﬁLﬁgim‘ﬁE SPEGIAL RESOLUTION
Fol! THE ATTENTION OF THE CREDITORS OF REGISTERED OFFICE OF THE COMPANY
ROEVPL VENTURES PRIVATE LIMITED With reference to the Notice-cum-Addendum dated February 17, 2026 on the above subject, investors are 7 d

requested to note that the clause under point no.4, Procedure for Merger,
be mailed or the amount of redemption will be credited to the unit holders bank account (as registered in
the records of the Registrar) within 3 (three) working days from the date of receipt of redemption request’

‘The redemption warrant/cheque will be mailed or the amount of redemption will be credited to the unit
holders bank account (as registered in the records of the Registrar) within 5 (five) working days from the

All other provisions as mentioned in the aforesaid notice-cum-addendum shall remain unchanged.

For & on behalf of HSBC Asset Management (India) Private Limited

Mutual Fund investments are subject to market risks, read all scheme related

HSBC Asset Management (India) Private Limited, 9-11 Floors, NESCOIT Park, Building no. 3,
Western Express Highway, Goregaon (Esst), Mumbsi ~400 063, India.

o dispatzh of postal
baliot nofice ‘hrwgh amalls on Fetruary 18, 2026, lo those members of the Company|
on the Registar of MembersiList of Benafcial Owner as on Friday,
F:bmary 18,2026 Volng Rigts shal b reckaned o the i el auly snaves
reg Loff date Apers

‘The redemption warrant/cheque will

fy et i information

The Company h the Companyat
hitps #vesrw. bismiamational com, The Postal Ballot Nolics s aisoavalabie on the e-voting
website of CDSL at www evolingindia com and on the websie of the Stock Exchanges
whera equity shares of the Company are listed at hitpeliwww beeindia.comi and
hitps; v nseindia com!
in with the MCA Girculars, the physical copies of Notios, Pcﬁlal Ballot Forms,
and prepaid Postal Ballt,
and communication of assentdissent of the members wil taks place Sicixh ot

The Company has engaged the servicas of Contral Depositry Servicos nnem ud
(COSL" for remote e-voling embers
[are: requestad 10 note that the voting through electronic moda shall wmmenne from|
Thursday, February 19, 2026 at 8:00 A.M. (IST) and ead on Friday, March 20, 2026 ai|
5:00 PM. (IST). The remote e-voling shall not be allowsd beyond the said date and time.
Any assent or dissent received from the member after the spacified date and time for|
remate e-voling shall be deemed as invalid and treated as if no response has been|

I The Board of Directors has appointed Mr Vijay Yadav (Cartficate of Practios No.- 16306).

Pariner of Mis. AVS & Assaclates. Praciicing Company Secrelaries, as Scrutinizes or

conducing tre Postal Balo, reough the e-veing process, in @ i and ansparent

manner tshalbe el

 The result of the Postal Basot will be deciared on or bafore Tuesday, March 24, 2026 and|

will be communicated 1o the Siosk Exchanges whar the Equllysha{es of the Campany
§COSL

4ll als0 be displayed omand
in Y L. W, am
annerof Remote evotn by memhers hlding nares indematerilzed mode, physical
mode, & [
Notice

in case you have any queries or Issues. regarding the E-voling, you may refer the
Fraquently Asked Questions (‘FAQs) and the e-voting manual availabie at
wisceriotingindia com wnder help section or all grievances connectad with the faciity for|
hsbe.co.in

T crceors of ROFVPL Verhurs-priate Limied, oré herey caled upon ta
cisims with proaf on of befare 04-03-2026 to the infar
sdcress meronedagainsteniy e,

Theiancal s

s sion PrdSasion) o Customer Senice Namber.- 1800 2002434/ 18004180 200
Issued by HSBC Asset Management (India) Private Limited

CIN-U74140MH2001PTC134220

Allother

ARt g e, o ko S e ey o, L hall et
Showe of authoried ropioscniaive im amang the three nsatvar (rfessionals ted
againet ey No.13 o3

Te— o csatianall

Sd/-
Date: Fabruary 19, 2026
Dot e IPE- NP nsoliancy Profssionais Prate Lmited

A ol

in & of ROEVPL Vent ited

188t Mot rswwsw«mnz/aoz: 33/80031
ity of AFA; Decomber 31, 2026

epaper.financialexpress.com

oling by electronic means may be adressed fo M, Rakesh Dall, S, Manager, (CDSL)

Central Depasitory Services (India) Limitad, AWing, 25th Flaor, Marathon Fulurex, Mafadal

il Compounids, NM Josh Merg, Lawer Parel (East. Mumbal - 40001 3ar send an emailio
o | a4k

180021 09911

For BLS Intemational Services Limited
Sdi-

Dharak Mehta
Company Secretary & Compliance Officer
1CS| M. No. - FCS12878

Data : February 18, 2026
Place : New Delhi
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RM
[Pursuant to rul Companies
corpo

newspaper for change of registered
office of the Company from one state
to another
Before the Central Government
(Reglonal Dirsctor, New Delni)
ern Region-
Inthe matter of ub-secion (4) o Section
Companies Act, 2013 and clause (a)
o e 30 ofthe Comparies,
(Incorporation) Rules, 2

In the matter of NINETEENTH HOLE
GOLF CLUB PRIVATE LIMITED
naving s reﬁ;\siered office at D3/35,
1 INDUSTRIAL AREA
PHASE 2, NEW DELHI- 110064
 Petitioner

LIC NOTI
SHIFTING OFTHE REGISTERD OFFICE
F THE COM) ROM NATIONA|
CAPITAL TEHRITORV OF DELHI %6
THE STATE

Nolioe Ta heroby ¢ gwen Ao Gonoral
Public that the company proposes to make
application to the Gentral Government,
under section 13 of the Companies Act,
2013 seeking confirmation of alteration
of the Memorandum of Association of the |
company in terms of special resolution

assed at the Extra Ordinary General
feeting held on Wednesday , 28" January|
, 2026 10 enable the company to change
its registered office from "National Capital
Terrifory o Delhi” to *State o Haryana’.

o

_ AnnexureA
Shivmangal Securities
Private Limited
35/8, Tollygunge Circular Road,
New Alipore, Kolkata-700053
PUBLIC NOTICE
This st bringta the notice of genetal public
that Shivmangal Securities Private Limitad
has ceasad o function 2s 3 Particigant of
Naticnal Securiies Depository Limited
(NSOL) as its Paricipantship has been
sunendered. The certficate of registration
granted 1o Shivmangal Securibes Privale
Limited has been cancelled by the
Securies and Exchange Board of India
with effect from 05t February 2026
Hencaforth, Shivmangal Securtes Private
Limited shall nat carry on any activity as a

Partcipant of NSOL.

Incase any Chent of Shivmangal Securitis
Private Limited has any grievance or
dispute 0 fespectof the depository senvicos:
rendered by Shumangal Securlbes Privale
Limited while if was functioning as a
Participant of NSDL, helshaill may report
ihe same in writing to “The Officer
Incharge®, Investor Relationship Cel,
National Securties Depository Limited
301, 3rd Floor, Naman Chambers, Plot C-
32, G-Block, Bandra Kurla Complex,

HINDUJA'RDU?ING mecs LIMITED

o o
HOUSING FibAnce  Chennai. Nade. E-mail ur.‘ﬂ jon@ nm;mnlniﬂnlm;lm
e Mo Hullﬂmnimuh eanan : FS4281668
POSSESSION NOTICE (For immovable proparty)
Whereas the undersigned being the Authorized Dfficer o the HINDUJA HOUSING FINANCE
LIMITED under Securitization and Reconstruction of Financial Assets and Enfarcemant of

[Under rule 1) of the Insolvency and Bankruplcy mum-calm 1o Acludw:m r\u\nmlv
for Bankruplcy Process for Persanal Guarantors o Gorpor 018]

_MM_TH ATTE Ll_Cj_F THE )_QHBMR R \_mmmag
L] INFRA PVT, LTD.}
hahoﬂa\ Company Law Tribunal, New Defhi Bench, has

Notica Is hereby g-varl ma

Seoarty narestAct 200280 1012002 sectlon

Aul
ncm was issued 01 um dales mentioned against each acc

s, 200
it and statad nereinatter
ively retarred

against Mr Rohit Snigh, resicing at
23723, Gali No.1, Ansari Road, Aryapuri Muzafiamagar, Utlar Pradest- 251001, on
1( 022026, CupyoﬂDldll Recwed 17.02.2026

‘calling upan the barrower (hareinalter the Barrowir
o as }ta repay the amount within 60 sal
nolige. The bortowers having failed 1o repay the amount, notice is hereby given fa the

1Singh afe hereby called Ugon [0 SbL Iheir ciaims with proof an
urbe'ure 26.02. 2025 to the Bankruptey Trustes at S-376, Block S, Panchsheel Park, New
Daihi, Delhi 10017,

PUBLIC NOTICE FORM C PRJBL\C NOT\CE FORM C

[Unaaru\eem of the Insaivency a {Applcat
rupicy Process o Pt Guamnlcusku Corparate Oetirs) Ruls, 2013]
FﬂR THE ATTENTION OF THE CREDITORS OF MRS BRIJESH KUMARI

ITOR OF WIS RGV INFRA PVT, LTD.}
No!\w s herety given that the National Compary Law Tribuna!, New Delhi Benr,h N‘{s

, Gali No.1, Ansari Road A?apu'z Muzaffarnagar, Uttar Pradesh, 25190! nh
26 Copy of Order Recewved 17022026,

1 submi their ciaims with proof
an or before 26.02. 2025 to the Bankruptcy Trustes at $-376, Block . Panchsheel Par,
MNew Dethi, Delhi “0017

borrower andthe thatthe

26.02.2026.

02 2026, The creditors may subrit

of section
13 of Act read with rle 8 of the Security Interest Enlorcement Rules, 2002 00 this the dates
mentioned against gach aceount. Tha borioWar/quaramor in particular and the pudlic in
propesty wil

£ LIMITED for an
the contractual r2le of the alaresaid amount fogether with m\,lﬁﬂn'd\e\(pn e,

46 subiject
inferest

their cai of

‘Additional details of the Bankruptcy Trustee:

peed post

ADDITIONAL DETAILS OF THE BANKRUPTCY TRUSTEE

ADDITIUNAL DETAILS OF THE BANKRUPTCY TRUSTEE

1. [Name and I ratian |Mr. Mukesh Kumar Jain 1, [Name and 1BBI registration | Mr, Mukesh Kumar Jain
number of the Esnkrupt{r IBBIAPA-001/1P-P-01360/2020- 202113088 number of |BBIIPA 2021113088
Truslee AFA Valid il 30th June 2026 Trusiee AFA Vaiid till 30th June, 2026

ENAIges, e1c. NEr¢0n. The BOITaMEr's AMENion s inVtea to provisians
(8) of section 13 ofthe Act,

W Matomirn, 14 Bradams, 85 Ko, Rl K. Ut
Pt - 2t | e TNIE e tra |

Desriplion S

157 s meter Outof Kiesra Ao 347, Sast of Viloge

Bhadura Pargana Baran Tehsil Khurja Dist, Nhylllhllal {UP), Bnnndlnl; East: House of

Rajendra West: House of Rajpal, North: ol o Raipal, South e load

iz

Regstered Address, emal
1D and Phane no. of the
Bankruptcy Tustes as
Registered with 1581

Regisiered Add: T-1, 3nd Floor, Front Right Portion,
Pankaj Arcade, Pocket ML, Piot No. 16, Sector5,
Dwearka, South West Dedhi 110075
Registered Email: feafcs 19@gmail.com
Phone No: 9818478173

Reqistzred Address, emal
10 and Phane no. of the
Bankruptcy Trustae as
Reqistered with BBI

Ragistered Add: T-1, 3rd Floor, Front Right Portion,
Pankaj Arcace, Pocket MLU, Plot ND 16, Sector-5,
Dwarka, South West Delhi ,11007:

Registered Emai- mc:su@gman com

Phona No: 9815478173

Gommunicaion Address
Emad ID and Phane No. lo
e usad for cormespondence
with the Bankruptey

Communicabon Address: Mavent Restuctunng
Sarvices LLP § 376, Block S, Pan:hsheelpilfk New
Delhi- 110017 Phone No: BBIM 173

com

Communication Address,

Emall [D and Phone No. o

be wsed for correspondence
i Trust

Cammunication Address, Waven! Restucliing
Services LLP S 37, Block 5, Panchshel Park, New
DElN 110017 Phone No: 9818478173

ggmall com

Note: Submission of fase or miseading clams wih proaf shall aliract penalles or

Note: Submission of false or masleadng clams with peoof shai atiract penalties or

GH/BUL/BULA/ADODDO0Z70. 1. Mr. Vishambar Vishambar] ™ "
Q‘Z oo o Of ey eSSy MaY | | Bandra Easl Murinal, Maarashia - 400 | | [Famors. Name M. Fosan. 2. Bvs. Sts Sumpls, ancs il the pravisions.of e e Barikripiey Gocs | RO o e by and By o,
.mca.gov.in) by filing investor | |51, within 30 days of pubscation of this | | |Falhers Name W/o Mr. Vishambhar Singh. Bulandshar, 1, flts 2016 and any other applicable s, (8d) (Sdi)
gf'ggllwg";'ﬂr'g"ﬂ'g;“;e [gsbeoge;‘-‘v;;‘zﬁ ol o vl . eisions@aned com No| | [fawspurdharsa Chaonarpt, Khuria. Buisndsai, . (G "i]‘ s Ml Mukesh Kumar Jain Mukesh Kumar Jain
OFond by registerd post of MSer | | gievancasiciamsidisputes elc. il be| | /Urban, Bulandshahr, Ut Pradesh, (ks - 203001 | PA Bankmupley Trustee of Rohit Singh Personal Bankruptcy Trustee of Brijesh Kumari
oo ature of momoy intarest and grouna | | enteriained afier s date DATE: 05-11-2025 | Description 01 Propety: A House Guarantor of RGY Infra P, Lid Parsonal Guarantor of RGV Infra Pyt Lid
of opposition to the Regional Birector For Shivmangal Securilies Private | | [Dearing Miicipal o 769 agmeasurig 83 Sapds € 7780 Date:19.022026 BBIIPA-D01/1P-P-0196012020-2021/13089 2 1BBUIPA-OU1/1P-P-1196072020-2021/13088
2t e adress B2 Wing, 214 foo. Bt et | o meter:Sitated i DSl Place: Dalhi AFA Valid ill 30th June, 2026 |Place: Delhi AFA Valid il 30th June,2026
candayal Aniyodaya Bhawan, 2nd fioor,
= ;r:;%::;&:;“;;:,...u..,s_,
o this noticd with & copy 1o tha apoicant Nawal Kishore Agarwal [ s
company at its registered office at the Compliance Officer KIMIA BIOSCIENCES LIMITED —— IAgind S 534, o il s, S
addross mentioned below: T Sattan <t i e iy
D3/35, WAl PuRuNDusrRlALAnEA GiN: LAZ3IHR1BOIPLCIIR20 CONTACT NO: PREM LATA §28T1 20978
PHA552 NEW DELHI- 110064 il
For and on the heha\lo'Agpl\cam alUPn DATE: 05.11.2025 | Daseripbun’ O Fraperty o AL R”‘IW <Vl Bhondsl, Tefslt Sohna, G“'W“ 122102, Haryana POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)
NINETEENTH HOLE GOLF CLUB Residential thmwnul m:u w 1310, Arva 153 el " E-mal: compli Whereas e L
Tl 011 TOESB00, 91 955420854 | 41 esardesad | Fax 01 4108380102 LIMITED wder Sees
Sd/-
GAURAV YADAV NOTICE OF POSTAL BALLOT AND Securtty st Act, 2002
Phics: B % pinosabsass TE E-VOTING FAGILITY TO THE MEMBERS 13(12) e with P 3 o the SecurtyIrest(Endorcesment) Rules, 2002 fs5ued a wnar]
1 | TKirmia 8 Limitedt pany’)| [posceswas . N becount tes caing
that intems of he prosisions of Secbon 110 and other applicable: provisions of the s are callectively refered o as the

ugion the bortowes (hereiruies the borowet and gu:
3 s from the date of receipt of said notice

the amount, notice is hereby given to the bongwer and

fhe undersigned tus taken possession of the properly described
wdon him under sub-setion 4 ol section 13 of Act)
ty interest "\Icf(m’ﬂ_wi 2002 on this the dates mentioned
ricular and the public in general i

ty and any dealing with the proparty wil be
A [ LIMITED for an mount and future

Companles Act, 2013 (inclueing any statutoey aniendmen(s) time baing in force)
read with Rute 20 and 22 of | M Rulg:
2018,
2020, No. 1712020 dated 13 Apri, 2020, No 22202n J-‘-J(Pﬂ e June 200, No
3372020 dated 28 Seplamber 2020, No. 3312020 dated 31 Decamber 2020, No.
1042021 dateg 23 June 2021, No. 202021 dated 8 December 2021, No. 03/2022|
dated 5 May, 2022, No.11/2022 dated 26 December 2022 and No. 092023 dated 25
Saptember 2023 isstied and clarfications issued by the Ministry of Corporate Affars|
vide General Circular No.03/2025 dated September 22, 2025 issued by Msnisiry of]
Corporate Alfaits (herinafler referred (0 as *MCA' Cirular) for holing general
meetings! conducing postal babol (hereinafer oolectiely referred to as *VCA')
applcaie provisions of e Sacurties and Exchangs Board of Inda (Lstig

WPA DATE: 05.11.2025 |
i 01 Property: frashold residental hause)

FORM A
PUBLIC ANNOUNCEM|
ot

2016
FOR THE ATTENTION OF THE CREDITORS OF
ROEVPL VENTURES PRIVATE LIMITED

1 Rameaf coo
2| bene lmmmmwwm
centor

zu 1720 -§
AL

ke costs, charges, o

(80l section 1

ruper

HTT!SQMI“PHIIMWIIW m"\llﬂe gang |
M he (UP). Bﬂ\llﬂlﬂﬁ

MNWIM Whml!wﬁr»ﬂmnlﬂmh

¥ i Ol | Regires of Comienes, Mumbs:
e % ool / regsteres)

Ly | eooth=RIETSI: nmuswwm 31, Mr Pramod Kuma, Fathers) thereater
st &Dn‘t ¥ Name M[lepvi.lli Singh. 2. Mrs. Amupam Bharti, Father's| releneu to as 'SEBI Listing Regquiations') relevant circulars issued by the Securifies Sharma. Address: H Ne. F- n Grosad Floor Krishaa Garden Govind|
5 Makdress of (e regisiend office | Regel, Office: 502, Pt o, \ Probiat oy, Name Me Ram Singh. 01 Village-dhamera Nara, 1| ‘” b Exchange Baard of India ('SEBI) in this ragard, Secretarial Standards on General Puram Ghaniabad Up-20101| Demand Date & Amount: 24.02 2025 &)
(Famyiof | Sanlasnz (Eeet, Mumbal Ofy, Murse, Maeeehs, §|Sikandatiad, Heor Chnia Thana, Rural, Bulandshat, Uttar L) Mestings (hersinafter referred 1o as *SS-2°) Issued by the Institute of Company| || Rs. 15.14,871/- | Description Of Praperty: Flat Ha. SF-Z (Corner Unit)

a5 per D

on 2nd Floor without roof rights area measuring 632 sqft Buil Upon Piot Mo. 64
hasra No. 1452 situated at Village mnp- :un;
3na Tehsil ang Disirict GRariabad, U
Rsad, West: Other Unit, North: Road Building Eatry. s munn-

Indls, 400055
m\mumﬂ!\amhlm Wartl

. NH 7 Kot R, Maite; Satrn,
mnﬁ Fraresh, 485771

Secrelaries of India and subject to such other laws, rules and regulations, as
apgicable, the Company has complatéd the process of dispaich of Postal Balit|
Natice in slectronic form on 13.02.2026 to 5 the members whose email ID |

6 | Fschvency commencernent dale | 1802 2026 terad with the and Share Transfer Agent {"RTA") or with the|
fespect of copoiste deptor Natisnal Securties Depositories: Limitad {NSDL'jiCentral Depositories Services,
7| Eswrated doto of Gosare of | 17082026 (Incia) Limited (CDSL) (hereinafter collectively refermed tn as Degositoies’) a5 0ff | | pradesn, Indis. 201862 | Demasd Oste & Amosat. 10.12 2025 & Re |
bttt il 0 B hed A0 X 06.02.2026 { cut-off date), for seeking consent of the members through Ordinary| |2{18.41,387/- | Dessription 1 Property: Ground Fioor witho! Rua! ights, bait on Plot No.
Ly o Houte, Bras moasubing 17452, iness, by remote &-voting facilty, 165, Khasra No. 1331, covered area 40 19. mefers, Situsted at

the irecmency uma&mamwg g e o ke . M1, .8, 208,66 . yis, Dutof Gala o, TTHE Shteg
at Village Bhoolgarhi Majta Golhani Pargans &
Khurja & Disst, Bulandsahiar U.P. . Boundaries:-East: Mmu:n.ml West: 16,11 wide Road,

Narih: House of Kallu, South: House of Mani Ram

Village Rashper, Pargana Dasans Tehsil and District Ghasiabad
Parking Road, West: Dihet Property, Nerth: Piot No. 14, South: Plat o, 138

Rt 1135 15 st JaNgpa Edarsion Jungoura,
South Dk, Nt Drsh ~ 130014:
Ensi a - gedang

2. The Company has compieted the prcess of dispatch of Postal Ballot Nofice in
slectronic form on 1B.02.20Z6 to all lhe members whose emall 0 is registered with
the GompanyiRegistrar and Shase Transfer Agent "(RTA") or with the Nabonall
Securties Deposiories Limited (NSDL')Central Deposiories: Services: {India)
Limited (CDSLY (hereinafler collectively refemed (o as ‘Depositories] as of
06.02.2025 (cut-off date)

3. Apesson whose name is recorded in the Regesterof Members of the Company o in)
e fst of Beneficial Owners, maintained by fhe Depostories as on tha Cut-of Date|

a wuruqanuamlrfmenwn
ko
fegstte wih o Bt

10, | Address nd e-mal o bo used B

Sharéa, Mohunput Kkas Mokan Nagas. B0, Wetra Buas emmuw [l s 17,56 =
India, te & Amoust:

Pradesh,
12.2025 & Rs. n e uu |lmwmosrrnum hemunu:umu Mig Flat No
3 Meter. Bail
On Fiot Mo 38.1. In The Projeet "tai
Swsed N “talschpwram Eoloar

n

A T e

e Augion Hetel

Anmetanad - 380054,

| Priscess Enssll M ey ey phierLesmapuinedhencein

oS ki, e gt ey
mentionest website: lrc /e ripise ol

Maraol, Fathers Mame M. Mohammad fkram. 2.

ESp0En
resclution professionsl

Apariment” Falling Usder Khasra Na. 1563min,
Toe Vikoge: Raupuc Pargans: Danet. b
Wast: Hoase I

Pradesh, India - 200131 Als ALA Frea
5| Pm'my Area 139.35 Sq, Meters., Parl Of Khasra No. sa,

i | [astee o submsion of cis | Mawzc e Al Moballa Mararl Nagar Khurja Pargana & Teh i L g_w me.

17 [ Gessen of catirs. # oy, e | N Agplentie it & Dt mdapata, 1R BTE 1032073 | Dt Of Pty & el gl“'s::[ge:‘“:ﬂ""‘em“ s La CLORTER "‘:\ OLEPRNAUASGRGAUTAS | W T Tz 2 e W RETEAYTY
o ) ofsubeocton 87 of esgana Praprty A 130355, Metes. Part O vase o, 525, e ok urar " e Cled oble o o ithrendles Rajsiwar . b 501 Vi Hagar Shas s PR
sotlen 21, ‘ascertaned by (he Nagar Kharja Pargana & i 5 Feet ot mambor s on the Gl date shoukd ‘fﬂa‘“'ﬂ lotica infonmiation harisbad. adesh, india, 201003 | nuun .
fuerin esclein roissere o Wi, Wesl: ot Of mram, Nerih Pot Of Aril, South-rasta 15 Fest Wids pupossonly g |rmms‘|“§nq $84558. | Desrigtn ummr’n et ﬁrmml::‘v e

T3 R of aheny Profissores T AppGaBiE : . i measuring o, Le, 93,44 g asra o. 375, Siaated in the

|GH/BUL/XALE/AD00DODO3B. 1. "V “II'MII Kumar, Falhers) 4. In view of the MCA Circulars, the CQMM}’ i sending this. Netice, ﬂf\ly In elaciranic Eﬁm‘ﬂlln ihariabad U P Boundaries - East Read)

e 0 ck 2 uhorsan area of Village Sihani. Pargana Loni

fame M. Roghurs Sagh 2. W Mala, Fathers|

Pepresaniative of credtors in &  Thora £.0 Hano ] Nowoe form, to those members whose emall id is registerad with thel | |12 wide. West »uunrmm Herih «:Il'wllmnlumﬁl South: Hoase of Harira]
s T remes o sach cla) ,,,mm,, ,,'L., wmn ‘.,f, Pl Dt Company/RTADepositoriss. Accordingly. physical copy of the Notice along with the| 11 5(/peL N0 ADO000098E. ‘Arvn Chaudhary 2 Mrs. Neper Fo
T mnl‘mlmmxl e 0T r dues- Postal Ballo! Form and pre-paid business reply envelope is not being sant to the MHDI,MTF-EIMMI Extenvion Ghanabad | 7
i ply envelop 9 Chaohary Hagae Ae 17
6] Dotats of au s/ npdoe ot s o M i members forthis PostalBallot Metro, Prasesh.Ingia 201001 | Demand Date & Amsunt.
o | oy smone 5{10.12.2025 & Rs. 17.57.850
e T ¥ sk, e Jors et Sk Han 5. Incompiance with the provisons of Section 108 and 110 ol the Act and Rules made| [°| 33 s varsace., 123 7454 Meters, fr |
it ¥ el sliuino g ‘;"‘.'ﬁ“":q"j:’n"“:' ;’““" 203135, ’“""“”"“ ~East- House of Jhobbu, West- Boli 61, theraunder, MCA Circular. provisions of SEBI Listing Regulations and Masier anc ekl Lowi, Ghaziabd, U.P. Boundaries:- East: Propesty ol Me Ved, West: Road 18]
ot u-esP-we&-L-mvsnvn‘ﬂw zws H Circutar dated 11 July, 2023 ssuet y SEB|which, i siunsfore| |t Hert :Property Tyagi
Ve E - . y
T credtors o ROEVEI Lo, o Galled upan 1o st tho i nmma o

voting facilly provided by Listed Entibes and 55-2, the Campany has engaged the|
for providing remie
tocastihervote elecronicafy and m a secure manner
6. The remote e-voting shall commenca on Friday, 20,02 202 at 9.00 AM{IST) and end)
on Salurday, 21.03.2026 at 05.00 PM (IST). The remote -voling module shal be
disabled by NSCL and na voling would be allowed thereafier. Once the vote on the
Resolution is cast by the members, ha'she shall not be allowed 10 change it

LI RAN/ABO0000089. 1 Me Hari Das 2 Mrs. Pammi Devi Houre QIR R 0]
o 311 Gal N & Vjey Rogar Bheom Magas Gharisbad Uttar Pradesh. FSREERSE
Rural, Gharis tias Pradesh, india 201009 | Demand Date & Amount
s mlrmsln; 8,

s,

‘out of Khasra no. 191is., situated in Moballa 8ab3 Bheem Nagar, Viltage Mawai,
Pargana Loni. Tehsil & Distl l;nzlwu nPl andanes: E-u Rasta 121t West: House ol
| lca mm s lnm Ha ::uu: l-n- u

lerim Resatutian Prafessianal at the

ors
G i B o or before. 04 032028

assress mentoredagainstentyo. 10, i Hame 41 H"m" singh. 2 . e

mpal
Father's Singh. 548 Ghodi u-mmx
Ghos, Dadri. w-..n Natiora Bark, Furs, Dage, Ut
Pradssh, India-201310. Risn M- A Residential House Beariag)
0{Part Of Khasra No. §56, Area 182 5q Yards, Le 160.53 Sq.
Motors, Situated A Vilage Ghodi Bachera, Pargana & Tehsik-
Dadri, Distriet Gatarm Budh Nagar.| NPADATE: 05.11.2025 | Desorption 0t
House Bearing Part of Khasra No. IS5, Area 192 84 Yards, | E 150.53 Sq. Moters, Situated al

proof by slect Adather

persor b
A financla| Creciol BEIONEING 103 a3, 28 e SEAIN ING &niry No. 12, shall g
Ghoice of aLUhGrzed raprese taTive ron Aman he T insalvancy refessions

n VEEE:‘EGA?‘V"NU represantative of the class |specy class

o
Dats: February 19, 2026

mﬂﬂ
mnnm uuumm 0. 556 i .13, S vinar Dumdaners PURSTNSEIN
1008
o

1PE - "'\'"‘"‘\‘“‘Y u Village Ghodi Bachera, Pargana & Tehsil- Dadri, Disirict Gaulam Budh Nagar Boundaries:-Easl- The detadad for obiaining login D and|
Place: Ahmedabad s ¥ . ’IlllFlm india 21
Lt 1 st Frabienh datie Plot Rofkumar, West- Plot arendra, Korth- Plot Dhvaramal, Soulh- Road  Foel Wide. password and casting of vole through remoter e-vating facillly ase provided in the| |7 mamm 12.2625 & Rs. r
I the tatiar of ROEVPL GOyl | [ Fiace: Ustr Prodesh Daie: 19702/2025 30 Awihorsed Officer- HINDUJ HDUSING FINANGE LIITED Postal Batit Nolioe. Plot meas

5054, Ye. or Say
o

1881 Reg. No: laaulrswwﬂuzmoz:-aa/swn i= Saanis
Validity of AFA: December 31, 7. Instructions for casting of vole through remote e-vating by the members, holding|
Komal or Gorvaeparadaron - ol prasmphas s e RSl

squily shares In demat mode is glven n the Postal Baliot Nolice, Members are| [~Toi

“
har Dundaners Advyan Pusisc Senos! RPN
abod, mu-mmum 201009 | Deman Date § Ameust

, Ghari;
8. The Company their ema 1D & RIA| |5)3012:2025 & Rs. 18,06.582-|
, Sﬂs;\‘l.hlll‘!ql pertaining lo Khatrd no. 7887 Hi_siluatedio
9 Incaseof i toflr the Erequenty Asked Question Dunders, Pragea Losi, Tehsi & Dist Ghasiakad. Boandaries
JANA SMALL FINANCE BANK | Reaistered Offices The Fairway, Ground & First Floor, Survey No.10/, 1112 & 12128, Off Domlur, Koramangla Inner Ring Road, Next to EGL anLaor - avalableal wnﬂ!n wide, Sasth: Housa of

\sowtini o 13 | BUSINESS Park, Challaghatta, Bangalore-560071. Regional Branch Office; 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005.
DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002. 10

{FAQ) g H
ofwwi.evoting nsdl.oom OLNCI/SHAL
The Postal Balot Notice is available on the websita of the Company at

BT o

Whereas you the below menioned Borrower's, Co-Borrower's, Guarantor's and Morigagors have availed loans fom Jana Small Finance Bank Limited, by morigaging your nStat Mane Kuni i Mand gram Tebsi A Dstict Ghaviabad (UF). Presently runed by. Me Som Hah|
immovable properties. Consequent to default commitied by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance Bank " i : . /0 e Himmat Ram GPA Hoider Me Kagd Kumar §/0 B Aska Ram. Boaodaries:- East: As per
Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcement) n. The “?W“;" R PR EARA YD byl od Wi G SR Ty | | B, Wask “”‘*MW“ ‘“W""M""’W persite Plan
Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the tmefinos, The fesult slong.ith the Scrutinisef's Report wauld be vploaded on the
notices with future interest thereon witin 60 days from the dte of notice, but the notices could not be served on some of them for various reasons. Company's webse al wuwlimiabicsciences, com and on the website of NSDL al
hitgs-fwwwevoting.nsd com and shall aso be infmated o
s Name of Borrower/ | Loan Account Date of NPA[  p o i P e
Ne| . CoBorrowerl No. & Details of the Security to be enforced & Demand e By he-Order of thi Bodrid ok Dot
Guarantor/ Mortgagor | Loan Amount . Notice date ey
1 1) W Sona Loan Account | Mortgaged Immovable Property - Schedule Property: Plot No.7, Area Mesuring 100  Date of NPA: | Rs.20,38,9851- (Rupees sd-
(Appiicant) No. Sq.yards, Khewat No.465/404, Khatouni No.688, Mu No.21, Killa No.7/2(d-0), siuated| 01.02.2026 | Twenty Lakhs Thirty T Pollavi Garg
: | 3128961000279 |n the Area of Village Nangla Guifan Tehsil & District Faridabad, Haryana. Owned by| Demand | Eight Thousand Nine )
1()0"1’: P:::::;‘ Loan Amount: | Mrs. Poonam, Wio. Mr. Sonu. Bounded as: East: Property of Others, West: Gali 20 | Notice Date: | Hundred Eighty Five Dy AANOGF e oty Sherality & Corplinics SHfiost
s Rs.20,00,000 | Feet wide, North: Vacant Plot of Dharampal, South: Plot of Nitin. 11-02-2026 | Only) as of 09.02.2026
2] 4 M Yunus Loan Account | Mortgaged Immovable Property - Schedule Property: A Residential House|Date of NPA:| _ Rs.30,13,599/- Devendec Soolh: SW 15 FL Rasts
(Appiicant) o. Comprised in Khasra No.357 Min Admeasuring 60 Sqyards siuated in Vilage| 01.02.2026 | (Rupees Thiry Lakhs
2ms Rt Bano | 3080942000057 | Haldauni, Pargana & Tehsi Dacri Distict Gautam Buch Nagr, Utar Pradesh. Owned | Demand | Triteen Thousand Five
o nnit Loan Amount: | by Mrs. Khatija Bano, Wio. Mr. Yunus. Bounded as: East: House of Nanne Khan, | Notice Date: | Hundred Ninety Nine
(Co-Applicant) Rs.29,70,000-- | West: Rasta 15 Feet wide, North: Rasta 15 Feet wide, South: House of Rizwan. 11-02-2026 | Only) as of 09.02.2026 WWHWEEW Registered Office; The Fairway, Ground & First Floor, Survey No.10/1, 11/2 & 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL
3| 1)Mr. Ritik Nagar | Loan Accoum Mortgaged Immovable Property - Schedule Property: A Residential Plot No.31 | Date of NPA: | Rs.20,27,1701- (Rupees Business Park, Challaghatta, Bangalore-560071. Regional Branch Office; 1612, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005.
(Applicant), Admeasuring 130 Sq.yards Comprised in Khasra No.181 situated in Saraswati Vinar| 01.02.2026 | Twenty Lakhs Twenty DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002.
P | resadsannnsso Colony, Vilage Dharauti Khurd Pargana Loni Tefsi Loni Distct Ghaziabad. Owned by| Demand | Seven Thousand One . -
2) i Jitendra Singh | “{ o2 Amount: | M. Jtencra Singh, Sio. Late M. Karan Singh. Bounded as: East: Road 20 Feat| Notice Date: | Hundred Sevety Only) Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Morigagors have availed loans from Jana Small Finance Bank Limited, by morigaging your
(Co-Applicant) | Rs.20,50,0001- | wide, West: Gal 10 feet wide, North: House of Vod. South: House of Dinesh Sharma. | 11-02-2026 | as of 09.02.2026 immovable propertes. Consequent to default commited by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance Bank
+ Toun Acooun | Heaged Tnmovble Proerty - Schadils Prapare: Khewal No2Ta- K Dafa of NPRE RS AR 1071 (Rupecs| Limited being a secured creditor under the Act, and n exercise o the powers conferred under section 13(2) of the said Act read with rle 2 of Securty Interest (Enforcement)
1) Mr. Rajvir Smnh o e 3gAgMusm TR ”%” Kimeasurng 3 Marl; e 00 Sqyards siiated at| 01022026 E"gh;ee'n Lakhs Sﬁdy Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Morigagors as mentioned in column No.2 to repay the amount mentioned in the
Z)[:Ipph;anlb," 2206963000025 Nongel Kaian, Sonipa Haman. Ot oy B Rapur S Sla. e Mange Ram.| Bewnd. | One Thousand Bgh notices with future interest thereon within 60 days from the date of nolice, but the nofices could not be served on some of them for various reasons.
o Anlicant Loan Amount: [ Bounded as: East: House of Manphool Singh, West: Gali & Rasta 15 Feet wide, | Notice Date: | Hundred Seventy One .| _ Name of Borrower/ | Loan Account No. ] ) Dateof NPA 0 ein
| (Co-Applicant) Rs.18,00,000/- | North: Land of Krishna, South: Land of Dharmendra 11-02-2026 | Only) as on 09.02.2026 No,| Co-Borrower/ Guarantor/ & Details of the Security to be enforced & Demand RVl
51 1) M Amjat Loan Account [ Mortgaged Immovable Property - Schedule Property: Immovable Properly Area Date of NPA:|Rs.12,50,999)- (Rupees Mortgagor e/ Notice date’

- o. Measuring 60 Sqyards, out of Khasra No.507, siuated in the Area of Village Jalpura, | 01.02.2026 | Twelve Lakhs Fifty | W SuRnder i . Date of NPA:| _ Rs.2,65,037)-
2,‘;‘:’;";?;‘;"" | 3080961001170 | Pergena & Tehsi Dac, Dist. Gautam Budh Nagr (Mo Paricuary Descrbde n Docu: | Demand | Thousand Nie Hundred rs. Rinkal | 2021 Account No. U‘I’g; ‘ge';gg"s‘m%l’n'gog;‘aoﬂg v 3“‘9"“"‘ "’3"7 = 'SP""’(Q"Y b.fa'(‘"g 01.022026 | (Rupees Two Lakhs
oot Loan Amount: | ment No.46637, Dated-02.11.2023) Owned by Mrs. Afsana, Wio. Mr. Amjat Bounded | Notice Date: | and Ninety Nine Only) Rani (Co—Apphcznl) o1 |UAD No admeasuring a.meters situaled| “pemand | Sixty Five Thousand and
(Co-Applicant) Rs.12,00,000/- |as: East: Vacant Plot, West: Vacant Plot, North: Road, South: Agricultural Land. 11-02-2026 | as on 06.02.2026 3) Mr. Dhani Ram '-;a';‘s\a"g;‘;;h ‘&Vﬂ:QE_iahﬂhvsT/ehgl T::'\e: District Kurukshetra, Haryana. Owned by ntice Date: | Thirty Seven Only)

Loan Account | Mortgaged Immovzbe Property - Schedule Property: Immovable Property bearig| -~ o I” Rs.1,22.69,184/- (Co-Applicant) 5.290,599" | [ Dhani Ram, S0, Bachha Xam. 11-02-2026 | as on 09.02.2026

1) Mr. Sajjan Kumar No. Unit No.375, Admeasuring 83 Sq.yards, Covered Area 680 Sqft, Ward No.17, | (Rupees One Crore 2 Loan Account No. - ]

(Applicant) 4523963000310 | Collector Rate Code No.128, situated in the Mohalla Chanduwada, Gali Maniharan, | 01.02.2026 | Twenty Two Lakhs 1) Mr. Hem Chand | S39020410000367 | Mortaaged Immovable Property - Schedule Property: House No.246/3, Date of NPA: 2 Rs-11E,‘31,461L/- "
g 4523963000490 | Tehsil & District Namaul, Haryana (More Particularly Describde in Document No.3080,| Demand | Sixty Nine Thousand (Applicant), 32050630000312 | Admeasuring 120 Sq.yards Gadhi Mohalla Rohtak, Haryana. Owned by Mr. "I‘J-W»?O:G (T;;:‘eeg ETV:" 2l ds

2) Mrs. Prem Lata | | oan Amount: | Dated 05.08.2022) Owned by Mrs. Prem Lata, Wio. Sajjan Kumar. Bounded as: | Notice Date:| One Hundred and 2) Mr. Rajat Loan Amount: | Hemchand, Sio. Mr. Chandki Ram. Bounded as: East: House of Sardar,| yotiee pate: | Four Hundre Y s“““g
(Co-Applicant) | Rs.92,00,0001- |East: Properlyof M. Sahan & Others, West: House of Purusholtam, North: House of | 1g.05.2026 | EiSty Four Only) ) Rs.1,52,000)- " | Notice Date: | Four Hundred Sixty One
Re.40,50,000- | Sujan an Satiak, South: House of Sundar Lal -02- asor 06.02.2008 (Co-Applicant) R gao0n0r.  |West: House of Tekchand, North: Gali 15 Feet wide, South: Gali 20 Feet wide. | 11-02-2026 | Oniy) as on 09.02.2026
Nolice s therefore given to the Borrower/ Co-Borrower/ Guarantor & Mortgagor as mentioned in Column No.2, caling upon the o make payment of the aggregate amount as shown Notie i therefore given to the Borrower! Co-Borrower] Guarantor & Mortgagor as mentioned in Column No.2, callng upon the to make payment of the aggregate amount as shown
in column No.6, against al the respective Borrower/ Co-Borrower within 60 days of Publication ofthis notie as the said amount is found payable i relation to the respective loan in column No.6, against al the respeciive Borrower! Co-Borrower within 60 days of Publication of this notce s the said amount i found payable in relation to the respective loan
account as on the date shown in Column No.6. It is made clear that if the aggregate amount together with fuure interest and other amounts which may become payable til the date accoun s on the date shoun 1 Colan No s made cer a e aggegee amoun ogther vin mmre st an fher amouns i my becarrepayale i e e
of payment,is not paid, Jana Small Finance Bank Limited shall be consirained to take appropriate acton for enforcement of security interest upon properties as described in Column of payment, is not paid, Jana Small Finance Bank Limited shall b to of securiy interest in Column
No.4. Please nofe that this publication is made without prejudice to such rights and remedies as are available o Jana Small Finance Bank Limited against the Borower's/ No.4. Please note that this publicaton is made without prejudice to such rights and Tomojes s afo vt 1 Jana Smll Fnaco Bk Limtod agamst lhe Baronersl
Co-Borrowers/ Guarantor's Morlgagors of the said financials nder the law, you are further requested to note that as per section 13(13) of the said act, you are restained! Co-Borrower's/ Guarantors/ Mortgagors of the said financials under the law, you are further requested to note that as per section 13(13) of the said act, you are restrained!

profibited from disposing o or dealing with the above security or ransferring by way of sale, lease or othenwise of the secured asset without prior consent of Secured Crecitr
S

prohibited from disposing of or dealing with the above security or transferring by way of sale, lease or otherwise of the secured asset without prior consent of Secured Creditor.
Delhi NCR S

19.02.2026, Place: Kurukshetra & Rohtak

wthorised Officer, For Jana Small Finance Bank Limited

a Small Finance Bank Limited

uthorised Officer, For J

epaper.l‘lnancialexpress.corr.. . New Delhi
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added Net QIB Portion for QIBs, Furthar, not 1655 than 15% of lns NetIssue shall be avaitable for allocation on a proportionate basis 1o
Non-Institutional Bidders out of which (a) one bereserved for more han 2200,/ 000,000, and (b) two
third ot such portion shall be resarved for applicants with application size of more than 1,000,000, providad that the unsubscribed portion in eéther of such ib

~

Above Rs,

3)  Aliotment to N
The Basis of Allotment to the Non-Institutional irwasmrs ‘i i Bt cut-0rt Price or at or above th ssue Prie of s 117)- per Equy Share, was finalized in

be alfocated to applicants in the other sub-category of Non-Institutional Biddersand not less than 33.00% of the Net Offar shall allacation in

sultalion with NSE Limiled, The categ the exdentof 51,26 fimes, T ateqory is 2,19,600 Equily
Sharesto 61 successful applicants, Thedml;onhe Easns of Allatment of the said category is as under:

accmdancemm the SEBIICDR Regulations, subject to valid Bids being received from them at or abiove the Issue Price. Further, Equity Shares will be allocated ona

Eligible Empi underthe Portion; subject io valid Bids received from them at or above the issue Price. All Bidders, other than Anchor
Investors, nre raquired to participate in the Offer hy mandatorily utilising the Application Supported by Blocked Amaunt (“ASBA") process by providing details of their respectwe
ASBA Account (as definad hareinafter) in which the cormesponding Bid Amounts will be blocked by the Self Certified Syndicate Banks (“SCSBs”) or under the U

the case may be. to the extent of respective Bid Amoents, Anchor Investors are not permitted 1o participate in the Offer through the ASBA process. For details, see |SSLI9
Procedure” on page 323 of this Prospectus. The investors are advised o refer 1o the Prospectus for the full iext o the Disclelmer clause pertaining lo NSE Limited. Forthe purpose
ofthis Issus, the designated Stock Exchangs willbe the NSE Limited. Thetrading s p u
*Subjecttnthe recipt of ising andtrading appraval from the NSE Limited {'NSE Emerge of NSE Limited’)
SUBSCRIPTION DETAILS*

The Issue (excluding Anchor Investors Portion) received 7178 Applications for 2,79,31.200 Equity Shares {before lechnical rejections) resulting in 23.43 times subscription

Bafore February 18, 2026

st No. of Shares | Number of %t Tmlm.yt %to | Proportionate Ration of | Number of Successful | Total No. of shares | Surplus/
No, |, @poliedfor | applications | o) Shares applied in total | shares avallable | 2Vetees to applicants (after allocated/ Deficit
" |(Calegory wise)| received «gach category applicants rounding off) aliotted (14)-(7}

i) (2)_ 3) (8) 5] |_(6) (7] (10) (12) (14) (16)
9500 1159 9B.98 1.11.26.400 98.84 217,350 60 2,16.000 1,350

10.800 1 094 1.18,800 1.08 2.083 1 3,600 1537

12,000 ] 0.08 12,000 01 188 0 -188

| Grand Total 11 10000 | 1,12,57,200 | 100.00 2,19,600 [ 2,19.600 0.00

4 A Inveslors (After

Allotment 1o Q1Bs, wha have bid at the Issue Price of A=, 117;- per Equity Share or above, has been done on 2 proportionate basis in conseitation with NSE Limited.

The Basis of Aliotment to the Non-Institutional Investors, who have Bid at cut-off Price or at or above the Issue Price of Rs. 117/- per Equity Share, was finalized in
consultation with NSE Limited, The catepory has been subscribedto the extent o 21.96 times. The total number of Equity Shares Allotted in this category is 111,600 Equity

market makar). areasunder category has been subscribed o the extent of 2.88 times of Q18 portion, The total number of Equty Shares lottad i the QI8 categury s 4,35 600 Equity Shares, whichvers
Detailof the Applications Received: allotien to Tsuccesstul Appicants,
3 Nariberof | Wo. ol Equity | Equity Shares Reserved | No. of times g | No.of Shares | Numberof | o . | TotalNo.al %o  Ration of Number of Total No.of | Surplus/
Ha. Galegory i Shares applied | as per Prospectus | Subscribed LrTBL P e total total | shares availablg | 210Ees 10 | Suscessiul el
(Category wise) | _received in gach cates applicants | (after rounding off} Jallatted 14)-(7
1_{Individual Inveslors 5314 1,27,53,600 770400 1634 [ 140175120000 | b @ = o 5 8 ] ] 2 TR
¥ @ | @ 6| (8 _an | (2 1 (4 | (6 |
2 :‘:I‘:Iﬁo':]“"“‘*”"“‘ Investors {Mote 1an T 0-2 milon D UOTY |y 24,61,200 111600 286 | 28,79,60400.00 T i 425 | 76200 201 FRETH T 7 B.400 BT
_[Non-inshiobona! Investors [above £ millor] 1180 | 1.13,43,600 219600 5126 | 139720120000 L B 4 . e - e S
4| Qualfied Instiufional Bidders (exciuding Anchors Investors) 7 1256400 4,35 600 288 14, 800.00 15300 i T o nar D T < : - Y i
5 [Market Waker ] 116400 116400 T 1.36.16,800.00 S 5 s tag il 3 : b o
T LA BH IR L] 204 20T A0 433500 1 7600 | 3419 | 1d8el | 1 | 1 748800 | -1
Final Damand 4,353,500 [} 4,535,600 .67 151,025 1 1 1.51,200 175
A summary of the final demand as per NSE a5 on he Bid: ssue Closing Date al different Bid prices is s under. Grand Tolal 100. 1256400 | 100.00 | 4.35,600 435,600 0.00
Sr. No. Bid Price Mo. of Equity Shares % to Tatal Cumulative Share Total Cumulative % of Total §) (After Technical Rejections & Withdrawal): The Basis of Allotment to Market Maker who have bid atlssue Price of Rs. 117/- per Equity Shares
1 111.00 52,600 0.18 52.800 018 07 above, vas finalized in consultation with NSE Limited. The category was subscribed 1.00 tmes |e.for 1,16,400 Equity Shares the total number of shares alioted n this
A 112.00 9,600 0.03 62,400 022 category 1s94,400 Equity Shares, The category wise details of the Basis of Allotment are as undar:
3 113.00 4,800 0.2 67,200 024 Ho. of Stares Appled| ';:'a‘l’;m %t rml No. of Equity Shares %oof ":h::?;‘;'::'lz"“':;‘ fatlp | Tolal Number of | Surpus/
4 114.00 7,200 0.03 74,400 027 for (Category wise) | PP total in this Category total shares allotted | Deficit
B 17500 4500 102 7320 L] ey e
5 1500 Q‘BUD 502 84‘000 | 116,400 1 100.00 1,16,400 100.00 116,400 i E 1,16,400 0
3 S > : Total 1 100.00 1.16,400 100.00 116,400 | 1,156,400
7 117,00 2,7642 400 5470 2,79,26,400 100.00 ] Aer
ol Z7.20.400 e 210284 ooy The Company in censultation with the BRLM has alocated (Ni) Equity Shares to Anchor Investors at the Ancho Investor issue price of Rs. 117/- per Equily Shares in
The Basis of with belngNSE Limited on February 17, 2026 guiations. 60%oithe 0IB Gategory.
1) Allotment to Individual Investors (Alter Technical Rejections) [cATEGORY [ Fis/Banks | WFS_ | 65 | nercs | AIF Pl [ omers | tomL |
The Basis of Allotment to the Individual Investors, who have Bid at cut-off Price or ator of Rs. 117/- per Equ
NSE Limiled. The calegory has been subscribed o he extent of 16.34 imes. The tatal umber of Equity Shares Allotied In this category s a0 Equity Shares to 321 [ancHos | 0] 0| o] 2 |_22se00 | 4zeom | 0 | sstem |
successful appicants, The details of the Basis of Allotment of the said category is s under ‘The Board of Directars of our Gompany at its meeting held on February 17, 2026, has taken on record the basis of allatment of Equity Shares approved by the
s | TtalNo.of Equity | " Proportionate | Ralio o [ Number of successiul | Talal Ha.of o 0, Exchange, being NSE Limited the Equity Shares to varlous successful applicants, The Allotment Advice Cum Refund Intimation
total | Shares applied in | ) Shares allottees to applicants (afier | shares allocate | “p oo will be dispatched 1o the address of the investors as registered with the depositories, Further, instructions to the SCSBs have been dispatched mailed for
@ %T%%%ﬂ l':‘.':ﬂ i unblocking of funds and transfer to the Public Issue Account on or before February 18, 2026, and payment 1o non-Syndicate brokers have been issued on
5 THCE February 18, 2026 In case the same is nat received within ten days, investars may contact the Registrar 10 the Issue at the address given below. The Equity
100.00 125.88,000 10000 170400 3015245 21 7.70.400 ] Shares allotied to the successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories
concerned. The Company is in the process of abtaining the listing and trading approval from NSE Limited and the trading of the Equity Shares is expected to
Above Rs. pi .10 Lakhs (After Technical Rejections) commence on February 19, 2026.

MNote: All capitalized terms used and not defined herein shall have the respective meaning assigned to them in the Prospectus dated February 17, 2026

| UBTECOMR2005PTE 1BTEE shall be read as under:
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Law Tribunal Court ¥l hias
scemant of a Corporate Insovency Resolution Pricess of tha ROEVEL
Ventures Private Umite: 072026

Email: in co.in, Website: ww

Shas {31 tulapplicants, The desais ofhe Basis of ategory s as under (*Prospectus’),
g | Moorseres | Mumberat | o f Totboot | Relon ol e LA [T (__INVESTORS, PLEASE NOTE )
No. | oppliedlor | applications | o | Shares applled | oy | e aaijapre | AloMeesto | atter | atocated | D2 | | Reforringto Page No. 85 of Prospectus underthe Chapter “Cap " Issued, and Paid-up Share Capital of the comnany is as follows:
(Category wise) received in each category applicants readiag o allotied {14)-(7) | ; %) U Share Casi ‘ S231568
{ rounding off) | = ssued, Paid-| are Capital be th 31,51
(1) 2) IE] ) (5) 6} [t] (10) (12) 4 | (18 | | p.-. 2
3.600 664 98,66 2390400 | §7.55 110,108 31664 31 1,11,600 1,492 Issued, Paid-up the Issue 85,36,768
4800 1 015 4800 | 020 166 1 166 The details of the allatment made would alsa be hosled on the website of the Registrar to the Issue, Skyline Financial Solutions Private: Limited at
6.000 4 0.59 24,000 98 663 4 663 fa.com;
7.200 2 0.30 14,400 59 332 al -332 Allfuture in this regard may kindly be addressed wlhe Registrar to the Issue quoting full name of the First/Sale applicants, serial number of ine
8,400 2 0.30 16,800 ] 332 2 | -332 Application Form, number of shares applied for details at af the Registrar given
Grand Total 673 100.00 2450400 100.00 111,600 kil 1,11,600 [1] below:
SKYLINE FINANCIAL SERVICES PRIVATE LIMITED
D-163 A, 15t Floor, Okhla Industrial Area. Phase - |, New Delhi-110020
- ’u-"nv\l\v Contact Person: hr Anuj Rana
S y Tel: +91-11-40450193-67 Fax: +91-11-26812683
Email: linerta.c
Financial W Services n|/LI.!'U' Webisite: wwwskylinars com
SEBI Registration No.: INROOD003241
On behall of Board of Directors
MARUSHIKA TECHNOLOGY LIMITED
Place: Delhi Monicca Agarwaal
Date: February 18, 2026 (Managing Director)
THELEVELDFSUBSUHII’TWN“SHUULDNDTBE"AKEN'IDIIEINUICITNEDFEll’HEHTHEMAHKUPNIUEUFWEEHUIWSHQRE N ROSPECTS O
s proposing. recaiptof market 10 make an \nmalpuhnnoflelu!lls{nmlysharea and has filed the Prospectus with the Registrar of Companies, Delhi, on February 17, 2026. and thereafter with SEB| and.
the Stock Exchange. The Praspactus is available on the webst of NSE Emerge athtos /v nspindia com) and (s avallabe o the webites of e BRLI at waww nexgenfin om, Any potentialinvestors shold iots that iestment inequity shares nvoives 2 hgh dageee ofrisk anfordevals.rlating o i same. lease refer o he Prospectus inchicing the
sectiontitled “Risk Factors® beumnlnoonnaﬂa 320f the Prospectus.
The Equity Shares have not under the U rities Actof 1933, ided or any the and unle: gistered, and may notbe issued o sold toan not subjectto, i he Securities Adt,
19 applicat U 8. Stat he Equity ald outside the Ui ‘offshare *8" und: Act, 1933 and the ap; feach) suchissues andsales are mads. There will be no public offering in the United States.
KIRLOSKAR BROTHERS LIMITED 10n R! S BLS International Services Limited
A Kvlns::;fg:f':s;npw S Mo 'Icg NMDC LIMITED, Bacheli, CG G CIN: L51909DL1983PLCO16907
Regiat M3 No, SR e T, % ] Sale of Nylon / Steel Cord Regd. Office: G4, B-1, Extensian, Mohan Co-operative Industrial Estate,
Plot NMo. 3, Baner, Pune - 411 045 Bl Live. Y Mathura Road, New Delhi-110044, Tel. No.: 011-45705002,
CIN No- 1261 13PN1920PLO000ET0 Conveyor Belt, Aluminium Email: e, Webrsite: www, blsh o
for e-odymer Cable, Scrap Tyre, Drill Rod NOTICE OF POSTAL BALLOT AND E:VOTING INFORMATION
physical shares Scrap, MS Scrap / Drums ] Natice is hereby given that Ine resclutions sel oul below are proposed 1o be passed by the
Natice is hereby given that the Securities and Exchange Board of India Pipe / Roller Scrap, members of BLS Intemational Services Limited ("the Company”) by means of he Posial
vide its ciraular No. HO/38/13/11(2)2026-MIRSD-POD/|/375012026 dated Used / Old Battery etc. Ballot, anly by way of femote e-voling pracess {"e-voting™). pursuant 1o the provisions of
January 30, 2026 has provided special window of one more year from Ise al ml’h' etc. Section 108 and Section 110 of the Companies Acl, 2013, raad with Rule 20 and 22 of the
Fﬂhmﬂ"‘rﬂf“-"- 2026 to February 04, 2027 for 'E-'“f’gﬁmsgf' "ﬂﬂs'fuf E-Auction Date : 10" Mar 2026 Companjas. (Mansgemant and Administration) Rules, 2014 ("the Rules”) and ether
requ eyt pri : ¥ . applicatie pravisions, i any. of the Companies At 2013, (the Act) and the Rues, recent
;apg;n 2018, r:msv!er rejected zxﬁ;vmz C:“mpaﬂv'f:f “ST“ d“E‘ Inspction 1:',22[,26 0r0820 General Ciraular No. UJfZ(éda!ed mber 22, Mﬂr‘ldsu;z‘;]uenlcuw\mmuad in
e i bt g oA e At Ringe:oF Tas Spacial ths regard, by the Minstry of Corporate Affairs ("MCA Circulars®), Regulaton 44 of the
i Tor Hemchand - 9835900933 W e s s il
For KIRLDSKAR BROTHERS LIMITED | v Regulaions, 2015 (“Listing Regulations™), Secretarial Standard on General Meetngs
Sdt- {"88-2") issued by he Insflute of Company Secretaries of India and other applicable i2ws,
Place ! Pune Devang Trivedi rules and reguiations. (ncuding any wamm modification wleewclmenuheleul ru the
Date : February 18, 2026 Company Secretary timg ] ine folowing
CORRIGENDUM resakstions 25 and 1o postal ballot ("Postal
o T = Tok 8 205:3;;‘:’:‘_ Baliot wwaymmnma\mm:cvnnng( ‘svoling’) )
HSBC MUTUAL FUND Sr. No. Description Type of resolution
1 APPROVAL FOR PAYMENT OF COMMISSION | SPECIAL RESOLUTION
TO NON-EXECUTIVE INDEPENDENT
o f"?';!,‘;"".“ouﬁﬁf,’."fm"‘.\, . Corri to the Noti A dated February 17, 2026 on ‘Notice for Merger of HSBC Global - :ﬁic;:;f:;‘:ﬁ:g:ﬁ:;?‘mﬁs — T
o Gt . i b iy Bomdof itv Cli i " .
{im [Pracess foe Cerporate Porsons) Regul 18) Equity Climate Change Fund of Fund into HSBC Global Emerging Markets Fund RETURNS AT ANY PLAGE OTHER THAN THE
Fol! THE ATTENTION OF THE CREDITORS OF REGISTERED OFFICE OF THE COMPANY
With reference to the Notice-cum-Addendum dated February 17, 2026 on the above subject, investors are 5 . pE—

requested to note that the clause under point no.4, Procedure for Merger,
be mailed or the amount of redemption will be credited to the unit holders bank account (as registered in
the records of the Registrar) within 3 (three) working days from the date of receipt of redemption request’ ragister

‘The redemption warrant/cheque will be mailed or the amount of redemption will be credited to the unit
holders bank account (as registered in the records of the Registrar) within 5 (five) working days from the

All other provisions as mentioned in the aforesaid notice-cum-addendum shall remain unchanged.

For & on behalf of HSBC Asset Management (India) Private Limited

Mutual Fund investments are subject to market risks, read all scheme related

HSBC Asset Management (India) Private Limited, 9-11 Floors, NESCOIT Park, Building no. 3,
Western Express Highway, Goregaon (Esst), Mumbsi ~400 063, India.

‘The redemption warrant/cheque will ballot nofice 'hmugr\ smals on February 18, 2026, lo those members of the Company|
on the Reglster of MemgersiList of Benaficial wner as an Friday,
F:bmary 13, 2026, Voling Righs shall e reckaned on he pad-up vahue o Equly Snaves
Cut-offgatp. Aperson

information

iy reat the |

The Company h the Companyat
hitps #vesrw. bismiamational com, The Postal Ballot Nolics s aisoavalabie on the e-voting
website of CDSL at www evolingindia com and on the websie of the Stock Exchanges
whera equity shares of the Company are listed at hitpeliwww beeindia.comi and
hitps; v nseindia com!
in with the MCA Girculars, the physical capies of Notioe, Postal Ballot Forms,|
and prepaid tie Postal Ballo,
and commanication of sssentdissent of the members wil take place through remoe &

The Company has engaged the senicas of Central Doposiry Services nne.a\ ud
(COSL" for remote e-voling

[are: requestad 10 note that the voting through electronic mode shall wmmenne frem
Thursday, February 19, 2026 at 8:00 A.M. (IST) and ead on Friday, March 20, 2026 ai|
5:00 PM. (IST). The remote e-voling shall not be allowsd beyond the said date and time.
Any assent or dissent received from the member after the spacified date and time for|
remate e-voling shall be deemed as invalid and treated as if no response has been|

| The Baard of Directors has appointed Mr. Vijay Yadav (Certificate of Practics No.- 16806),

[Partner of Mis. AVS & Assaciates, Praclicing Company Secretanies, as Scrutinizer for|

conducing tre Postal Balo, reough the e-veing process, in @ i and ansparent

manner. Lshall be fingl.

The result of the Postal Bafot wil be deciared on or befors Tuesday, March 24, 2026 and

will be communicated 1o the Siosk Exchanges whar the Equllyshi!es of the Company
il alsa be displayed #CDSL omand|

ANy Le. W,

om,

annerof Remote evotn by memhers hlding nares indematerilzed mode, physical
moda, a

Notice,

in case you have any queries or Issues. regarding the E-voling, you may refer the
Frequently Asked Questions ('FAQs") and the e-voting manual available at
| wwwevotingindia.com under help section or all grievances connected with the faciity for|

hsbe.co.in woting by electonic means may be addressed to Mr. Rakesh Dalvi, Sr. Manager, (COSL)

Th treaors of ROFUPL Vertures Privae Liniied, o berey caled upon ihelr
cisims with proaf on of before to the infarim Resolution \'rma:;maq\ e
pdcress meroned agairetenty Na i

Theiancal s

Customer Sevvlce Number - 1800 200 2434/ 1800 4190 200
Issued by HSBC Asset Management (India) Private Limited
CIN-U74140MH2001PTC134220

Al thet

nnnancawmm Lo g 10 8 c14, 8 It A8 HBLINE BNty o, 13 snahr\ﬂlcale\h
Showe of authorasd vopioscniaive o amang the hvee sahancy orfosio
dmmmumu 1310

Te— o csatianall
S/

Date: Fabruary 19, 2026

e Ay BE L NV ey Pty Tt Rt

2ol
I the Miatter of ROEVPL Vend ited
188t Mot rswwswwnnz/aoz: 33/80031

ity of AFA; December 31, 2026
resTupvinsalvencyin

Email for Correspondence - cirp.spevplventur

epaper.financialexpress.com

Central Depasitory Services (India) Limitad, AWing, 25th Flaor, Marathon Fulurex, Mafadal
Iill Compounds, NM Jashi Marg, Lower Parel (East), Mumbai - 400013 or send an emailto|

180021 09911
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added Net QIB Portion for QIBs, Furthar, not 1655 than 15% of lns NetIssue shall be avaitable for allocation on a proportionate basis 1o
Non-Institutional Bidders out of which (a) one bereserved for more han 2200,/ 000,000, and (b) two
third ot such portion shall be resarved for applicants with application size of more than 1,000,000, providad that the unsubscribed portion in eéther of such ib

~
Ab

s

3)  Aliotment to N
The Basis of Allotment to the Non-Institutional irwasmrs ‘i i Bt cut-0rt Price or at or above th ssue Prie of s 117)- per Equy Share, was finalized in

be alfocated to applicants in the other sub-category of Non-Institutional Biddersand not less than 33.00% of the Net Offar shall allacation in

sultalion with NSE Limiled, The categ the exdentof 51,26 fimes, T ateqory is 2,19,600 Equily
Sharesto 61 successful applicants, Thedml;onhe Easns of Allatment of the said category is as under:

accmdancemm the SEBIICDR Regulations, subject to valid Bids being received from them at or abiove the Issue Price. Further, Equity Shares will be allocated ona

The Basis of Aliotment to the Non-Institutional Investors, who have Bid at cut-off Price or at or above the Issue Price of Rs. 117/- per Equity Share, was finalized in
consultation with NSE Limited, The catepory has been subscribedto the extent o 21.96 times. The total number of Equity Shares Allotted in this category is 111,600 Equity

Eligible Empi under the Portion, subiectto vaid Bids received from them al or above the Issue Price. Al Bidders, othar than Anchor | | SE ":l“},;";:f‘ :;;:i'::“;u‘:" %o s,:’;' "“'I; | %t | Propariionate ::‘;::“:ﬂ "“:"';L:';"m"‘ 1“"”.',":,‘;:3?‘,"“ s;;m/
Investors, are required ta participale In the Offer by mandatorily ulising the Application Supported by Blucked Amaunt ('ASBA') praicess by providing detalls of mrrespecme No. .....’ s bl W i l:l:wrv tolal | shares avallable | %00 ’me o) i ()41
ASBA Account (a5 defined herginatter) in which the corresponding Bid Amaunts wil be blocked by the Seff Certfied Syndicate Banks (*SCSBs”) or under the U [0} = 'Fg}'_ & 3 W il 5 i o] 12| ] (‘J_l_Lm
the case may be. to the extent of respective Bid Amoents, Anchor Investors are not permitted 1o participate in the Offer through the ASBA process. For details, see |SSLI9 0,600 T159 T8 T17.26.400 08,84 717,350 50 21 I 1350
Procedure” on page 323 of this Prospectus. The investors are advised o refer 1o the Prospectus for the full iext o the Disclelmer clause pertaining lo NSE Limited. Forthe purpose oA i 9 T e e ] R0 5o
ofthis Issus, the designated Stock Exchangs willbe the NSE Limited. Thetrading s p before February 19, 2026+ oD ; i L i1 i o - =
*Subjecttnthe recipt of ising andtrading appraval from the NSE Limited {'NSE Emerge of NSE Limited’) AT I AT T T o AL o4

SUBSCRIPTION DETAILS* 4 A Investors (Ater
The Issue (extluding Anchor Investars Portion) feceived ma Applications for 2.79,31.200 Equity Shares {before lechnical rejections) resuling in 23,43 times subscription Allotmen to 0B, who have bid at the Issue Price of s, 117/- per Equity Share or abave, has been done on & proportionate basis in conseltation with NSE Limited.
market maker). areasunder category has been subscribad to the extant of 2,38 1imes of QIB portion. The total number of Equlty Shares alloted in he OB category is 4,35 600 Equity Shares, whichvers
Detailof the Applications Received: alottedto Tsuccesstul Appiicants
3 Nariberof | Wo. ol Equity | Equity Shares Reserved | No. of times st Mo. of Shares | Number of %o Total No. of %o  Ration of Number of Total No.of | Surplus/
Ho. Gategory, i Shares applied | as per Prospectus | Subscribed L) No. AOBIMA T ‘total lotal | shares available At L ST RS ol
T (Indidual Invesiors 8314 | 127.50,600 770400 1630 | 149,175120000 | | |—{(Calsgorywise) | recsived Ll Al e S e g 0 o S PR S )
— = — i} @ @) @) (5] 8) 17) (1) (12) (14 (16)
2 :‘:I‘:m;':]“"“‘*”"“‘ Investors {hhore than 7.2 milars ane upta T1 676 2461200 111600 2095 | 28798040000 1 75,200 1| 1420 | 26200 | 201 3737 T3 1 8400 337
_[Non-inshiobona! Investors [above £ millor] 1180 | 1.13,43,600 2189600 5126 | 139720120000 L B 4 . e - e S
4| Gualiied Instiubonal Bidders (excluding Anchors Investors) 7 12.56.400 4.35,600 288 14.69.98.800.00 S R T i e - L L T S
5 [Market Waker ] 116400 116400 T 1.36.18.800.00 e = s e Fa : 3 SOt P
[Total 111 21931200 10,32,600 #2143 | 320,75.30.400.08 459,500 T 128,600 416 | 148044 T T 45600 5]
Final Demand 4,353,500 [} 4,535,600 .67 151,025 1 1 1.51,200 175
A summary of the final demand as per NSE a5 on he Bid: ssue Closing Date al different Bid prices is s under. Grand Tolal 100. 1256400 | 100.00 | 4.35,600 4,35,600 0.00
Sr. No. Bid Price HNo. of Equity Shares % to Total Cumulative Share Total Cumulative % of Total 5) (Atter Technical Rejections & Withdrawal): The Basis of Allotment 1o Market Maker who have bid at Issue Price of Rs. 117/- per Equity Shares
1 111.00 52,600 0.18 52.800 018 07 above, vas finalized in consultation with NSE Limited. The category was subscribed 1.00 tmes |e.for 1,16,400 Equity Shares the total number of shares alioted n this
A 112.00 9,600 0.03 62,400 022 category 1s94,400 Equity Shares, The category wise details of the Basis of Allotment are as undar:
3 113.00 4,800 0.2 67,200 024 Ho. of Stares Appled| ';:'a‘l’;m %t rml No. of Equity Shares %oof ":h::?;‘;'::'lz"“':;‘ fatlp | Tolal Number of | Surpus/
4 114.00 7,200 0.03 74,400 027 for (Category wise) | PP total in this Category total shares allotted | Deficit
B 17500 4500 102 7320 L] ey e
5 1500 Q‘BUD 502 84‘00(3 | 1,16,400 1 100.00 1,16,400 100.00 116,400 i E 1,16,400 0
! : ! X Total i 100.00 1,16.400 0,00 7.16.400 [ 116,400
7 17.00 2,7642 400 70 2,75.26,400 100.00 ) proe
ol Z7.20.400 e 210284 ooy The Company in censultation with the BRLM has alocated (Ni) Equity Shares to Anchor Investors at the Ancho Investor issue price of Rs. 117/- per Equily Shares in
The Basis of with being NSE Limited on February 17, 2026 guiations. 50% 0i the CIB Gategory.
1) Allotment to Individual Investors (Alter Technical Rejections) [cATEGORY [ Fis/Banks | WFS_ | 65 | nercs | AIF Pl [ omers | tomL |
The Basis of Allotment 1o the Individual investors, who hawe Bid at cut-off Price or ator ofRs. 117/- per Equ
NSE Limiled. The calegory has been subscribed o he extent of 16.34 imes. The tatal umber of Equity Shares Allotied In this category s a0 Equity Shares to 321 [ancHos | 0] 0| o] 2 |_22se00 | 4zeom | 0 | sstem |
successful appicants, The details of the Basis of Allotment of the said category is s under ‘The Board of Directars of our Gompany at its meeting held on February 17, 2026, has taken on record the basis of allatment of Equity Shares approved by the
sy | 100l Mo, of Equty |, [ Proportionate | Raliool [ Mumber of successial | Total No.of [ ¢ Exchange, being NSE Limited the Equity Shares o various successul applicants. The Allotment Advice Cum Refund Intimation
total | Shares applied in | ) Shares allottees lo | applicants (after | shares allocate | “pou | | will be dispatched fo the address af the investors as registered with the depositories, Further, instructions 1o the SCSBs have been dispatched’ mailed for
@ %T%%%ﬂ l':‘.':ﬂ i unblocking of funds and transfer to the Public Issue Account on or before February 18, 2026, and payment 1o non-Syndicate brokers have been issued on
5 THCE February 18, 2026 In case the same is nat received within ten days, investars may contact the Registrar 10 the Issue at the address given below. The Equity
100.00 125.88,000 10000 170400 3015245 21 7.70.400 ] Shares allotied to the successful applicants are being credited to their beneficiary accounts subject to validation of the account details with the depositories
concerned. The Company is in the process of abtaining the listing and trading approval from NSE Limited and the trading of the Equity Shares is expected to
Above Rs. pi .10 Lakhs (After Technical Rejections) commence on February 19, 2026.

MNote: All capitalized terms used and not defined herein shall have the respective meaning assigned to them in the Prospectus dated February 17, 2026

ila;mqmsm'sm shall be read as under:

Lishily et eaton Mo of
corpora gt xm

s of ed efice
and r-lram\oﬂxx) W 0w of
comparate gettol

Fagil. Offios: 612, ot Now S/, Frabhiat ooy
Szt (Eeet, Marte] Chy, Mo, Mabirasiis
i, 400055,
Principal Offe: D% Stk Holol Ward 4
ok MaaE, N 7 Wakn Fuact, Maihar, Satra,
Woria Pradesh, 485771

2025

date of receipt of redemption request’.

|7

-
| 180 ey fram e ot deted 1802262

e ]

ber of
o |mmm,w e

1B Fieg, No. ‘BWWW‘EWWH@I?WW_ (Investment Manager to HSBC Mutual Fund)
i

il profissional, e

Sd/-

L R
10, | Acuress aind e o be v ot

g Authorised Signatory
rescluion professiceal
Process Emall kt: GrpcepreninesBrpnsohencn Mumbai, February 18, 2026
Far filing clalms, plosise &0 to the cisims section of
below bl o gote
i |02032
12 Hot ppplkotic

m Asset Management

ot Applcable

I0ErEnes 0act a3 Aera |

documents carefully.

Jatie st

dered tho comimoncs
Ventures Private Lmite:

Law Tribunal Court ¥l hias
mant of a Comorate Insoivency Resolution Fricess of tha ROEVEL
072026

3 Email: in co.in, Website: ww

Sharesto 31 tulapplicants, The detals ofthe Basis of ategory s as under (*Prospectus’)
g | Moorseres | Mumberat | o f Totboot | Relon ol e LA [T (__INVESTORS, PLEASE NOTE )
No. | oppliedlor | applications | o | Shares applled | oy | e aaijapre | AloMeesto | atter | atocated | D2 | | Reforringto Page No. 85 of Prospectus underthe Chapter “Cap " Issued, and Paid-up Share Capital of the comnany is as follows:
(Category wise) received in each category applicants readiag o allotied {14)-(7) | D i 1 8ara Cxc ‘ 5251 563
{ rounding off) | = ssued, Paid-| are Capital be th 31,51
] 2 @) R 6] 6] 4] [0} (12) (12) i | . 3Tare bep
3.600 664 98,66 2390400 | §7.55 110,108 31664 31 1,11,600 1,492 Issued, Paid-up the Issue 85,36,768
4800 1 015 4800 | 020 166 1 166 The detalls of the allatment made would also be hosted on the website of the Registrar to the Issue, Skyline Financial Solutions Private Limited at
6.000 4 0.59 24,000 98 663 4 663 fa.com;
7.200 2 030 13400 59 332 al -332 Al future inhistegard may indly b addressed t Ihe Regisiar 1 the Issue qualing ull name of the FirsySale applicants seral umber o e
8,400 2 0.30 16,800 ] 332 2 | -332 Application Form, number of shares applied for details at af the Registrar given
Grand Total 673 100.00 2450400 100.00 111,600 kil 1,11,600 [1] below:
SKYLINE FINANCIAL SERVICES PRIVATE LIMITED
D-163 A, 15t Floor, Okhla Industrial Area. Phase - |, New Delhi-110020
- ’u-"nv\l\v Contact Person: hr Anuj Rana
S y Tel: +91-11-40450193-67 Fax: +91-11-26812683
Email: linerta.c
Financial W Services DvLer Webisite: wwwskylinars com
SEBI Registration No.: INROOD003241
On behall of Board of Directors
MARUSHIKA TECHNOLOGY LIMITED
Place: Delhi Monicca Agarwaal
Date: February 18, 2026 (Managing Director)
THELEVELDFSUBSUHIPTWN“SHUULDNDTBE"AKEN'IDIIEINDICITNEDFEll’HEHTHEMAHKETPNIIJEUFI'HEEIJUIT\’SHQRE N ROSPECTS O
s proposing. recaiptof market 10 make an \nmalpuhnnoflelu!lls{nmlysharea and has filed the Prospectus with the Registrar of Companies, Delhi, on February 17, 2026. and thereafter with SEB| and.
the Stock Exchange. The Praspactus is available on the webst of NSE Emerge athtos /v nspindia com) and (s avallabe o the webites of e BRLI at waww nexgenfin om, Any potentialinvestors shold iots that iestment inequity shares nvoives 2 hgh dageee ofrisk anfordevals.rlating o i same. lease refer o he Prospectus inchicing the
sectiontitled “Risk Factors® beumnlnoonnaﬂa 320f the Prospectus.
The Equity Shares have not under the U rities Actof 1933, ided or any the and unle: gistered, and may notbe issued o sold toan not subjectto, i he Securities Adt,
19 applicat U 8. Stat he Equity ald outside the Ui ‘offshare “5" und Act, 1933 and the ap f each suchissues andsales are mads. There will be no public offering in the United States.
KIRLOSKAR BROTHERS LIMITED 10n R! S BLS International Services Limited
“K"'mmcg:‘fcsg"i’a"’ — ]C@ NMDC LIMITED, Bacheli, CG R CIN: L51909DL1983PLCO16907
Fptar e S N R, A ] Sale of Nylon / Steel Cord Regd. Office: G-4, B-1, Extension, Mohan Co-operative Industrial Estate,
Plet No. 3, Baner, Pune - 411 045 Eniching Lives Y Mathura Road, New Delhi-110044, Tel. No.: 011-45705002,
CIN No:: L20113PN1320PLCO006T0 COnveyor Be{t' Aluminium Email: iet, Website: www bls; P
for relodgmen Cable, Scrap Tyre, Drill Rod NOTICE OF POSTAL BALLOT AND E:VOTING INFORMATION
physical shares Scrap, MS Scrap / Drums ] Natice is hereby given that Ine resclutions sel oul below are proposed 1o be passed by the
Natice is hersby given that the Securities and Exchange Board of India Pipe | Roller Scrap, members of BLS International Services Limited ("the Company") by means of te Pasia!
vide its ciraular No. HO/38/13/11(2)2026-MIRSD-POD/|/375012026 dated Used / Old Battery etc. Ballat, oniy by way of remote e-voling pracess ("e-voting”), pursuant fo the provisions of
January 30, 2026 has provided special window of one more year from Ise al ml’h' etc. Section 108 and Section 110 of the Companies Acl, 2013, raad with Rule 20 and 22 of the
Fﬂhmﬂ"‘rﬂf“-"- 2026 to February 04, 2027 for 'E-'“f’gﬁmsgf' "ﬂﬂs'fuf E-Auction Date : 10" Mar 2026 Companjas. (Mansgemant and Administration) Rules, 2014 ("the Rules”) and ether
e halinpenoss prick : ¥ . applcaie pravisions. i any. of e Companies Act. 2013, (the Act’) and the Ruies, recent
Aorlat, ot r:msv!er s rtined by he Compam/ls FTA due Iespoction SIATE 2 0070520 oo 0200l et 20200 el o
N o Mo ik b L ths regard, by the Minstry of Corporate Affairs ("MCA Circulars®), Regulaton 44 of the
ow farfu Hemchand - 9835909933 Shcieb i ‘sang Obligatons and D
For KIRLDSKAR BROTHERS LIMITED | v Regulaions, 2015 (“Listing Regulations™), Secretarial Standard on General Meetngs
Sdi- ("58:2") issved by the Insélute of Company Secretaries of India and oiher applicable izws,
Place ! Pune Devang Trivedi rules and reguiations. (ncuding any wamm modification wleewclmenuheleul ru the
Date : February 18, 2026 Company Secretary tmo ) the folowming
CORRIGENDUM resaions a5 and 10 postal ballot ("Postal
B = Tok 8 mﬁéfsﬁf Baliot’ wwaymmnma\mm:cvnnng( ‘a-voting’) )
HSBC MUTUAL FUND Sr. No. Description Type of resolution
1 APPROVAL FOR PAYMENT OF COMMISSION | SPECIALRESOLUTION
TO NON-EXECUTIVE INDEPENDENT
D L . o ) Corri to the Noti A dated February 17, 2026 on ‘Notice for Merger of HSBC Global DIRECTORS OF THE COMPANY
e e e Equity Climate Change Fund of Fund into HSBC Global Emerging Markets Fund’ e :;ﬁi:giﬁﬂ‘;ﬁgg EEﬁLﬁsim‘ﬁE SPECIALRESOLUTION
FOR THE ATTENTION OF THE CREDITORS OF REGISTERED OFFICE OF THE COMPANY
ROEVPL VENTURES PRIVATE LIMITED With reference to the Notice-cum-Addendum dated February 17, 2026 on the above subject, investors are 7 d P

requested to note that the clause under point no.4, Procedure for Merger,
be mailed or the amount of redemption will be credited to the unit holders bank account (as registered in
the records of the Registrar) within 3 (three) working days from the date of receipt of redemption request’ ragister

‘The redemption warrant/cheque will be mailed or the amount of redemption will be credited to the unit
holders bank account (as registered in the records of the Registrar) within 5 (five) working days from the

All other provisions as mentioned in the aforesaid notice-cum-addendum shall remain unchanged.

For & on behalf of HSBC Asset Management (India) Private Limited

Mutual Fund investments are subject to market risks, read all scheme related

HSBC Asset Management (India) Private Limited, 9-11 Floors, NESCOIT Park, Building no. 3,
Western Express Highway, Goregaon (Esst), Mumbsi ~400 063, India.
hs

‘The redemption warrant/cheque will ballot nofice 'hmugr\ smals on February 18, 2026, lo those members of the Company|
on the Reglster of MemgersiList of Benaficial wner as an Friday,
F:bmary 13, 2026, Voling Righs shall e reckaned on he pad-up vahue o Equly Snaves
Cut-offgatp. Aperson

information

iy reat the |

The Company h the Companyat
hitps #vesrw. bismiamational com, The Postal Ballot Nolics s aisoavalabie on the e-voting
website of CDSL at www evolingindia com and on the websie of the Stock Exchanges
whera equity shares of the Company are listed at hitpeliwww beeindia.comi and
hitps; v nseindia com!
in with the MCA Girculars, the physical copies of Notios, Puslal Ballot Forms,
and prepaid Postal Ballt,
and communication of assentdissent of the members wil taks place Sicixh ot

The Company has engaged the senicas of Central Doposiry Services nne.a\ ud
(COSL" for remote e-voling

[are: requestad 10 note that the voting through electronic mode shall wmmenne frem
Thursday, February 19, 2026 at 8:00 A.M. (IST) and ead on Friday, March 20, 2026 ai|
5:00 PM. (IST). The remote e-voling shall not be allowsd beyond the said date and time.
Any assent or dissent received from the member after the spacified date and time for|
remate e-voling shall be deemed as invalid and treated as if no response has been|

| The Baard of Directors has appointed Mr. Vijay Yadav (Certificate of Practics No.- 16806),

[Partner of Mis. AVS & Assaciates, Praclicing Company Secretanies, as Scrutinizer for|

conducing tre Postal Balo, reough the e-veing process, in @ i and ansparent

manner. Lshall be fingl.

The result of the Postal Bafot wil be deciared on or befors Tuesday, March 24, 2026 and

will be communicated 1o the Siosk Exchanges whar the Equllyshi!es of the Company
$CDSL

4ll als0 be displayed omand
in Y L. W, am
annerof Remote evotn by memhers hlding nares indematerilzed mode, physical
mode, & [
Notice

in case you have any queries or Issues. regarding the E-voling, you may refer the
Frequently Asked Questions ('FAQs") and the e-voting manual available at
| wwwevotingindia.com under help section or all grievances connected with the faciity for|
hsbe.co.in

Th treaors of ROFUPL Vertures Privae Liniied, o berey caled upon
cisims with proaf on of before to the infarim Resolution \'rma:;maq\ e
pdcress meroned agairetenty Na i

Theiancal s

Customer Sevvlce Number - 1800 200 2434/ 1800 4190 200
Issued by HSBC Asset Management (India) Private Limited
CIN-U74140MH2001PTC134220

Al thet
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For BLS Intemational Services Limited
Sdi-
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Company Secretary & Compliance Officer
1CS| M. No. - FCS12878

Data : February 18, 2026
Place : New Delhi
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S. E. RAILWAY - TENDER

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

& Chola

. N & CTIO i e I MERRL.
= e horier e | COrpOrate Office: Chola Crest, Super B, €54 & C55, 4, Thiru Y/ Ka Industrial Estate, Guindy, Chenna-600 032, T.N. Tender No. BR-HQ-ADA-RNC-25-26-16.
tIEIEI EIQEIF' t-llﬂ; E AU T N z Lo perd, i For & an behalf of Presidant of India, the
(T SRR 1 SN ) SALE NOTICE UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SE’I‘E“" "gi":gg'f"?g ’;‘E‘E“‘" 5:;:15‘";
= SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”) a'l'“"- . 'd‘*’"h ET} H“ ala .
= £ The undersigned being the Authorized Officer of Cholamandalam Investment and Finance Company Ltd. (the Secured Creditor) | |initas e-tender for the follawing works
Circle Office : Purba Medinipur, Padumbasan, P.O. - Tamluk, Dist - Purba Medinipur, Pin - 721 636 under the Act and in exercise of the powers conferred under Sec. 13(12) of the Act read with Rule 3 issued Demand Notice(s) under| | Besaription of the warks : Ranchi-Adra
Mobile No. : 98917 08854 | 75958 91155, e-mail : cs8300@pnb.bank.in Sec. 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned in the respective notice(s) within 60 | | Division : Conversian of existing bridges
days from the date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is / are avoiding the service | | inia Composite gidersBasasiod ducks for
Annexure - B of the Demand Notice(s), therefore the Service of notice s being affected by affixtion and publication as per Rules. The contents of | ||\ 0ot A faadid fralght irains
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES Demand Notice(s) are extracted herein below :- Weipiodelistlon oot ik bl
Assels unde the Secu ancial Asset: Security Iterest Act, 2002 read with provision | |[sr. Name & Address of the Loan | ~Dt. of Demand {418 3m) of Orga-Hafla seciion (b Bridge
Rulle3(6) & 4(1) ofthe Security nterest Rules, 2002, No. Borrower/s & Co-Borrower/s Ami. Notice & 0/s. Amt,| Description ofthe Property /Secured Asset Ho 378 DN (18 3} of M- bur sosion
Notice is hereby givan (o the Public in general 16 the Borrower igaged | chamed to the Secursd B T - - e p
st ! physica syl pusessnof uheh has boen ko i Auized ol h Bak Socrod i, Wh os a0 o A o o A3 s Whot - Wt hre S s B Chettoan 2193 o b o Sty R & LR ,';Q;",a: e
0.0 v o MG Y e oy o e Guaraniors{s). The reserse price and the somest 2. Mr/Mrs. Chandra Bhanenu 23.12.2005 |7, 1880, Touzi No. 13, PO + PS - Amdan Sizal City-Kotshila section (d) Bridge No
ke sgens e esgecive propees Add For Sr. No. 1& 2 - VTC: Andanga, PO:| « [ pP51%2088, Under Amanga Giam Panchayat, i - 743231, ripeik el nth s ot
SCHEDULE OF THE SECURED ASSETS Arkhali Amdanga, Dlsmm North Twentyf 8 | (e Twanty |Dist- North 24 Parganas, West Bengal, India (8.0 4 SIS} i) 39 11 08 )
Four Parganas, State: West Bengal, Pin Code:| S | {haPe% TWEM | Boundaries : As Per Deed : East-Land Of C/2| | |of Talgaria-Bokaro Stesi Ciy Secton. (&)
j'- D"‘"I'"""“"' """'W'g""W"'" A0t of .";F:"E;"“"“z';{.’z A)Reserue Price | Dale Time 1 | 743221, Opposite Amdanga Thana, Sadhanpur| & | O L&KHS L | plot, Under Same Dag No, West- By Common Bridge No. 403 UP (2x6.10m + 2 x 12.2m
lo. M“ jaged MP‘"' Hame 3{2) T .. umuanga West Bengal - 743221 Add For Sr.| &= | ThWSBWLON | passage, North- it Wide Passage, South- Land + 1x18.3m) of Adra-Gomah section (2nd
[Morigagers of Property (ies)] standing Amount EEEL uction 18&2:Vill-Amdangha, Raypur, PO And PS5 | MGIRE KT 0 Maya Mondal In Dag No 1880 Gail), Tender Value : T 50,99,88.348 985
Hame & Address of the i Povession Do Us ) | B0 nrase | potaitsor e Amdangz Under Amdanga Gram Panchayat | 0o | Per Documents: East - By Common Passage,f | |2 SRR SRR S BRI
Barfower / Buarantors Acéount i i Amount Encambrancas Dist - Nor arganas, Near Amdanga 12 West- By Common Passage, Notth- By 4 Ft ARy Money's 521 J0,000, Tends
LA E o A mown 1o the Police Station, 1880 Saahanpurumaaga West Wide Common Passage, South- By L/O Mohan Documpnt Cost : T NI Tancler Closing
D) Wature of Possession vod Bengal India Pin 74322 Maithy. Date & Time: 02.04.2026, 11:30 hrs
Symbalic | Physical / Credilors e borrovier(s) are hereby advlsed o comply with the Demand Nofce(s) and to pay the demand amount mentioned therein and hereingbove | | Periad of Completian : 18 Manths.
Constnciive within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and expenses tll the | | Interested tanderer's may visit website
1, | B.0. : Monglamero (213000) Al that part and parce) of he immayable | A} 06.08.2024 o) Rs. 157500000 | 13032025 | | date of realizaion of payment. The borrovier(s) may note that Cholamandalam Investment and Finance Company Lid. is a secured creditor and | | www.ireps.gav.in for full detais!
properties consisting.of Land & Buiding | ——— From the loan facilty availed by the Borrower(s) s a secured debt against the immovable property / properties being the secured asset(s) mortgaged | f sescription af the Tendars and to know the.
s K Homan i rcessing Froprta S Ebrain | sl 3 i o145 (514 L3 | ) R 127342018 b)Rs. 15750000 | 11.30AM. | | bythe borrower(s). In the event borrower(s) are faled to discharge their liabilies in full vithin th stipulated time, The Secured Creditor shall e [ 21ie o e teritar s 25 o submit their
Vill - Machvaaka Haaka, P.0). - Palgara, P-5: - Patashplr Dist- | Khatian Nos, 47 (RS, 452 (LR), JL No. | {Rupees Tl Lakts Sevety | ————— o enti to exercise all therights s, 13(4) of the Act o take possession of th secured assets(s)inluding but not imited o transfer the same by | | 5% 1 MESHE] =2 40 8 =4 F0E
Puroa Medinipur, Pin - 721 456 (W8.) 186, measuring 1.7 Decimal out ofwhich 10 | Tnrea Thousand Four Hundied ©) Rs. 10,000.00 330 PM. way of sale or by invoking any other remedy available under the Act and the Rules thereunder and realize payment. The Secured Creditor is also i J
belonging ta Sk Ebrahim. | Tweely Two and Paise Minetean empowered to ATTACH AND / OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the secured | [ %07k will not 56 acconter (PR-1203)|
Sk, Ebrahim [Proprietor), S/0. Sk Anisur Rehaman Son of S, Ansur Rehaman under AD S R- | arly) and hethererest herean Notknawn to | [assets(s), also has a rightto the balance dues,
Ruksan B (Guarantor), Wi, S¥, Eorshim Palashpur vida Sale Deatf Nos_ 00028 of — Ban) proprtes is nsuficnt 1o cover th ues payal 0 the SeuredCreor. T ey s n ationa ndpenden of e ofer remedes
Both are at : il - Machvenka Nanks, P.0. - Papars, 2015 daled 05 01 2015, 11BI0EI8 of 201 | €} 2210.2024. available to the Secured Creditor under any other
Palastpus Dist - Pirba Madnipur, £t - 731 458 dalad 3101 2018 snd Sale Dosd No 07541 | —— The aftention of the borrower(s) i invited to Secion 13(8)of the Ac, i respect o time avaiabe 0 redeem the secure assets and frhe to
of 2011 dalad 16.11.2011, Owner : Sk | D) Symbolic Pessession Section 13(13) of the Act, whereby the borrower(s) are retrained  profinited from disposing of or dealing with () or transferring
Ebrahim. Sio. Sk Arisur Renaman by way of sale,lease or otherwise (other than in the ordinary course of business) any of the secured asset(s), without prmr writen consent of the
7 = Secured Creditor and non-compliance with the above is a offence punishable under Section 29 of the said Act. The copy of the Demand Nofice is
2, |B.0. : Mecheds - TP (55520 E‘“Wﬁlr’;ww covering 2l thatpart and | A} 07.09.2021 8 Rs. 11.80,000.00 |3.nmzs available with the undersigned and the borrower(s) may, if they so desire, can collect the same from the undersigned on any working day during
Mie. Maa chnmmma of Land and Buding siluated at Helding | | B) Re.3,73,838.00 b)Rs.1,18,00000 | 11 w.w normal office hours Sd-
Propta: Fann Shasral seLs;mm Sl Rm.gmsSNERuJ (RS) SILA KM 10 | Fpes Thos Lok Saveny e || S Place : North 24 Parganas, West Bengal Authorized Offcer
za - abh Utlorpara (Baiu, L No. 16), Balub 1 amiuk | (RS) 1154LR.). JL. No. 16, measuring e Thousand Elght Huan ) Rs. 10,000.0¢ z n M, Date : 23.12.2025 i imil
Dist - Pura Mecinipur, Pn - 721137 [WB) Diecanat under Mouza - Baluk, PS5, - Tamiuk, | Thiry Eight ondy) and furthes — For Chalarndalar kovehaent dud Finaucd Gampany Linited
Dist- Purh Medinipur under ADUS.R - | lerest hereon Kot knawn to e
Tamiuk, vide Gift Deed being No. 3904 of Barik DEBTS RECOVERY TRIBUNAL NO. 1 AT MUMBAI
i?‘!a da:.zg’ﬂ b 2ﬂ|us(::ner‘ Ranjan | C} 14.12.2021 PUBLIC ANNOUNCEMENT Ministry of Financa, Govemment of Ingia
Sy S m?ﬁmm e ritie i REna R S S D] Symbollc Possession PR it ot MOl £ ot k= T 3rc floor, MTNL Bhavan, Stiand Road, Colaba Marke!, Colaba Mumbak-400005
M soam a8 ) PR TR ATTENY AN O KT DD ur NOTICE TO SHOW CAUSE WHY mﬂg}n OF ARREST SHOULD NOT BE
3|80, Tamiuk (320500 e e EC ] 31 Rs. 26000000 | 13432026 KUEVPL VENTURES FRIVAIE LIMNIED JUNDER RULE 73 OF THE SECOND SCHEDULE TO THE INCOME TAX ACT. 1061
ofthe From READ WITH SECTION, 28 OF THE RECOVERY OF DEBTS & BANKRUPTCY ACT,
Sahadeb Samanta, Sio. Tara Sanvarts o Lanc 4 nmdng et o Yoz - a) Rs, 17,31,641.46 by Rs. 26400000 | 1130AM.
Vill - Maghhepue, P-0. - Jashora, P.S. - Panskura, Purba Medinipur | Nachipur, J L. No- 36 being Plol No. 889, 834 | (Rupses Severiieen Laiis Thity —— to 0! f
PFin- 721 641 (WB)) {R5)& (LR Kh No 418 (LR of & Ore Thousand Nine Hundred ) Rs. 25,000.00 130 PM = m’ A & BECONERY, PROCEEIS NG 18 020
miaasurng 19,535 Decmal Hastu vide Deed | Forty One and Siateen Pase = oy indor whih coporats. | Resgstar o Cofrparios, Mumbai
Lakshmi Rani Samanta (Guarantor), W/o. Sahade Samanta | of Geft baing Mo, 110108393 of 2017 repd. | only) and further inlerest herean Not knawn to 5 WBWW@W;W || N ORIGINAL APPLICATION NO. 103 OF 2012 Exhibit No. 50
DSR. Purba Mednipur, Vide Book No. | —_— Bank s Sk 23
S ‘Samanta (Guarantor), Sio. Sshadeb S il
',','Q,",",.,,,\.,,,,(Nj';m,;]m Jaehora, B8, Parskura, | Wol No. 11012017, Pae 136538 1o 126551 | ) 29102021 Ly i o Next Date: 05.03.2026
FuibaMataigar, Pin - 121641 (W) A N | o P~ E ki of e St GAGE | Mgl M 502, Pk N, 61/, Pl G, b
e i G Mo, et Agsat Raconstruction Company (india) Limited Certfcate Holder
4, | B.O. : Bajkul (088120) Equiabie Marlgage mvumgz” thalpartand | A) 17.04.2025 3 Rs.4,00,000,00 | 27.03.2026 comeate Ebr Inca, 400055, R ey =
parcel of the. From Offices: Oposit Shsken) Hotel VDIS‘IJE
Prabudhia Das (Borrower] &' Todb Ranan Das of Land and Buwl’lmg Shletal Wiago : |.B) R th 0 05 bIRs. 4000000 | 1130AM. Block atiar, A T i Roal Mahar, S, M Sanci Infra Global Private Limited & Ovs .« Certificate Deblor
Vil - Bequnabar, PO, - Laksti, P.S, - Khefar, Dist - Purba Meinipur awunsnan Mouza - Lakshi, {Rupees Fourteen Lakhs Thity | ——— | — . {Modh Praceol dS5TTL To,
Pin - 721430, RS, Dag No. 2839, LR. Deg No 3059 Ewmrmwm,muum.m <) Rs. 10,000,00 & Fsohency commencement dese | 187220026 1 Sancia Infra Global Private Limited,
Khatian No. 5409, Uncer Laksti 2 No. Geam &0 Sixty Five Palse {10 espent of Gorporce & oy . Gramach House, 1st and 2nd fleor, Killadar Apartment, Cpp. MTNL, Neat 24 carel
Saraswat| Patra (Das) (Co-Borrower, Wio, PrabudchaDas | Panchayel, messteing Area 4.93 Dicimal _m,uus..n 30.06.2025 ared . ki TApane " Cineme, 5. V. Road, Jogeshwan (Wes!), Murnbai - 400 102
vil- Bequnabar. PC. - Lakshi, P5. - Khefa, Dist - Purta Weinipur | standing in the mmsnPrmmnDi further inlerast lhersan = ot :y'f”l‘;:;'n“‘:;m "\lgv‘“"‘;z‘ ruen g sncer ““l;f'”'"? ’i"":‘ 2 Ra!anla\'Efij\al Tambakhunala
Pin- 721 430, S, Tridly Rarjan Dias, vide Sab Deed baing | ——— . ol ¥ £ )
Sujit Gir (Guarantor), Si. Lats Chiflaranjan Gl Ho. kU388 o 201, Yokera ﬁ,: B r':ge' €} 04.07.2025 ey roesSOn R, EET@%‘.?.“;H" Rish Frabash ey US04, K Wing, Shiv Pavm ﬁ:fl.ﬂogc gi\g) Road, Near Versowa Telephane
PO.- . BS. - Bgua P F SR -Py | —— i KEyeEO0R) Pha et aectal 0.
;’:‘,‘,‘f‘;é?[,z%w Bah, S, - Bhaguanpur Dt - Purts ekt | 34 OB2010, Owner - 51 Prawddhs | D) Sy Fosseain B | e "“"““" A B Ao R 5 Rishi Ra Ratanial Aganwal
Das. Slo. Tridh Ranjan Das. et e et 03704, "5 Wing, Shiv Parvatl CHS Ltd. SVP Road. Near Versova Telephone
e (ETRR—kdopin change, Andberl (West), Mumbai - 400 053,
5, | B.O.: Badhia- Mirgoda [207620) All that part gad paroo! of the immavable | A) 07.07.2023 o) Rs. 121500000 | 27.05.2026 1, Tipe ey AcyMap: ”‘v 1008, 2oL 4(6) Tiupati Nikel Privae Liniled
propesiies consisiing of Land & Bulding | —————— | ————— From i Sy ok B oo, Tl e L o L St .78 s ULy
Sanjib Patra (Barrower), S'o. Sany Petra siled at Sngle Stoned Resdontiel Bulding | B) Rs. 7,86,245.41 b)Rs 12150000 | 11.30AM b tion professsonl Smectetyt - 380052 jamond Chambers. ranghee Lane, Block  No.2, 7th Floor, Unit No.7-
ill~Faldhui F.0. - Remnagar, P'S. - Remmagar, st - Purba Buitin 938 Sq 1, Ouf of Tolal Bastu Lont of | [Rupees Seven Lakhs EightySex | — to Process Emall id: S psshentuesinpency ) Kolkata - 700 016
Midnapur, Bin - 721 457 2178 s.; med by Mrs. Pushpashree | Thousand Tws Hundred Forly o) Rs. 10,000.00 30PN "*"lw plome le waction -l{h]T\rupa'\ Niket Private Limited
Wi Saniib Paira, t Plol No. 540. | Fva and Farly One Paise only) —_— 15t and 2nd floor, Kllledar Apariment, Opp. MTNL. Near 24 Caret
Pushpashree Patra (Guarantor}, Wia. Sanjey Paira Khatian Nu sm L No. 18, Nz and fbetines hreen Kot known to Cinama, V. o Jogestiari (West), WMumba - 400 102
H- Pkt O.-Rantage RS- aaagar Do Pitd. | Pachul. P nagar, Dist - Purbs | —————— Bank 5(a) Gramach Infrastruciura Equipments & Project Limited
Yadnapur, P - 721 & Mediipur, Pin - S Bangal. | €) 2008.2023 Diamond Chambers. Chowranghee Lane, Block Ne.2, T Floor, Unit No.T-1,
Wis. Laxmi Bankers, mpn-w Sanfib Patr Fipded e G DM No o Dl | e Kolketa - 700018,
Vill- Raghumathpur, PO, - Mander, P - Rermeger, Dist - Puraa | 20.08.2022 1 Syl Py sessieny T3 Names o Ieahancy Patesssond | Nt Apicaie 5{bi Gremach Infrastructure Equipments & Project Limited
ool el el Gramach House, 15t and 2nd foor, Kiledar Apartment, Opp, MTNL, Near 24 Caral
- TERMS AND CONDITIONS OF E-AUCTION SALE - | i (Thrse names fx ssch clas) o Ginema, S. V. Road, Jogestmer! (West], Mumbai - 400 102
The salls sl ba subiec o e Tarms & Coniions prascibe 2002 2 1o condlion T4, ) Reloyart s an | vt gin ] Aok ok atc Fbyects tuised, Eiaont Ghieinliors 4 Chowrphes Lan
Tl o il Ko o ) Dt of st i/ wisvurpuige gcbal/ Block No 2, 7h Floos, Unit No.7-1 Kolkata - 700 016
2. The intending BIDdErs o ragstes on partal using their and email-i. Furthee, they are requested i KYC el et} Wetiwl ol G[hjguslra\ Soke i P'"'“L.i Limfied P
ke e otk raoie i 2 ettty R gl T ! [l W B Tl
e v Cioal MO il by 2 warking dys) e i fenéng Bicers | Puchasers Nt b vovale e EMD B Global EMD Wbl by 12,032 51, No. ey L, A Op.
110 3) and 26.03.2035 [For SL. No.& & 5] beloe the 2-Aucion Dale and t n the portl. The regisiraton, veriiin of KYG Docternts and easar of EMD ar s compitn | [] 5t et o BOEPA Wbt b L B s Sl Upor 5 Bl le Jogeshwari Mumbal-400 102,
wellin adyanc, balora aucs daims wih pros an o befors 04032026 1 1 Inerm Hesoluon Fofessianal o e Tia)Anarcon Resources PrivataLimitad
3. Eamest Money Deposil (EMD] aieunt a5 manionsd abve shall e paid ol thvaisgh 3 o i e s e tha ambt e g ol ALOMEE Diamond Chambers.4 Chowranghee Lane, Block Ne.2. Tt Floar, Unit No.-1,
Global EMD Wallet. NEFT transhar can be done from any Scheduled Commersial Bank Branch, Payrmnmrwuu.aumuu P08 KLehas Lhnqu\asmi \u\hsannsplsl: Bickders, net depostng ingarsoa b gost o Kolkata - 700018,
e tec e EMD ek, wil mlne o o namamu 70 uon. The Eame oy Dgosted sk 11 ny st e 4t B bt e oL I s by me,'li‘.‘u‘ﬂ:ggﬁ‘; Trh)mm-cnn Resources Private Limiterd
4 auetion Mis. PSB Alliance nawngun-glmnqom:mum 3rd Floor, VIS Commercial Tower, | ll eninst entry Na.13 1o et ne authorized representativs of the s (specity class] in Fam orporate Office Gremach House‘-‘slaﬂﬂ"ﬂw K‘”Eﬂﬁmuﬁﬂ'ﬂem Opp. MTNL,
e Wadain Trck Tomil i East, uumw 400037 (Contact Phons & Toll oo imencing Bidders | Purchasses are mequired o panicipate intne e- |l €A NA Memzﬁr 10
i o-Auct o “This Sence Provider wil aiso mumannnmmnmm' ring on e-aucion on the porel. s | [Bo0ShriHanuman \nvpswenlstaleUm\Im
8, Thessle Notio (umammg the General Tams. .,1:1 le!'nnsm Sale is availsblel published i the web page porial - () om i) wnw. a?::f"m:z::ﬂ-ﬂnﬁ wE- Nw Insalvancy Protesslonale| !Hm Limitod Diamand Chaméers 4 Chowranghse Lane, Block No.2.7th Floar, Unit No.7-1, Kolkata
6. Tha intending garticipants of e-auction may downinad free of cost, copiss of the Sals Nofice. feems & Condiions of -Auciion, Halp part of e-auc e gkl Ll ol o ot ~TOO01E
fro porial bt fibaanknetcom ee o1 ROEFL Vontorte Belvas Limmoat (b} Shi Hanuman [nvestments Private Limited
7. Tha mtanting Biddars / Purchasers are ranuested fn register on poetal hitps:baanknet.com) using thair mobila number snd smail-jd. Eurher, thay wil uploar the requisite KYG donumants "!""K- Sl -y i o A H Shil Hanuman Ivestments Private Limited 7
Onca the KYC documents are verilied by e-auchon service provider (may lake 2 working days), the intending Bioders | Purchasers has lo transher the EMD amount using anling made i bis Al o it e S e s it Gramach House, 15t and 2nd floor, Killedar Apariment, Opp. MTNL, Near 24 Caret
Giobal EMO walle, Only aftar having sufioert EME n hfs walie, fhe inesest Diader wil e able 1o bid on the date of e-guction. Ginema, ..oz, Jogestvan (West, Mumbai-401 102
B, Biddar's Glabal Walle shouki v sufcant balancs (>=EMD amount) 3t the tims of bidding, Form No. URC-2 erea you have failed O-AND. 103 of
9. During the e-uckion bidders wil be abowed 10 oifer higher bid in mter-se birking over and above the fas! bid quated and the minimum incresse i fhe bid Bmount must be a5 mentioned Bbove -, 2012 drawn up by the Hon' e Pvmﬁmnmﬁwn Dahts Recovery Trigunal No. L., Mumbal
i raspective serials 10 the Last higher hid o e bidders. Ten minutes me wil ba allow=d o bidders o quote successive highar bid and if o higher bid is ofered by any bidder afier he expiny giving notice abaut under Part | of Chapter XXI for recowery of Rs. 57.94,96,189.99 - (Rs, Fifty seven Crores ninety louruknnlrmy
of Ten minutes {0 the lasl‘uwss\ bid. the #-uction shall be closed, of the Act [Pursuant to Section 374(h) of the Companies Act, 2013 and six Thousand One Hundred abgmy nine and ninety nine paisa Only) along with
10, Itis Motie, Terms & Gondiions of a-auction, halp r folow ricll Rule 4(1) of the Companies (Authorised to Register), Rules, 2014] Interest pl
(7 In case of any cffoulty o néed af assistance bekore or dut of our a-auction Senvics Frovider (htps:iibaanknet com). Detsls of | | 1, Nmma is hereby given thatin pursuance of sub-section (2) of Section 366 of Cenate Dﬂ"“"“‘m"mﬂ”s"""‘e'“"”ﬂ“”‘em"(5>
wivch 8e. audl.lyuu on .\Z e-Auction portal, b y q 2013, L wosed lo [hPJ mads after fifteen You are hereby required o appear bafore the undersigned on 05,03,2026 at 2.30 PM and
1, Adlr finalization of -Auckion by e Autorzait Officet Orly éccessul bicdar il ba infarmed by our abows rafarad srvica provider rough S | email, ga,-s Hereat but ﬁgmmma expiry of thirty days nereinatter to the Registrarof | [ iy e W"g(if‘vrs";“'“ ook et - comupi) ol Al O e
(On tncbile nic/ amat acdress ghvan by them | regrstéred wilh the sarvics provider) Kolkata, that M/'s Gujral Corporale Services may be registered under Part | of et Eiz:md”: s Tribunal; on thi o 126,
17 i ot ba sold Chapter ¥XI of the Companies Act, 2013, as a company limited by shares p 4
3. Tha sucosssful bddar shall have o deposit 25% (Twenty Five percent) of e bid amaurt, less EMO amount deposted, on he same day ar ot atar than the hext warklng day and the remaineg | | 2. The principal th ai foll
s il e g i 15y Fo e Gl f i1 oo of B Cha Schetied O 7 avorf The Authorlzad Offce, Thasprincis oo Cpppanyaessabons g [QUIER S
'c. (Name-of - s X stputated tme, Wil To carry on the business of hiring, leasing and renting of moter vehicles lacovery Officer
forfeited ta the bank and Authonzed Offcer shell have fie Ilbenyiv conduct a frash propy " v ok he fortaited amaunt and inchuding chauffeur-driven cars, commercial cars, luxury cars, EV vehicles, DRI
the proparty. private cars, lwery vehicles, buses, coaches, vans and other transport
" by 1o the bank wil ba sutject fo TOS undar Section 194-14 of Incame Tax Act 1961 and TOS fs 1 ba mats by fha successiul biddar anly at vehicles for indwiduals, tounists, corporate clients and other customers
s o depsi ol e 5% of e i oo dogcst 30 amun. - - " for aifpart transfers, tows, events, conferances, business travel and other 3 ;
15 Too Ao Oficeresares e g 1 36cot i r ot 1 s, 4 101 oundsccapte o b sponeCancdacouriBeco s of vry e e of e ackon ot ny e bost transportation purposes, on short-term or long-term basis, either directly \1 PO R A
6. The sale certficate shall be fssued n tha fawor of sucoessful bioder on depasit of il bic &maunt a8 per the provisions of the act g[u%i‘:gﬂ arrangements Wit vehicle owners, operators o fleat service "
17, The propertes sty sl 515 WHERE 1S BASIS'AS 1 WHAT I BASIS ard WHATEVER THERE (S BAGIS 4 ) Whilst care is taken prior to acceptance of advertising copy. It is
1 ot e el ks Gl 3. A copy of the draft Memorandum of Association and Articles of Association ol bl wiif R The Indian E: Listited
" forany aror, msmﬂpﬂlen mmssmm i proclamatian ) : ? of the propased company may be inspected at the office of Room 304, not possibic (o venly ‘|§ contents. ndian Express il
1. 1t shll b th ol Tt i The birfer insgect the progerty I cansulation wil e 3rd Floor, 254 Park Sreet, Kolkata 700016. cannot be held responsibile for such conlents, nor for any loss or
nmn:.‘(u:lalulpen’lsﬁaiaﬂ;p'uwaz 4. Notice Is hersby given that any person objecting fo this application may TR R ssult of ctiofs Wilh compariics. asso-
20. Al statutary dues. charges, stamp duly, taxes elc. shall have to be bame by purchaser, communicate their objection in writihg to the Registrar at the Central qf"mft lMl‘EI'I'L‘dll\ilﬂ..l.l\l ‘r,“"'m"?“!“"‘ ith co m!ﬂnlt l““
21, The Auttorzsd Officer ortha bank shall it b resgonsile for any charss, e, ot in okt o proparies (E-Auinad) ot Registration Gentre (CAC), Corporate Bhawan, 3rd/4th Floor, Piot No. IIF/16, clations or individuals advertising in its newspapers or publica-

nwwn o the bank, The intending Biddec s ahisad lo make thaif own g on ths poparly

eiecticly dues efc

. omears of proparty ax. in AA-IIF Rajarhat, Mew Town, Akandakeshari. Kolkata-700135, within
twenty-one days from the date of publication of this notice, with a copy to

the Company at its registerad office.

tions, We therefore recommend that readers make necessary
inquiries before sending any monies or entering into any agree-
ments with advertisers or otherwise acting on an advertisement in

PO backip o powr il or
aflecting the e-auctians,

Name(s) of Applicant

23, It is open 1o ths Bark t appoint 4 representative and make sl bid and paricipate i the suciion. For detaled term and conditions of ia sals, please refer. hitps:baanknet.com PR it s d I
24, The sale shal be subyet o e Terms & condiions prescribed i e Securdy Iferest (Enforcament) Ruies 2002 and to e follwin furher cordiions. sk Corpar » any manner whatsoever. Registered letters are not accepted in
5. e Assets speciied herain above: to the Best of the informasian of tha Authorized Officer, but the Autharzad Officar shal not be answerable N P ertiees »
for any arar, mssiatemanis ar amission n tis praclematon x Manmahan Singh Gujral response to box number advertisement.
26 The sale will be dane by iared through at the Webisil com on 13.03.2026 (For I, No. 1 10 3) and 27.13.2026 {For SL. No. 4 & ) from 11.30 | | Dated this 18/02/2026 Jaskirath Singh Gujral
AM. to 3.30 PM.
. been stated 10 the bast of the Officer, but be answerable
for any arsor, misstaleamant or arilssion in 1his proclamation
28, For defades he sale, plgase relor & in NMDI‘ LIMITED, Bacheli, CG
Date : 18.02.2026 Sdl- Shriniwas Yadav, Authorized Officer
Place ; Tamluk Punjab National Bank Sale of Nyloﬂ / Steel,com
Conveyor Belt, Aluminium
@ HOWRAH MUNICIPAL CORPORATION EAST COAST RAILWAY Cable, Scrap Tyre, Drill Rod
4. MAHATMA GANDIHI ROAD, HOWRARTIT 101 Scrap, MS Scrap / Drums |
W03 2638 3211/12/13 4] 033 2641 0830 www.hmegov.in Tender No, 52-KUR-TRD-OT-2025-26 £
_ Ahidped Teer Nete Pipe [ Roller Scrap,
TO WHOMSOEVER IT MAY CONCERN
;G s ke G2 (T Yo Bl Nosea s Hereay Gven rathe ShareCorticas | | US@0 / Olcl Battery etc. |
‘submit offers along with PAN card, Ynmlmrm Contrctor Licese, Supervisor Certiicaies & up 10 de GST Ceriicse & | | TERMIMATION ARRANGEMENT TO Ty v ] -
Retan (Coent Q. PTCC, m‘(\mm o TERMAIATICH AHEANGENEN] 10 Nms S804 Tor 560 Ordinary Shares Esmrg E-Auction Date : 10° Mar 2026
ey WIRE FROM STRAIN CLAMP To| | DioWclhe Nals) 46761556 - 46742618 of Nawi | | ingpiection ; 14.02.26 10 07.03.26
e o o 50208 AVOID BREAKAGE OF FeEDERwiRe| (027 MEnirs Lot e m e | 22 " DIFA
Sy e Engincer fameis)of Jay L Strstha Jarly Weh Diwatar
e oy | | AT STRAIN CLAMPINKHURDAROAD | g1, ocita Shres hasimave been Reported | HEMEhand - 9835309933 l‘ | I \.
_ Lostistokn and tet an Apolatian fr issue of | (R @ [ "
TR R Th 5”,““‘“;‘”[ Dupicts Cerfificate{s) any Person who has any |
abelita O DAYE. erlod off | cigin in Respect of the said Share Ceriifcatefs) [} \
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FORM NO. INC-26
[Pursuant to rule 30 the Companies
ration) Rules, 201
AdviTeomentic be puslihed f the
aper for change of registere
office of the Company from one state
o another
Before the Central Government
(Regional Director, New Delhi)

orthern Region-
Inthe matter of sub-section (4) of Section

f Companies Act, 2013 and clause (@
afsub-tul () of oS0 of the Companies
(Incorporation) Rules, 2

In the matter of NINETEENTH HOLE

LU PRIVATE LIMITED
s Tanetorb offe ot D&%,
IAYAPUI HNDUSTRIAL AHEA
PrARsE 2, NEW DELHI-

havm

ner

Annexure A
Shivmangal Securities
Private Limited
35/8, Tallygunge Circular Road,
New Alipore, Kolkata-700053
PUBLIC NOTICE
This 5 tobring lo the notice of genesral public
that Shivmangal Securibes Private Linited
has cassad bo functon as a Participant of
National Securities Depository Limited
{NSDL) as Hs Paricipantship has been
surrendered, The cerificate of registration
granted to Shivmangal Securiies Private
Umited has been cancelled by the
Securfies and Exchange Board of India

HINDUJA HOUSING FINANCE LIMITED
rai /J\ Rugistored affice &1 27-A, Developed Indeshrial Estate. Guindy,
MU Hiaricy & Hiada, E-mail : auclion @hindujahousinglinance.com
Cankac Wo, Wasmaddin oz EAS8498201 | Umedh Chashan - BS421608

POSSESSION NOTICE (For immavatle property)
Wiheraas the undersigned being the Authorized Bflicer of tha HINDUJA HOUSING FINANCE
LIMITED under Securitization and Reconstruction of Financial Assets and Enmrcemml ol

PUBLIC NOTICE FORM C PUBLIC NOTICE FORM C

[Under e 9(1) of the Insolvency and Bankruptcy (Application to Adjudicating Autharity
Tor Bankruptcy Process for Personal Guarantars fo Corporate Deblors] Rules, 2019]
FOR THE ATTENTION OF THE CREDITORS OF MR ROHIT SINGH {PERSONAL

JARANTOR OF MIS RGV INFRA PVT, LTD.)
Natice s herety given thal ihe Natonal Ccmpany Law Trbunal. New Defni Bench, has

Security intarest Act, 2002 (Na. 3 0f2002) and in
13112} read with Rule 3 of the Secunty Inferest (Enforcement) Rules, 2002 issued ademaﬂd
natice was [ssued on the dates mentioned against each account and stated hereinafter

against Mr Rohit Singh, residing at
227023, Gall No .1, Ansari Road, Aryapun Muzaﬂamaga Uttar Pradesh- 251001, on
1: 02.2026. Copyof Order Received:17.02.2026.

[Under rula 51) of the Insolvency and Bankruptcy (Application fo Adjuricating Authoriy
for Bankrupicy Pracess for Personal Guarantors to Corporate Debors) Rules, 2019]
FOR THE ATTENTION OF THE CREDITORS OF MRS ERIJES}LKUMARJ

(PERSONAL GUARANTOR OF Mi5 RGV INFRA PVT, L1
Notice & hereby given thal the National Cﬂmcalw Law Tribunal, New Dalh\ Banch, has

3t 227/23 Gali No 1, Ansari Road, Alyapur: Muzaftamagar, Uttar Pradesh, 251001 on
11.02 2026, Copy of Ordes Receiwed 17 02,2026

calling upon the borrower (hereinafter the barrower and referred
Taas tha “Iho Borrowers'} fa repay the amount within 6 days from the date of receipt of said
natice. The barrowdss baving failed 10 1pay ta amourt, nolica is Reredy piven 1o the

or helm! 2 uz 2:125 tothe Bankrupicy Tm:lse at 476, Biock S, Panchshesl Park, New
Dethi, Delhi

Upon to submit heir ciaims it proo|
on cr befora 26,02.2026 to the Bankeuplcy Trustee al S-376, Block S, Panchsheel Park,
NewDelni, Defhi 110017

2026

I hatthe
daseribed heroin belowin exeroise of powers confarredan him under sub-setion 4 of seatian
13 of Agt read with rule 6 of the Security Intergst Enfarcament Rules, 20020 this e dates
mentiened against each account. The borrowerrquarantor in particular and the public in

26,02.2026,

their 1
Addtional details of the Bankruptey Trustee:

, by handar
Aditional details of the Bankruptcy Trustee:

ADDITIONAL DETAILS OF THE BANKRUPTCY TRUSTEE

ADDITIONAL DETAILS OF THE BANKRUPTCY TRUSTEE

BLIC NOTIGE with effect from 05t February 2026
smmua OFTHEHEGISTERDOFFICE Henceforth, Shivmangal Securities Private b 1. [Name and IBBI regisiration [Wr Mukesh Kumar Jain 1. [ Name and BB regisiration | Mr. Mukesh Kumar Jain
O Y Or s ok NALIQNAL | | Limitad shiall ot carry on any acihty as a chargs of ELIMITED f itand fut number of the Bankmuptey | IBBIIPA-001IP-P-01960/2020- 2021/13089. number of the Bankruglcy | IB8I/IPA-00VIP-P-01980/2020- 2021113088
CAETN 1 PartiipantofNSOL. interest at the contractual rate on the aloresaid amaunuugememm foigantal xgenses, iz AFAValid 18 304h June. 2026 Trustee AFA Ve tl 301 June,2026
Notice Is her 1o the General | | I case any Clentof Shivmangsl Securities ‘;5'5 g ”fm‘f,‘”lm Tha tirumer stlanibon s 7 [Retstered Address, enal |Registered Agd. T-1, 3rd Floor, Front Right Portion, 7. |Registered Address, emal |Regitered Add: T-1, 3rd Floor, Frant Right Poriian,
oplcaton «%cfn'gpé"ﬁ”&”é?feﬁ',ﬂiﬁ Priaie Lined hes any gievance or| (Blolsscionts astall D and Prone no of e |Panika; Arcade, Pocket MLU, Plot No. 16, Seclor-5, \D and Phoneno.ofthe | Pankai Arcace, Pocke: MLU, Plot No. 16, Secior.5,
‘section 13 of the Y Bankruptcy Trustes as Drwarka, South West Delhi 110075 Bankrupicy Trusiee as Dwarka, South West Dethi 110075
013 saking conrmation o aneretion | | rendered by Shivmangal Securibes Privals Reg;s,efeuv with 1BBI Registorad Emall: feafcs19@gmal.com Registared with 1881 Registsred Email feafes 19@gmail com
Company T iomt of dpesl esaiaion | |Lmied whie i was fuctioning &5 Phons No: 0818478173 o i B1B47173
oS 4 e Exva Sy Ganore | |Fatepa of NSDL Pt may rpor| | 1M, 14 S, rs, e S o i TG ey 5 s, fon Address: Maverl
fooing hoid on Wedhosday 26" anuary | | e same in witng 1o “The Ofice | |1 : istinding - Emai 1D and Phone No 1o: Services LLP S 376, Block S, Panchanee! Park, New ol B Phon . | Sooe LeP 8 375 ok 3 Pancshet P, New
e et Investor. Relationship. Cell | | g7 5o meler gul o Kara o 47, Situated al Vil be used for correspondence | Gelhi- 110017 Phone No: 9818478173 b usad for comespondence (Delhi- 110017 Phon No: S818478173
Tareitony of Dol o St of aryana Secuies, Daposiory Lo | | |opars parane B i e Berkptey i i win Thises| Emat: ng bri o

Fl
;.25 Floar, Nameo Chiamblss, Fiol - Wale: Subimision f (352 of riseading clins i piool <hel alvact peralies or| [Nole: Subrission of fale o risfaadiag dlins Wil ool shal atac peris or
Code

32, Glock, Bantra Kula Compiex, | [~ TR/gULBULAAOUOO0GZTY. T, Wi Vishambar Vishambar Az
registered office of the compan 2 ica with the provisions of the Insolvency and Bankruptcy Code,
Gellver either on the MGA'21 portal | | Bandra East. Mumbal. Maharashica - 400 | | |ramers. Nams W Fooran. 2, Wrs, Sunssta Suneets 'mD"”""‘a""”"‘“”d‘""‘:‘T‘"‘"‘ BRI Bt iy 2016 and ma,awﬁme‘aws P ¥ oy
(www.mca.gov.in) by filing investor | | 051, within 30 days of publication of this | | (Fathers u..“. W/o Mt Vishambl 2016 and any otherapplicable laws. (Sd- i (84l
compl;méhvm uvcaudselu be deW%ﬂd nofice or emall at relatisns@nsdl.com No | | [Hazratpurd| hosharpur, Khuria au\mnsnm- M P Mukesh Kumar Jain Mukesh Kumurdaln
e e athdavit ssany | | arievancesieiamsidspuies el wil be 5fUban, Bulangshah, Nar Pradesh. itia - 20300 Bankruptcy rrummkom swn Persnnm Bankrupte Tluﬂmv!Brl;:
enletalned afer this dale. 25 | Desuription 01 Property: A rhusa Petsonel Gt ot R s Pk L

Infra Pvi, Lt
\BBIJ\PA,NIIIP P MMmmzﬂzﬁ WES Date:19.02.2026 IBBUIPA-001/IP-P-01960/2020-2021/13089

of opposition to the Regional Director, [Bearing Municipal No 768 admeasuring 82 Sayds IE Date:19.02,2026
S e Sadross B3 Wing. 2nd floor. bt For Shivmangal Securities Private | | 0" ekt Situled af Vlage Chandgir Tt ADisL wuummn (U3 Place: Delhi AFA Valid till 30th June 2026| [Place: Delhl AFA Valid till 30th June,2026
Deendayal Antyodaya Bhawan, 2nd fioor, Limited oo e ea,
CGO Comy d plex, NE:D:U;H TI'ODOSI Wl:hln Sdi- {Singh R
rteen e date of publication rm——— | 8 7L INDUJA HOUSING FINANCE LT
ofhis noncewunacu ‘o the applicant E ﬁ:
mpzn ¥ Complanca Offcer V¢ KIMIA BIOSCIENCES LIMITED = e s 17, Deega e .Gty

iis rogistarod office at the
o ma i e Lk

D335 MAYAPURL I muusmm AREA
PHASE 2, NEW DI

broustEVsuce  Chemeat - 600 132, Tomd Mk, E-m0d - aschion Shindaiabossinglnanse com
CONTACT NO: PREM LATA 82871 20878
PGSSESSION NOTICE (FOR (MMOVABLE PROPERTY)

CIN: L24239HR1993PLCO32120
Regd. Off. - Vill. Bhondsi, Tehsil Sohina, Gurgaon-122102 Haryana

Pocand on-ins baral o1 A plicant )
NINETEENTH HOLE GOLF CL E-mall; Job:
FRvATE I.IMI'g%I/’ Tel: 01147063600, 31 9654208544 | +31 9654746544 | Fax: 011-47063601/02
GAURAV YADAV NOTICE OF POSTAL BALLOT AND

Date: 18-02-2026

Place: Delhi REMOTE E-VOTING FACILITY TO THE MEMBERS

Director
DIN:05223836

(Name M, Sher Singh. 2. Mrs. Sesma Seema, Fatber's Nam 1 1 imitedt {*he Campany’)
[Mer. Sultan Singh. 125 Shahpur Kalan, ‘u; !;::r m Domand W thatin terms of the prw.-is:ons of Saction 110 and othier applcable provisions of the|
y i s b
T e “ Cnmpa?:e;s“l\l:j Zmnazlzm:{m"g any satlcry amandment(s) e beng n orcs) _wmgm_“ et

FORM A
PUBLIC ANNOUNCEMENT
Lndor Reguatien & f e nsobency and Bankcugi Bo
(inoorcy Koo Fomess o Cogora Frsons Bepebons 20161
OR A ON O REDITORS 0
ebebias RES PRIVA D
Relevant Particulars

e property described
on 4 of section 13 0f Adl|

204, Genela\C\rcu\arNo 1 Apiil
2020, No. 1712020 dated 13 Ape, 2020, No. 22/2020 daled 15 June 2020, No.
3372020 dated 28 Sepiember 2020, No. 3972020 dated 31 December 2020, No,
1012021 daled 23 June 2021, No. 20/2021 dated 8 Dacamber 2021, No. 032022
datert 5 May. 2022, No.11/2022 daled 26 December 2022 and No. 092023 daled 25
Seplember 2023 issued and clarifications ssued by the Miisiry of Corporate Afairs

Description 0f Property: frechold residential
i r. part of khet

g 5
|mohalta/village Shapur kala Pargana. & feshil khwsja Dist. Bulandshshar U.P. Boandaries: East
10 el wide, Sauth: Plot Digar
HALLRAL 1. W Rakesh Kumay, Fathers|
NIIIHA‘ ﬁm&l\a'ﬂ Mrs. Babeeta Babeeta, Father's Name,
M

against each acc
hercby cautioned

;— :C?ﬁ;“:ﬁ’l‘?‘iﬁ:ﬂ’mm F;";‘,“‘};'sn":"’é Fte Linizd Mk 05 " ' Pt 4 m"" wide General Ciroular No 03i2025 dated September 22, 2025 ssued by Mantslry of
e i i 17 705q | “?F:'tl)nimlhn-ﬂl! "1lmlw“irum Corporats Affairs (hareinafter refered to as "MCA® Circutar) for holding generall
3 'mnltmwun‘w wieh comare | Regster of Crrgenis, MU m],m,",‘m, Distict Bulandshahe mestings/ conduciing postal balol (heremafier coblectively referrad to as “MCAY)
o o appiicable provisions of the Securities and Exchange Board of Indie (Listing 2 Nymber, Hame of th
o ey GRBUL/SIARONARITED. 1. Wi Pramod Kama, Falhers Oohastion and Disclosurs Requlrements) Raguiations, 2015 as amended (hereafior] [ OL'SORSURA ADGGIITIOE 1. e baii Shaemes £ Firs magor

17-Feb-26
Totat Outstanding
A1 15,53,00%

oty ceruteoton ot
comorate dotsor

5, | Adress of e regisioned e
and gl offon (f any) of
| corporsta dttor

s . s .2 M Antpn it s referred 1o as 'SEBI Listing Reguiations')refevant circulars [ssued by the Securfiss
Exchangs Board of India (SEBI) in ts ragard, Secretarial Standards on Ganeral
Metings (hereinafler releredt 10 as "SS-2') lssued by the Instiute of Company
Secretaries of India and subject fo such other laws. rules and requiations, as
appicable, the Company has completed the process of dispatch of Postal Ballod
Notica in electronic form on 18022026 1o a0 the membsts whosa emall D s

Sharma. Address H Mo. F-32. Ground Fisor, Krishna Garden Govind
Puram Ghariabad Up-201011] Demaod Date & Amount - 24.02.2025 3,
Rs. 15,14,671/- | Descrigtion OF Propesty: Flat Wo. 5F-2 (Corner Unil)

2ad Floor withoot roal rights ares meaturing 632 sqfl Buill Upon Plol a. 4
Mo 1482 o

e Offics 502 P N, 51700, i Gy,
Sartacnur (East M miti City, Mumbai, Maharestitra,

| India, 40COES. i Pradesh, In
| Often Oyt Sl Hot, o,

ek Vi, et 7 Ka o, Vi S,

] Village-dhamera Nara, 1
|Stkandrabad, Ncar m-l- lll:n: lhluL u-\-mm (7% Total Uuh’in 10,012

2025 | Desergion per Oemand notice
nn\uemnlmummmmrnmw 450 (Area 208,03 Squa, siualed ot
\Vilage Onamera Hars, i & Tehl Sikandrabad, Dist, Bulandsanar (U}, Bouniari
m-uu it

iouse of inder South: House af Ram Charar

| Madinyn Predesh, 485771

v
B, | Inschendy commencenent dite | 18022026 H/BUL/KALE/ADOODDIT08. 1. Wir. anu Singh. Fathers| regrstered wilh the Company/Regisirar and Shara Transfer Agent ("RTA") or with the| — — —
o i o e Ghoiirl Singh. 2. Mrs. Laxmi Dei, Father's Name National Securies Depositories Limited (NSOL')NCentral Depositories Services| ama--rw-‘m‘-"-:.-‘::nir-:'n:':-":’c:mu i 17-Fab-26
T ] [Megopal Sngh. 1 Bimigar, india) Limiled (‘COSL') {hereinalier colleoively refeired to es ‘Depositories) & off | | raash, lndia ,,.m,a_..‘ od Data & Amount. 10,17 78 il
i india 2 06.02.2026 | cut-off date), for ssakmq cnnsenl of the members through Ordinary| 12/18,41,387/- | Descrigtion ty Grownd Fioar
’ | 3 No: 1331, covered ared 0 3. maters, St
the insobvency proissional aing | Thiough fis Directoe - M Ritesh Prafach Adtyn e valrig acily. 185, thura
| s eston et | BB o 88 PE 0P 212052 7350021 g ,.N““,:“'ﬁ."“‘aﬂ::r%“Z::‘{““ﬁ';’:ﬁ 2 The Comgany has compistad the process of mspmch of Posial Balot Notice 1| | [Farale heskPes: Parkans Dusamn Tekal and Db Ghataad U7 Bmmdars: £
% g tha L b ¥ raperty. Harih: Plot Mo. 14, South: Piot Mo, 115
B[O i o VIR | D_'j&w;?“”ml"b‘“"“‘ g, u: Bt Wide Road, West: mwenul alactronic form on 16.02.2026 to al the members whose email 1D s ragistered with| |- R e
inlgmraninls (it ;ﬁ,mm the Company/Registrar and Share Transfer Agent "(RTA") or wilh the Nationall
0 |Aaess 1 € 00 P 10 1. Secunlies Depostories Limed (NSDL)Central Dapositories Services (Incia)
ot i i | e v e Sttt e, T Limited (CDSL) (hereinafter collectively refered fo as ‘Deposhories] as off
pescAion prokasonst 15022026 (cutoffdate).
\Pradesh, ndia - 203131 Also At A Freehold Residential 3. Aperson whose nama is recorded in the Register of Members of the Company or in|
] !;;-W m;;iﬁ!mig:':m ;-1 mp:lm ’:r:‘?u the kst of Beneficial Owners, mainiained by the Deposiiones as on the Cut-off Date|
e Khiris Pariaa I m ¢ 11D with 1 o the| |
i Khurfa & Disticd Bulandshanat | nunna 03072025 | o AT (including thase mermbers. who may nul :Iave emall ID ;: ihe Company tI; UBPRTARABOS0U0TER. 1. e Fajesbwar Tyag T Wt lm
e (1) of subysmciian (¢ party Mater Ri Tyagh Ha 501 s 13824,
ret el L e person whols not member as.on the Cutofcale nouk et e Notks lomason] e . M.
inteim reslgion grokssional \IMI West: Plot 04 Imran, North- Plot 04 Aril, South-rasta 15 Fel Wide purpose only. q III 12.2025 & Rs 8,84 558/- | Description Of Property. Residential House No. 501, area)
50 | Mo o i B sl | Al [GRVBUL/KALE/ADODODUO3S. 1. Wi, Vishna Kumar, Fainers 4. inview of the MCA Gireulars, the Campany i sending this Notice, only in clectronic| | | ,,‘,_“ﬁf.}_‘l‘,‘;.:‘l“.:' Stk AR IR Wt ST St 1 Wt
e pe AL k. S form, lo those members whose emall id Is registered with thel | |12 Wide. West House of Seller Horm "l vt e Sauis: eass of Masa]
! Company/RTADepasitores. Accordingly. physical copy of the Notice along with thel [T GUDIL/0N/AB0000985. 7. Mr Aras Chsudhary 2 s Waper
T4 ({31 Relevant Formaan A (e s ol W Postal Baliol Form and pre-paid business reply envelope is not being sent to the| Flate Na D2 mnmmm,u... riession Ghariahad,
b Detaals of paithorizesd R el 0f Plot No. 44 1.1, Plot No. usmmd ‘members for this Posta! Baliol 5
‘ = e at Meshabalipu, Tohil Jowar Insginsad, kv Mandi 5. In complianca with the provisions of Section 108 and 110 of e Act and Rules mada
'u'r'ﬂ P" ik ‘da(‘?;TvumtE hmww“ e tion Protacs af tha AOEYPL. |Bulandshahr, Uttar Pradesh, 203136, Boundaries:-East- Hlm of Jhabbu, West- Gali 61, ‘gla'a‘lj"“m M::A (‘N[gun';!'s. '—"0""?“2:;( SEE} Listing Reguiations and M?s!er
tures Private L & ircutardated 11 July, 2023 issued by SEBI whic ore-
Limited, here llesel g ubmit thesr |GH/BUL/BULA/ADDDO00299. 1. Mr. Gyanendra Kur
i Bk an or biore D804 3026 0 00 ans esenton Pokeasongt i ine. [ | [Febhas Maran bc Rameaer ingh. 2. My Prampsl g wouing facily provider by Lisled Enlites and 55-2. lhe Compan has engaged the
adecementoredsganatoniy o, | . e 18 for gtacity lothe members enadingthem | |3
: 2 No. 12, snal ing i GM Iml P!:"m'lﬂ”}'fﬁa“‘ ﬂmla. @ G ¥
L DK T D H i B o i L e iyt v 6 Theremolee-voting shall commenca on Friday, 20.02 2026 at 9 00 AM{IST) and end|
f aithorizes ropresentatie fom BmonE the (ericy profossions A A A T
et o b S 2 A T CaCh e of ha S H‘Mr“rm (- “;‘E" ”n'_m;:‘“; ﬁ::’e’mmﬁﬂwﬁ,“;ﬂ ﬂm on Salurday. 210 2026 o 0500 PM (1ST). The remote il moci sna b | | Fatgaas ek Tehsd it Ghadabad U Beuadares East Rast
. s 0, Disict Gaotam Budh Nagar | NPA 025 | Descrpton Ot Proper: A Reeifental disabled by NSDL and no votg woukd be allwwed thaveafir. Onca the vote on the| 1 1 ! —
ol " House Baaring p.m,m,,,. N. usa m. ‘mq Yard,LE 16053 g, Mters. s,mn Resolufion is'cast by the members, haishe shail not be alowed to change | | [BLANS AHENADGOBSIEIZ 7. Mr. Hasindra Kymar Grutam 2 Wrs | 17:Fsb-26
e oEh ft Diveches - e Ritesh Pracach faatoa [ | [0 Fa The dstailed p for abtaining login D and] | |syant agar Meirs, Ghaziabad, Uttar Prades, India 251009 | Demand Mtbbitil
o oot ROt e - load & Feet Wide. password and casling of vote Uvough remots e-vating facilly are provided in the| | 7| Date s Amesst 10,17 7025 & Rs. 20.27,82 o
In the Wiatter of ROEVPL Vertures Private Limited i
\Bﬂu N: IBB\,‘IPEMM! |;:;f82m 1;{5’;0:1 o Pl s, in Shanti Nagar, Village Ouadhera Pragaa Loai. Fehsil & Distt snmnn Boundaries -|
i e &, 7. Instuctions for casting of vote thrugh remote e-vating by the members. hoidingl | | gast- Omer Plot, West Rsad 12 Fr. North: Road 15 FY, Soath: Part ot

Emilfor Comespondnce - cip.tosvphaTtuTES Bnpvingo!

equily shares in demat mode is-given in the Postal Ballot Notice, Members are

5 The Company hireby requests al ts members update thei emal 1010 Company/RTA,
felacecid ; i

| GRS AFBH/AGD00RT0Z. 1. M. Vil Siagh 2 Hirs. Mumesh Dewi. 1 JEETPSNPS
School, CRETTILIS

Metrn, Ghaziabad, Uttar|

8]10.12.2625 & Rs. 13,06, FResidentiat Piot

Ry Y4 0 oy 41 B154. ML pertaing s Kiaea b, 2802 1. sisaied i Shant
Dondbera, Praga Loni, Tehsl & Distt Ghatiabad Boundarie:

9. In case of queriesigrizvances. members may refer the Frequently Asked Questions - East Pl of Ober,
[ JANA SMALL FINANCE RANK | Registered Offce: The Fairway, Ground & First Fioor, Survey No.10/1, 172 & 12128, Off Domlur, Koramangla Inner Ring Road, Next to EGL PG and.e-volitg e maiUal i avallable atthe e Rase 12 e o st 15 e, S Hoccs of N
s | Business Park, Bangalore-560071. Regional Branch Office: 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005. aiwwrevoling nsdl com. OURUSTRUNMINORT. T Rt Tomar 2 W fouts o
D NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002. 1. The Posta Ballo Nots is avltle on the websits of tho Company of muomummsm CoE ] o AL 11.62.90
i nsloom |9
Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor and Mortgagors have availed loans from Jana Small Finance Bank Limited, by morigaging your D i Mamie Ko oo ot 121t G2shod 1 Prbntysused oy e Sot ah
immovable properties. Consequent to default committed by you all, your loan account has been classified as Non performing Asset, whereas Jana Small Finance Bank . S/ M. immal Ram GPA Hoider Me. Kapi Kumar S/0 bz Aska Rlam.
Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Interest (Enforcement) 11, The result of the Postal Ballot wouid be announced within the slpulaled regulatary| wﬂn West AspersitePlan Nork Axper site Plan. South: A per sie Plas
Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the timeines. The resull along with the Scruliniser's Report would ke upkoadad on thel 17-Fad-26
notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons. C“"‘F“"?'S wasiy E;dl S ?"“:"um; Wabtg,of TD“‘ 1455235
e i bseindia com
Sel omemamar | Nos Details of the Security to be enforced e Domand | Amount Duein ot L”*9”“'“5“;99;%;”‘"“:“13’1?2@” R
No. ‘ Rs./as on By th Order of the Board of Directars
Guarantor/ Mortgagor Loan Amount Notice date
For Kimia Biosciences umm
1 1) Sonu Loan Account | Mortgaged immovable Property - Schedule Property: Plot No.7, Area Mesuring 100 | Date of NPA: | Rs.20,38,985- (Rupees 52 W Doyl
(Ropiicant) No. Sq.yards, Khewat No.465/404, Khatouni No.688, Mu No.21, Kila No.7/2(d-0), siuated | 01.02.2026 | Twenty Lakhs Thirty B Pallavi Gam Uttar Pradesh.
- | 3128961000279 |in the Area of Vilage Nangla Gujran Tehsil & Distrit Faridabad, Haryana. Owned by| Demand | Eight Thousand Nine "
2(’&’; P:;’::S‘ Loan Amount: | Mrs. Poonam, W/o. Mr, Sonu. Bounded as: East: Property of Others, West: Gali 20 | Notice Date: | Hundred Eighty Five Date: 1810212026 Company Sectétary & Compliance Officer
Pp R.20.00,0001 | Festvide, Novh: acart P of Dharampel. South: Pt o Nin 11-02:2026 | Only) as of 09.02.2026
AT Loan Account | Mortgaged Immovable Property - Schedule Property: A Residential House | Date of NPA:| _ Rs.30,13,5991-
(Applicant) No. Comprised n Khasra No.357 Min Admeasuring 60 Sqyards siuated in Village | 01.02.2026 | (Rupees Thirty Lakhs
PR can), | 3080942003057 | Haldauni, Pargana & Tehsi Dadri District Gautam Budh Nagar, Utar Pradesh. Owned| Demand | Thirteen Thousand Five
2) Mrs. Khatija Bano J g
CoApmtiang .| Loan Amount: | by Mrs. Khatja Bano, Wio. Mr Yunus. Bounded as: East: House of Nanne Khan,  Notice Date: | Hundred Ninety Nine
(Co-Applicant) | Rq59.70,000)- | West: Rasta 15 Feet wide, North: Rasta 15 Feet wide, South: House of Rizwan. | 11-02-2026 | Only) as of 09.02.2026 AN SHALL FIVANCE BAN  Reistred Olfoe The Falrway, Ground & First Floor, Survey No.10/1, 1112 & 122B, OFf Domlur, Koramangla Inner Ring Road, Next to EGL
3| 1), Ritik Nagar | Loan Acoounl Mortgaged Immovable Property - Schedule Property: A Residental Plot No.31| Date of NPA: | Rs.20,27,170/- (Rupees Business P: angalore-560071. Regional Branch Office; 16/12, 2nd Floor, W.E.A, Arya Samaj Road, Karol Bagh, Delhi-110005.
(Applicant) Admeasuring 130 Sq.yards Comprised in Khasra No.181 situated in Saraswati Vihar | 01.02.2026 | Twenty Lakhs Twenty DEMAND NOTICE UNDER SECTION 13(2) OF SARFAESI ACT, 2002.
2) M, Stonra Singh P Colony, Vilage Dharauti Khurd Pargana Loni Tehsil Loni Distict Ghaziabad. Owned by| Demand | Seven Thousand One - : : =
) M. Jitendra Singh | | o2 Amount: | Mr. Jitendra Singh, Sio. Late Mr. Karan Singh. Bounded as: East: Road 20 Feet | Notice Date: | Hundred Seventy Only) Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors have availed loans from Jana Small Finance Bank Limited, by mortgaging your
(Co-Applicant) | Rs.20,50,000- | wide, West: Gall 10 feet wide, North: House of Viod. South: House of Dinesh Sharma. | 14-02-2026 | as of 09.02.2026 immovable propertes. Consequent to default commitied by you all, your loan account has been ciassfied as Non performing Asset, whereas Jana Small Finance Bank
Loun Acoount Horisaged Immovable Preperty - Schodule Properfy: Khowal No 279, Kiiaie [Date of NPA: R 18 51671F (R Limited being a secured creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security Inerest (Enforcement)
4| 1) Mr. Rajvir Singh | Loan :“""‘" WWT g Lok a“t :‘ ng 2026 | Eighieen Lak‘h(s ;pﬁ“ Rules 2002, issued Demand notice calling upon the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors as mentioned in column No.2 to repay the amount mentioned in the
(Applicant), ¢ o ustl & Killa No. measuring 3 Marle €. qyards situated at| 01.02. 9! Xty notices with future interest thereon within 60 days from the date of notice, but the notices could not be served on some of them for various reasons.
2)Mro Nareeh | 3206963000251 | Nangal Kal, Soripat Haryana, Owed by, M. Rajir Sing, So. Mr. Mange Ram. | Demand | One Thousand Eight
- \: Loan Amount: | Bounded as: East: House of Manphool Singh, West: Gali & Rasla 15 Feet wide,  Notice Date: | Hundred Seventy One sr.| _ Name of Borrower/ | Loan Account No. Dateof NPA| 0 bein
(Co-Applicant) | R.18,00,000/- | North: Land of Krishina, South: Land of Dharmendra. 11-02-2026 | Only) as on 09.02.2026 No.| Co-Borrower/ Guarantor/ & Details of the Security to be enforced & Demand Re. 125 on
51 1) M Amiat Loan Account | Morigaged Immovable Property - Schedule Property: mmovable Properly Area|Date of NPA: [Rs.12,50,099)- (Rupees Mortgagor e Ao Notice(dals)
. . Measuring 60 Sq.yards, out of Khasra No.507, siualed in the Area of Vilage Jalpura, | 01.02.2026 | Twelve Lakns Fifty 1) Mr. Sukhbinder Singh = Date of NPA:|  Rs.2,65,057-
(Applicant), o . ; ingh || oan Account No. |Mortgaged Immovable Property - Schedule Property: Property bearing 85,
Al Asana | e o0 205 Owoy s A . W it Bounded ot bt | im0 | || e s | HISDGO00DY U1 Ko SHE53S00IR00R00ISA adnesurny 37 119 Sqmetrs st OG220 | (sl s
(Co-Applicant) | s 12,00,0001- |as: East: Vacant Piot, West: Vacant Plot, North: Roed, South: Agricultral Land. 11-02-2026 | as on 06.02.2026 3) Mr. Dhani Ram o e Dage Bl Jene wnancsar Distict Kurukshelra, Haryana. OWNed b | Notice Date: | Thirty Seven Oniy)
Loan Account. | Mortgaged Immovable Property - Schedule Property; Immovab Properly boaring [ o T Rs.1,22,69,184I- (Co-Applicant) 8.2,50,000-= ' |Mir. Dhani Ram, S/o. Bachha Ram. 11-02:2026 | as on 09.022026
1) Mr. Sajjan Kumar No. Unit No.375, Admeasuring 83 Sq.yards, Covered Area 680 Sq.ft, Ward No.17, | (Rupees One Crore 2 Toan Account No.
) 'Appl,:mn 4523963000310 | Coliector Rafo Codo No.135, stuated i th Hahall Chanduveds, Gal Maninaran,| 01.02.2026 1Twsnny Two Lakhs )M Hom Chand | 7 | Mortgaged Immovable Property - Schedule Property: House No.246/3, Date of NPA: . RS-“Ev““‘L"kh
2 M. P L 1a | 4523963000490 | Tehsi & Distict Namaul, Hryana (More Partculrly Describde in Document No3080, | Demand | Sixty Nine Thousand (Applicant), 32059630000312 | Admeasuring 120 Sq.yards Gadhi Mohalla Rohtak, Haryana. Owned by Mr. “:)g’f‘:ﬂ:ﬁ fﬂ:’;”gﬂg‘*;:gﬁ:ﬂ as
) Mrs. Prem Lata | °{ oan Amount: | Dated 05.08.2022) Owned by Mrs. Prem Lata, Wio. Sajjan Kumar. Bounded as: | Notice Date:| One Hundred and 2) M. Raiat Loan Amount | Hemchand, Slo. M. Chandki Ram. Bounded as: East House of Sardar et buto: | Fas oniied Syt Goe
(Co-Applicant) | Rs.92,00,000/ | East: Propery of Mr. Sahan & Others, West: House of Purushottam, North: House of | 4,05 2006 | Eighty Four Only) ° Rs.1,52,000/- :
Rs.40,50.000/- | Sujan and Sadak, South: House of Sundar Lal. 0-02:2026 | 70 06.02.2026 (Co-Applicant) Re950000. | West: House of Tekchand, North: Gali 15 Fest wide, South: Gali 20 Feet wide. | 11-02-2026 | Only) as on 09.02.2026
Notice s therefore given to the Borrower/ Co-Borrower! Guarantor & Mortgagor as mentioned in Column No.2, calling upon them to make payment of he aggregate amount as shown Notice i therefore given to the Borrower! Co-Borrower Guarantor & Morigagor as menfioned in Column No.2, caling upon them {o make payment of the aggregate amount as shown
in column No., against all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable in relation to the respective loan in column No.6, against all the respective Borrower/ Co-Borrower within 60 days of Publication of this notice as the said amount is found payable in relation to the respective loan
account as on the date shown in Column No.6. It is made clear that i the aggregate amount together with future interest and other amounts which may become payabe tl the date account as on the date shown in Column Nos. It is made clear that i the ot smou together ih fulure inteest and other amounts which may become payable il he date
of payment, is not paid, Jana Small Finance Bank Limited shall be constrained to take appropriate action for enforcement of security nterest upon properties as described in Column of payment, is not paid, Jana Small Finance Bank Limited shl b ion for enforcement of security inerest upon properties as described in Column
No.4. Please note that this publication is made without prejudice to such rights and remedies as are available o Jana Small Finance Bank Limited against the Borrowers/ No.4. Please note that this publication is made without prejudice to such nng and remedies as are available (o Jana Small Finance Bank Limited against the Borrower's/
Co-Borrower's/ Guarantor's/ Morigagors of the said financials under the law, you are further requested o nofe that as per section 13(13) of the said act, you are restrained/ Co-Borrower's/ Guarantor's/ Mortgagors of the said financials under the law, you are further requested to note that as per section 13(13) of the said act, you are restrained/
prohibited from disposing of or dealing with the above security or transferring by way of sale, lease or othenwise of the secured asset without prior consent of Secured Creditor. prohibited from disposing of or dealing with the above security or transferring by way of sale, lease or otherwise of the secured asset without prior consent of Secured Creditor.

Date: 19.02.2026, Place: Kurukshetra & Rohtak Sd/- Authorised Officer, For Jana Small Finance Bank Limited

Date: 19.02.2026, Place: Delhi NCR Sd/- Authorised Officer, For Jana Small Finance Bank Limited

Lucknow

paperfinancialexpress.comB @ @
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Puauc NOTICE

{Under Section 102 of oivency ani Bank

jitcy Cade. 2016)
FOR THE ATTENTION OF THE CREDITORS OF
MR. NANDKUMAR KHATTUMAL HARCHANDANI
GUARANTOR OF M/S. N KUMAR PROJECTS &

INFRASTRUCTURE PRIVATE LIMITED

RELEVANT PARTICULAI

S0nal Guararior
Addrass of the Personai Guaraninl
(st nown]

| M Nandkumar Knatum
i/at 468, Poonam
Nagpur-440001 Manare ;
Neelashal CHSL Piot Ho.3, Sector-d,
Owatka, New Deini- 110078

a5 Resolutior, Professional

9 Aeleant For

Motice is herby ghven hat the Nationl

Mr.. NEndsUmar Knattumal Harchangan
Rawchanaan

3 insobveney \.orn'ueme -uve in | 17.02.2026
respect of the Persan tor
4. Details of m-ummun;-\mwm Natioral Compary Law Tribunal, Mumba:
Bench- il
Name and Regsation Number | Name: Mr. S, Gopalakrishrian
he insohency Professional Reg. No.:

1BBI/IPA-DO2/IP-NO0151/2017- 168/10308

s T e Rogetorod AddToss: 203, e Ghatkopar
Resolution Professionad, as Nitkanth CHS, Jethatibai Lane, Ghatkopar
red with the Board Ei Mumbai Aao.‘\?
ered En
7
5

o0 Process for
0 Carporste Debiors)

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Banknuptey Board of Indi

FOR THE ATTENTION OF THE CREDITORS OF
KISHORE KALAYNJI CORP LLP
RELEVANT PARTICULARS

a

(Insolvancy Resolution Process for Corporate Persons) Regulations, 2016) |

T [ of irgorate debict KISHORE KALAYNJI CORP LLP

o

l‘wlnr;‘n o e e RAY 5433

jon Nymsar of corpors

9-2021
3 The Regisirar of Companies, Misbal

5 0f the reglateren ofice and
a4 offics (iLany} o corporate tebior

Fegs. Ofice. Ofice 198, 30Z, Omega
House, Chemiex Lane, Hirsnandani
(anuens, PO, Mumbi — 400075,

e R p—]

(et pri
HCL

smisai, Banch Vi)

puncemen date by Hen bl

FORM A
PUBLIC ANNOUNCEMENT

FOR THE ATTENTION OF THE CREDITORS OF
ROEVPL VENTURES PRIVATE LIMITED

Private (imvied

i o Wcorperstn of COTRHE
| detnae
ey ander W GO
el s noorpoested / gt
& | Yo /Lot |8 SBFICIS 5
Uity Kiisaton N of
conporete debioe
1 eiess of the regeie e | Mgl Offces S ot N S/ 7
ard e 2o, Mormbal Oy Murrbs, M
comparate deblor It 300055
Principal Offioe: Cposit Shakshi Hoted, Ward 4,
Bloce Va1 K oo e S
Maritya Prodish, 485771
1620

Fegieirar of Companies, Murmbes

ey

B |GGy commancerant ate

Eximaled Galo of HosUTe of msohency

]
rasalution process (Baing 160 days from tha mssivency

s Vandana Garg
Segkraion s

prolessional

dha Supremus 2. W
inadl, Thane — 4006

Emad- G kkcomlipigmail com;
Vot
BE2800!

o

o
04,

10| Citea of Cradiors, 1 sy, wider Giauss (0) | Mol Apphcatis
oL 108 o ol
inad by the Intariny
pro\eiema\
T ot Appicanla

H [Ewm

(o). Fonmie o skt i | Mo kppdcable "

e avallabie at:

.mmr-m ey Reguiation 7 of
stion Process for

atetier
Submission of felse or misleating proots of calmshell B3 penaltis:
Date: 19" Fabruary, 2026
Place; Mumbai
In The Mater of Mr.
Parsanal Guarantor of M/S. N Kumar Projacts &
e

AFA Validity Date- 311 Decambs

o S A rod :vyDIE[Mar! means ar thraugh couries,

sd/-
Mr. S, Gopatakrishnan

Resolution Professional

Nandkumar Khattumal Harchandank
Infrastructuro Privato Limitad
gistration Number [E8l/P4-002/|P-NOOL51/2017-18/ 10398
26

giventhat
has orderad the commencement of a corp

The

Company Law Tribunal, Mumbal Beneh i
ent orata inscivancy resciufion process
against KISHORE KALAYNJI CORP LLP on 13-02-2026 {order pronouncement |
date),

ditors of KISHORE KALAYNJI CORP LLP, are hereby called upon to
submit & proof of their claims on or before 27-02-2026 to the Inferim Resclution
t

mmmm“wwmmw
I I Ponwver e bl
it
2
i, ot Applcable
14| () Rebecent Fors ang Bl vl g

(6] Detaits of
representat

thorzenl I
nalsbie s _| (b Not Apolcebie

stignal Comea
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0t

Banch Court-¥ has
a3 of the ROEVFL
prih 10

wwuuu;\swwuw-

B0220:
entures Piivate Limit hereby called upan to sanenit their
05032026 1o e e e Frfesaiona ot

The fnancial creditors shall submit thaie proaf of claims by elect
Al athes creditors benit the proafof claims

Subrmission of false or misleading proofs of claim shall attract penalties

s only.
by post ar by electronic

Van Garﬂ |
Date: 19-02-2026 Interim Resolution thssmna\
Place: Mumbai No. IBBUIPA-L 71 ‘\ﬂ 5

i
iheirclaims with preot by electrnic means ord. Allether
s,

entry No. 12, shi
1soivency professs

tor belonging to o tiass,
rized ropresencl

d ngainst
e thie:
at

i weaw e s
CONTAINER CUI'!FURATIUH OF INDIA LTD.

) (A tavratna Undartaking of Govt. of

/AN, C-3. Mathura Road, New Delnl - 110076
EXPRESSION. OF INTEREST (E.0.1)
CONCOR imites Ex?v!w of Interest (EO1) from the sxparisnced, reputad man

0040 vy Reslr

INTEREST (Eoi}
CmTﬂINERSEOU PPED MTHPASS\V[CODLIN-JTECHNOLD\:Y

PublicationofE.0.
Last Date & Tima of
submission of EC

| On19.02 2026
Up'ta 05,0 2026 (o0 1o 1600 1vE]

Inferested_parles 1o vl deialed lerms end condions of an EOI uploaded on b
i concorrcla.n o o govin (o sioing e ploges) Kndly vt websites
regulity, CONCOR reserves the right o reject any o aliof the applications wihaul assigning any)

Exocuive Dlluﬁﬂl {CC, S&NI, CSR & CPRO))

KIRLOSKAR BROTHERS LIMITED

A Kirtaskar Group Campany

Regiatered Ofc: Y. S, No. 86 (107
Piot No. 3, Baner, Pune -

CIN No .. L2891 13PN1920PLC l][}l)n?tl

IC®

MNotice - Special Windon yﬁww,m:l udnmeul | of transfer requests of

rching Lives

Nt berat-ofl s nek e Sy pfemmnit ocgnge Somt of il
vide s circular No. HO) MIRSD.
January 30, 2026 has Wﬂ\lded special wlndnw nF one more year from
February 05, 2026 to February 04, 2027 for re-lodgement of transfer
raquests of physical shares which were submitted by 1he investors pricr 1o
Agril 01, 2019, however, rejected [ returned by the Companyiits RTA due
to deficiencies. Investors are requested to take advantage of this Special
Window and reter above SEBI circular for further details.

For KIRLOSKAR BROTHERS LIMITED

Sdii-
Devang Trived|
Company Secretary

Place : Pune
Date. : February 19, 2026
= Tel +91 20 6721 444z

Email grievance, cain * Websie: wew it

WIZZIUII]NI FINANCIAL SERVICES LIMITED

{tormerly Unimoni Financlal Services Limited)

. 12 & 13 Ground Fioor, North Block, Manigal Ges c nire,
e - 560 042, CIN No. UBS110KA1995PLCO1B1TS
PUBLIC NOTICE
This is to inform the Public that Auction of pledged Gold Omaments. will be
conducted by WIZZMONI FINANCIAL SERVICES LIMITED (formerly Unimioni
Financial Services Limited) on23.02.2026 at 10:00 am at the respective centers
given below, The Gold Ornaments to be auctioned belong to Loan Accounts of
aur various Gustomers who have failed to pay their dues. Our notices of auction
have been duly issued to these borrowers, The Goid Ornaments to be auctioned
Belong to Overdue Loan Accounts of eur various Gustomers mentioned below
wilth branch name.

Auction Centre Address & Loan Nos: MUMBAI - ANDHERI (MUM - 101-105.
FIRST FLOOR, EXPRESS CHAMBERS, ANDHERI-KURLA ROAD, Contas
2217713. MUMBAI - BORIVALI (MB8 - BUILDING NO 3, SHOP. 12,

Date:
Place: Ahmedabad

o Appointed asInterim Respiution Professionsd
the Matter of ROEVPL Venturos Privato Limited
881 s, Mo wnleE-omo/lm:/aonaz/%ozl

Eruallfor Corressondencs - i rofyBvUnbArsS A sSHEREY 10

DIGONSUMER NAGAR, KORA KENDRA,OPP.FLY VERBRIDGE, BORIVALI(W),
Contact: 9323599928)

2170994, MUMBAI - MIRA ROAD (MUI - OFFIGE ND
1,2,3, FIRST FLOOR,S2 - SHOPPING CENTRE, BUILDING WO A, 63/84,
SHANTHI-401107, Contact No.9819142430) 2170760, 2244154, 2171136,
2151588,

IR

ErS

BOMBAY HOSPITAL IHSTITUTE OF MEDiCkL SCIENCES

Applications are invited in the prescribed format from the
eligible candidates for MD/MS/DM/M.Ch. temporary posts:
Professor /Associate Professor [ Assistant Professor.

Requisite Vacancy Position Qualification, Experience, Other
details and prescribed application format are available on
Institute website: www. com

Last date of application to 9th March 2026,

Director
Bombay Hospital Institute of Medical Sciences

Mumbai Port Authority

Applications are invited from eligible Indian Nationals for
engagementas Jr. ional Interns purely on contract basis.

Lastdate of receiving applications is 10/03/2026.

For details regarding educational qualifications, age
experience, application format etc., ‘please visit our website
www, t.gov.in (people & i

MbPA-50-2025 (Head of Department)

.

: « Bachelor in Education (B.Ed.) or
Many of our Tour Managers have travelled Powai, Mumbai - 400 076 (Pre-Primary) 1 Early Childhood Care & E(dumgn
to 50-75 countries while building a stable and Advertisement No. RECT/ADMINOOD1/2026 (E.C.C.Ed)is Mandatory
respected career in the travel industry. Indian nstlute of Technolo © 3 Years of experience in a CBSE
- Institute of Erminence, invites. onling application for fallowing pasition(s)y vacancy school is preferred
(ies} oftha post(s)
« Graduate or Post-Graduate in the
= Sr. Name of the Post Pay Detalls | No. of Position(s)/ | relevant subject with a minimum
No. Vagancy (ies) & of 50% marks
Reservation y
h  Bachelor of Education (B.Ed.) is
~ 7. | Tachnioal Officor (Scael) Pay Leval 10 | 1 Posiion (UR) Marathi (1) 6 | mandatory
(Job Ret. No. 50866591 56100-177500 Science (1) o Prior teaching experience in a
2. | Technical Officer (Scale-l)y Pay Level 10 1 Position Social Science (1) CBSE school is preferred
{dob Rel. No. 50885409, 56100-177500)  (0BC-NCL) « CTET (Central Teacher Eligibility
3. | Jr. Trained Graduate Teacher- Pay Level & 1 Position (UR} Test) qualification is preferred
for Assistant Tour Managers (Job Rel. No. 50854945) (35400-112400) « Graduate or Post-Graduate in the
4. | Jr Trained Graduate Teacher- Science | Pay Level6 | 1 Position (UR) Dance Teacher 1 relevant subject with a minimum
Sunday, 22™ Feb 2026 {Job Ref. No. 50804062) (35400-112400)| of 50% marks
9.am to 1 pm at Veena World 5, | Jr Trained Graduale Teacher- Pay LevelB | 1 Position (UR) « BPA
Merathi (Job Rel. No. 50868639) _ |(35400-112400)
| Graduate or Post-Graduate with
% lkantl?ocfpam::togfu; B [ Trained Graduale Teacher - Socil | Pay Level6 | 1 Positon (UR) Art&CraftTeacher | 4 [ ° ortoe o ot e
. eel orporate Par | Studies Job Ref. No. 50664200)  |(35400-112400)| « AT.D./B.FA/M.FA/ Diploma in
Vidyavihar (West) 7. | Tachnical Superintendent- Backiog Pay Lovel 6 | 1 Posdion (50) Fine ArU/Painting / Drawing &
i 086 Vacancy Job Rel, Ko, S0866015)  |{35400-112400) painting
VE NA Mumbai - 400 8. | Technical Superintendant Pay Level6 | 1 Posilion (UR)  Gradusts or PostGraduais In the
igibili ot Rel. No. 0775176, {35400-112400 Music Teacher ’
Travel Expton, Eligibility g clelén T :lemJ iy | Py vt ) T Position (5C) | ! relovant sublect with & minimum
. Colotray 21-30 yrs | Graduate / HSC T i A sion {561 of 50% marks
“ Uity y || Vacancy (Job Ret No. 50867576) _|(35400-112400)| « Sangeet Visharad or BA in Music
Fluent in Hindi, dE'l‘BFSh +one 70, | Tachnioal Superiizndant Pay Leveld | 1 Pasibon (50 followed by a 2 Years Diploma/
Indian (Job Ael. No. 50868051} (35400-112400) Certificate in Music
People-centric, guest-serving 11| Technical Superiniendent Pay LevelB | 1 Position (EWS) -
calm, d and (Jos Ret. No, 50866052) 35400-112400) Librarian 1 (|° g’;g;::essg :g’f:vf;’r:f“mal:ﬁr::‘:e
physically travel-fit 12.| Technical Superiniendent - Backlog |  Pay Level6 | 1 Position (5C) of 50% markjs
No addictions and vices || Vacancy (Job Ref. No. 50864183)  |(35400-112400) « B.LIB/ M.LIB is mandatory
Available during peak seasons 13. | Jr. Engineer —Backlog Vacancy Fay Level 6 1 Position « 3 Years of experience in a CBSE
(Apr-Jun & Oct-Dec) {Job Rel. No, 50685111} {35400-112400)|  (OBC-NGL] school is preferred
4 Fan 14. | Technical Superintendent - Backlon | Pay Level § 1 Position
If travel excites you, responsibility Vacancy (Job Ret. No. 50860042) |(35400-112400)|  (08C-NCL) Note : To app\y interested candidates should submit their resume/cv,
motivates you, and growth matters to 75, | Technical Superintendent - Backlog | Pay Level 6 2 Positions a passp: and ted copies of all relevant
you - this journey could be yours. Vacancy (Job Ref. No. 50873902) | (35400-112400)) (1 8C. 1 0BC-NCL) > can be sent via post
oo b Assiotard Pay ovel 3 [ 1 Posibon [EWS) to the Chairman, JBSP Sanstha, Ramsheth Thakur Public School,
\ob Rel No, S0775779) <2170ursm o0 Ulwe at Plot No. 01 & 02, Sector-12, Ulwe, Navi Mumbai - 410206.
17. | Temp. Pre Primary Teacher 2 Positions Alternatively, applications may be submitted by email to
\. (Job Rel. No. 50873906) t217l]0 oﬂmg, {1 0BC-NCL, 1UR] [ | rtpsulwe@gmail.com
For detals regarding essentia educaonal qalfoaton, experotce, general| | The deadline for all submissions s Saturday, 26th February, 2026.
VEENA WORLD
il e T Fatrrte T ot iy For Additional Information Contact : 7710072762 / 7710090800
avel. Explore. C . I
e The date of tlosing of online application interface Is 16.03.2026 Shri. Ramsheth Thakur (Ex. M.P)
for the walk-in on 22 Feb Dale : 17.02.2026 Chairman, Janardan Bhagat Shikshan Prasarak Sanstha, Panvel

See India and

the World

without spending a single rupee from your pocket.

Not everyone gets paid to travel...

Assistant Tour Managers
and Tour Managers do!

At Veena World,

managing guests, coordinating logistics, and learning travel from the
ground up. Today, nearly 400 Tour Managers and Assistant Tour Managers
power our on-ground guest experience. With the right mindset, skills, and
performance, Assistant Tour Managers grow into full-fledged

Assistant Tour Managers start with hands-on experience -

Tour Managers. That's when the world truly opens up.
Career growth based on performance

/Asst Tour Manager(india)=Tour Manager(india)= Tour Manager(World)

YAy o &%
RESERVE BANK OF INDIA

RECRUITMENTOF ASSISTANT 2025

Reserve Bank of India invites applications from efigible candidates for the post of
Assistant (850 posis) in various officss of the Bank. Selaction fo the postwil be
two phase Online

Language Praficiency Test. The full text of advertisement wil be availabie on the
Bank's website bi.ofg.in} in the third week of February 2026 and Is also being
published in Empleyment News! Rozgar Samachar, Applicatians will be acoepted
anly oniing through the Bank's wabsite

Important Dates;

[} Janardan Bhagat Shikshan Prasarak Sanstha's
RAMISH T AK
H H 0l
CBSE Affiliation No. 1131483 School Code: 31472 UDISE No. 27244100042

Plot No. 01 & 02, Sector-12, Ulwe, Tal. - Panvel,
Dist. - Raigad - 410206.
Contact No. 022-27212067, 77100072762,
bsite: www.rtpsulwe. com

Applications are invited for the following positions
for appointment in the Academic Year 2026-27
As our institution connnues to  grow, we are sca ing passionate

Application Submission Window and February 18, 2026 -

Payment of Examination Fees Online March 08, 2026
Date of Preliminary Online
Examination (Tentative) April 11, 2026

June 07, 2026

Date of Main Online Examination
(Tentative)

Jon't get cheated by E

INDIAN INSTITUTE OF TECHNOLOGY BOMBAY

to inspiring young
mmds and contributing la our vlsmn of academic excellence.

POST & SUBJECT QUALIFICATIONS & ELIGIBILITY

o. of
position

« Graduate or Post-Graduate in the

relevant subject with a minimum

of 50% marks

Bachelor of Education (B.Ed.) is

mandator

« Prior teaching experience in a
CBSE school is mandatory

« CTET (Central Teacher Eligibility
Test) qualification is preferred

TGT

N
.

« Graduate or Post-Graduate in the
relevant subject with a minimum
of 50% marks

Teacher cum
Assistant
Co-ordinator

epaper,ltnancialexpress.corr.. .



WWW.FINANCIALEXPRESS.COM THURSDAY, FEBRUARY 19, 2026

FINANCIAL EXPRESS

el 2= oo Efes
COHTAIIIEH CORPORATION OF INDIA LTD.
) (ANavraina Undertaking of Bovt, of ndis|
ﬁwldNﬂﬂl\h ~ 10076

e FORM A
Pune Recovery Branch :1162/B Ganesh Khind-University Road SALE NOTICE FOR PUBLIC ANNOUNCEMENT
Next to Hardikar Hospital, Shivajinagar Pune 411005 ot - (PRESSION OF INTEREST (Eol) FOR SUPPLY Cf EFER|
. o nag SALE OF IMMOVABLE Liemibcy ko Pechan lar Chrparié Badused) s itives. 2615) TAERS ERLIFPED WTH PSS COBLAIC TECANOL G
Bank of India # Ph. No. 020-25536090 Email : Recovery.Pune@bankofindia.co.in FiaROEGT | On 13022528
PROPERTIES Lo Dot 3 Time of | Upto 0 5 lip o 608 ey
Relationship beyond banking subimisson of EOI

Hlame of Girporsta Gatior

ROEVL v
E-auction sale notice for sale of immovable/ movable assets under the Securitization and Reconstruction of Financial Assets and Dente o ivocpoation of corporsls | 78/11/2006
deiter requilarly. CONCOS

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002. A T R G roasas thereal " B Direciot (GC, SEM, CSR & m
Notice s hereby given to the public in general and in particular to the Borrowers and Guarantors that the below described immovable property mortgagedicharged ety s rparaie  regerd - -
to the Secured Creditor, the Symbolic/ Physical Possession of which has been taken by the Authorised Officer of the Bank of India (Secured Creditor), will be sold
on "As is where is", "As is what ind "Whatever there is on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/Secured
Creditor from the respective borrowers(s) and guarantor(s). The reserve price and the eamest money deposit will be as mentioned in the table below against the B
respective properties

intaresied parfies 1o visit detailed lemns and congéans of an EO1 Jpnﬁda‘ on_thel

i _ KIRLOSKAR BROTHERS LIMITED
P o S0 Pt s 1/ ok G, A Kirlosker Group Company. llcg
Saftacrye {Eewt], Mumbes Cie M, Mtorasiti, Registared Dfios: Varmors, & No, B8 {316

Piol No. 3, Baner, Pune - 41

GIN No.. L291113PN1920PLGI0GSTD

Last date for submission of bid for all properties 10/03/202
E Auction of all properties on 10/03/2026 A i 3

iodgment of
shares

R Pri 7. |EEmat 5 s T o Notici i Harsy ghvery it e’ Saciiis sihd Echisngs:Baaid of Irida
Name of Branch and Name (l::eirr‘:elak’rzzf b Date Of R Code of = : i : ,,::’jf,‘,f‘ vida s circular No, HO/38/13/11(2)2026- MIRSD-POD//3750/2026 deted
= ossession " 2 s Cire January 30, 2026 has provided special window of one mare year from
e ot | Thiowgh M. F Ty P P I
ﬁ' Adf:ss,o,:f:"o,‘::rs Brief Description of Property EMD (Rs. in lakhs) & Type Of location of the > o R s February 05, 2026 to February 04, 2027 for re-\nuqamsnt of transter
. out :‘a :, o:a ¢ g Possession Bid Property a e | Adorns 35, 11 Poce e e, ez requests of physical share: o
istanding Amoun Date of Inspection | Increase Amount {egelrodwiro o el i SUMUT S8 o T | 'E“"""“V‘“ Campany panake
T Ao i Adivees: 0P, 3003 21 2L is Specia
1. | Branch: Pune Recovery | Bungalow Plots No. 3 Survey No. 169, City Survey 25038 26022024 ESE - TR | M i T S e e i Windon anciefor bove SERtaneu/ar o oher sy
Branch- No. 1627 (pari) village Marol, maroshi taluka Ancheri J— (Symbolic) | & ! LR For KIRLOSKAR BROTHERS LIMITED
Name of the A/C- Videocon | at Royal Paim, Goregaon East, Mumbai 400065 25.94 e | e e e e et o= v
o martionec e g . evany
Industries Limited Admeasuring 621,45 Sq Mts, owned by VRIL - Rs. 10000 | [a] 4 5 oot s o s f Gl | Q-0 2000 = Date - February 19, 2028 Goirpary Sutreani
Amount Outstanding: 12032025 % 2. e o retos Py, inder | et calie
" o * Tel: #9120 6721 4444
1 * Email: i m
2. i;:?m Lak:s;; z?‘zgg‘"e’ Bungalow Plots No. 11, Survey No. 169, City Survey 558.53 28022024 | i ot
arges wel 12 No. 1627 (part) village Marol, maroshi taluka Andheri e (Symbolic) = :‘1",}‘,";',{,”;‘;‘3;]‘{“;”“ k]
at Royal Palm, Goregaon East, Mumbai 400065 55.86 e Dok bt WIZZMONI FINANCIAL SERVICES LIMITED
Admeasuring 62145 Sq Mts, owned by VRIL - Rs. 1,00,000 @ i Fomreand {farmarly Unimoni Financial Sarvices Limitsd)
02.03.2025 Pl RO: 12 & 13 Ground Floor, North Block, Manipal Centre,
et Dickenson Road, Bangalore - 560 042. CIN No. UB5110KA1885PLCO1

hivendy Resahn ELEE O THER
d “This is to inform the Public that Auction of pledged Gald Drmaments will be
conducted by WIZZMON] FINANCIAL SERVICES LIMITED (formerly Unimoni
Financial Services Limited) on 23.02.2026 at 10:00 am at the respective centars
glven below. The Gold Ornaments ta be auctioned belong to Loan Accouns of
ourvarious Customers who have failed 1o pay their dues. Our notices of auction
have been duly issued to these borrowers, The Gold Grnaments to be auctioned
belong to Overdue Loan Accounts of our various Customers mentioned beiow
Date : 18.02.2026 Submissionaffaise or misleading proofsaf aim s it b ook RAE.

Place : Pune STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESIACT.2002  Authorised Officer, Bank of India | | B3tsi Fetniars 19, 2026 IPE - oY nsaencyPrfessonas et umies Il | auction Centre Address & Loan Nos: INUMBAI - ANDHERI (UM - 101-105,
"}‘," i boim vetosaional [| | FIRST FLOOR, EXPRESS CHAMBERS, ANDHERI-KURLA ROAD, Conlact:

e Matarof ROSVR! Ventnts ptkoe tmited || | 7358262273) 2217713, MUMBAI - BORIVAL (W88 - BUILOING NO

sl "W‘Tﬁmii':‘mﬁf%%é DIGONSUMER NAGAR, KORA KENDRA,OPP.FLY VERBRIOGE, B
Email for. o Conlact:9323599926) 2170994 MUMBAI - MIRA ROAD (MUI - OFFICE NO

Details of Encumbrance known to the secured creditors. No known Encumbrance

The auction sale will be online e-auction/bidding ‘on’ "AS IS WHERE 1S", "AS IS WHAT IS BASIS" and "WHATEVER THERE IS" through the Website https:/
BAANKNET.com/eauction-pstion dated 10/03/2026 from 11:00 am to 05:00 pm for detailed terms and conditions of the sale, please refer to link provided in bank of
India (secured creditor) website www.bankofindia.co.in/DynamiciTander or https://BAANKNET.comleauction-psb!

I-

i
:
i

1.2,3, FIRST FLOOR,SZ - SHOPPING CENTRE, BUILDING NO A, 63/64,
SHANTHI-401107, Contacl No.9819142430) 2170760, 2244154, 2171136,
2151508,

Indian Law Society,

f:f?

Pune - 411 004
Tel: 020-2565 6775/80
Invites application for ng_"a"‘ Manager - 2, ASS'S‘?"‘ Applicalions are invited from eligible Indian Nationals for
Program Manager - 1, Senior Legal Fellows - 2, Junior asdr. ourely on contract basis,
Legal Fellows - 2, Social Work Fellows - 2, Administrative
& MIS Officer - 1,0ffice Attendant - 1 on contractual basis

for Pune & Kolhapur Locations. For details regarding educational guallfications, age,
experience, application format etc., please visit our website

Mumbai Port Authority

Lastdate of receiving applications is 10/03/2026.

For details, please visit https:/ilslaw.edu/
e frord B nyanoday Prashissnan gow.
RESERVE BANK OF INDIA @ FORESIGHT C BIIIIEEE ﬂf BIIHIHEIIG! (FCC) Hon. Y L3
wwrwirbi.org.in = [ " . Indian Law Society | |eas0.2026 {Head of Department)

0 e e

RECRUITMENT OF ASSISTANT - 2025 i
Reserve Bank of India invites applications from ekigible candidates Tor the post of Application are invited for the following Toaching pasts
Assistant (650 posts) in various offices of the Bank. Selection for the post will be POST COURSE / SuBIECT N3 OF ]
through & couniry-ide cenire-wise Onling RN o
Language Profciency Test. The ful text of advertsement wil be avatable on the | [~Assisrrer prorEsso TowRT o
# February 2026 and s akso being (= &
published in Employment News/ Rozgar Samachar. Applications il be accepted Aoy rraron "'“::’"‘""““‘“ A2, g 2
only onling through the Bank s website ASSISTANT PROFESSOR Sacheor of Commmea 1 atsions o
Important Dates: ASSISTANT FROFESSOR . ol oz r
Application Submission Window and February 16, 2026 - T ieribs Pule Fans Daniormicy | ot ot Aaharashra and UGC Narms.,
Payment of Examination Fees Online March 08, 2026 S Only Criskad £ g ola peridicngs should spply slwpgowith cammns, | - N -
e 2 S o e oeeemmror o eohrt o oleam ST without spending a single rupee from your pocket.
ate of Preliminary Online April 11,2026 Bersonally of by post. ) )
Snminaion Tenitio) Dol e Not everyone gets paid to travel...
::T:t’;:;mmannm Examination i Sirisiey = t t T M
Shr Gajanan Shkhan Samsi's Assistant Tour Managers
Don't get cheated by E alls promising you money SHRI SANT GAJANAN MAHARA]J a nd Tou r M a na gers do'
- H
INDIAN INSTITUTE OF TECHNOLOGY BOMBAY ¢~ COLLEGE OF ENGINEERING,
Pawal, Mumbal - 400 076 SHEGAON-444203, DIST-BULDHANA (M.S.) At Veena World, Tour gers start with hands-on experience -
Ph.Nos. 8669633031/ managing guests, coordinating logistics, and learning travel from the
Advertisement No. RECT/ADMINODO1/202 . i
‘,_mwﬂsm”::ﬂ sement No, RECT/ANMINGOG1 /2026 principal @ssgmee. ground up. Today, nearly 400 Tour and Assistant Tour gers
Insttute of Eminence, invites onling applcation for following position(s)/ vacancy power our on-ground guest experience. With the right mindset, skills, and
{ies) ofthe past(s) - performance, Assistant Tour Managers grow into full-fledged
8r. Hame of the Post Pay Details N\z of Position(s)| ons are invite 2 ndidates for the position of Tour Managers. That's when the world truly opens up.
L ;::.?'mr Assistant Professor in Computer Science and Engineering.
I =t e Sy | TPosiion (0% || | Qualifications: As per AICTE Guidelines i.c. B.E/B.Tech. and Career growth based on performance
(dob Ref. No. 50868591) (56100-177500) M.E./M.Tech. in the relevant discipline with first class. Asst Tour Manager(india)—Tour Manager(india)—Tour Manager(World)
2 | Technical Officer (Scale-1) 1 Fosition Candidates who have completed a Post Graduate Degree in Many of our Tour Managers have travelled
il tiGs SR EA 0Ba: NG ) VLS Design may also be considered for the position. to 50-75 countries while building a stable and
3. | Jr Trainad Graduate Teachar- PayLoval 6 | 1 Position (UR) ) eslel May 150 be sonsiderec [or e posttion. 9
ok R, No, 508545451 (35400-112400) How to apply: Interested candidates should send their applications respected career in the travel industry.
4| Traned Graguate Teacher. Science | Pay Level 6 | 1 Pastion (UR) on plain paper along with an updated resume to the email
(Job Ref No. 50804062} (35400-112400) principal @ssgmcee.ac.in. on or before 5th March 2026.
5| Jr Trained Grauate Teacher- Pay Level 6 | 1 Postion (UR) Note: - I
| Marathi {Job Ra. No. 50868638) _ |(35400-112300)) || |1, Preference will be given to the candidates with prior teaching
6. | Jr Trained Grauale Teasher - Suchl | Pay Level 6| 1 Posioon (UF) experience. -
s (Job el No.S0864200) __[ssa0n-tizaon)| ||, ol T fed. candid b releve
- By Lovei 5 | TFostion (50 . Salary is negotiable for qualified candidates with relevant
\mcam {Job Ref. Nu 50866015) |(35400-112400) | experience.
B. | Technical Superintendznt Pay Level 6 1 Position {LUR) 3. All Rights are reserved with the Competent Authority. - g
{Job Ref No: 50775176) (35400-112400) Principal P i
8. | Technical Superintendent — Backlog | PeyLevel 6 | 1Positon (S0} | | | ys022026 i for Assistant Tour Managel’s
Vacancy {Jab Rat. No. 50867576)  |(35400-112400) | Sunday, 22™ Feb 2026
70| Technical Superiniendsni Bay Laval 6 | 1 Posiion (SC) — =——<—= 9 am to 1 pm at Veena World
2 |54 00) (a2 T Tl vg e wi-sia. g T, e P G e
n PayLavel 6 | 1 Posiiion [EWS) e T, O e, W 9, i ofporats Office
ob Ref. No 5uacu052> (35400-112400)| T, (a2442)23204, 3360RY. . Neelkanth Corporate Park
12, | Technical Superiniendst - Backlog | Pay Lovel 6 | 1 Posfion (SC) : Vidyavihar (West)
|| Vacancy (b Rel. No, 50864183) _ |(25400-112400)| | 45 s i ol v a8, 8 v S o oot f}m Mumbai - 400 086
13. | Jr Engineer ~ Becklog Vacancy Pay Level 6 T Position o5 /0 3035 e Tt 2w ke
| {Job Ref. Mo § ) |(35200-112400)|  (OBCNGL) || | @ e fivtemn sméor e aviverer Polf | wmu&a & Pngl Jpegwr{'ﬁ Eligibility
14. | Technical Superintendent — Backlog | Pay Level 6 [ 1 foston <o o el wcvay ke - Eaplar, ¢ 21-30 yrs | Graduate / HSC
Vacancy {Job Ref, No. 50B60042) _ |(35400-112400)|  (DBC-NEL) T o] =
5. echncal Sopormendan — kg | PayLevl’ [~ 2 Psitans . - Fluent I:; Hhﬁllﬁ:&g:lsh +one
| Vacancy (Job Ret. No. 50873902) _ |(35400-112400)| 1 SC. 1 oBC-Nowy | || “(;’:n‘:m"", = — n":m p— ‘w‘f WE"S“ ¥ "“: FRCIDTRIBCRAN I SNGLIae:
16. | Jr Lab Assistant Pay Level 3 | 1 Position (EWS) Manager) = n‘zr - mmﬂa People-centric, guest-serving
(Job Ref. No_50775773) (21700-69100) = - mindset, calm, composed and
17| Temp. Pre Primary Teacher EAZ 7 Posiions 3 "'m“b"‘:_","l‘ = i Charbm“:m e ’:ﬂ“ 'mm‘“ "":; physically travel-fit
|| (Job Ref. o. 50873808) (21700 69100} | (1 0BG-NCL, 1UR)] remes! i i No addictions and vices
For dtas egardig sssental educatonat qualfcallon, xpacence. gonycal " Available during peak seasons
h v it a 3 | s | ov | wAwte A, | mew e e e
visitiTBombay i | W ey, | et e e (Apr-Jun & Oct-Dec)
The dale of ciosing of onine appication intariacels 16.03.2026 s (JAIBICAI (52 mutey el e wo )| 1f travel excites you, responsibility
Date - 17.02.2026 REGISTRAR m’ﬁ . motivates you, and growth matters to
W | wm.mw | ox | wem s, el fw v, you - this journey could be yours,
R T e R oftéieh sfve 1., - | v mgw R o e
an WIEtNH \A:‘sll Branch st (JUIBICAIB |3, (e wafer et resy
Manager) ) )
Every &
i T T W e o 8, P et w, ae ;
EXPRESS Thursday in m.mwmmh mm—m;ma W e
Financial Express, méng Apglication e i ) ORI A 8 s mEEE B
Careers ;oo oo, T o S 4 e e e e e VEENA WORLD
2 LOKSATTA g \ . h : Travel. Explore, Celebrate Life.
For Advtg. details contact: 67241000 i E.ﬂun.m\- o,

epaper.financialexpress.com Pune



CM

T fowell 18 Wi, HEw
T 5
AR H F o6 HE A

S s SR R
2 ¥ 3 Fe A 5 e A
CTAEID DT
R Readiia T
fim iR &
TET, 18 WA, STHER A R
mwwﬁwwﬁmu
3 fefn T i R @
s o 1 T 3, %
TG AT T A
e & fo - smenfe i
TR T WG & T F A
T T, A e i
fafe Se & fadog m @ w
Efafe & somem oW, A,
i oiR foew wfeq 7 T &
ST F A W E,

Heheq Wit AT w0
HHA H TH €. 3 Ay
TR H 70 § sAfireh <l

T FEGA TRl e, grear
T THiee |fe 2026 § 20
 arfersh TezreAE SR THR
TE, 60 WAl SR SuH,
100 § efas

, 500 # efue
Afeash TeTE TR, S

i g A @ E

ﬁﬁﬁﬁ?@aaﬂmuﬂaasmm

i wde # faw
BIFATH 21.64
IS B B
ek, 18 WIS TR &
e et & Sfieed ot 1 &
A F S & o O g
F =i we § o F W 20
yfow 7 fafeam T 1 @
T 21.64 FIg T el L
fers i % Tt i e 3
TR Tferd @or § foema oo
A 2. 3 et ol e A
T €, T TER, 2025 F I F
I T S o I Fed
. 39 A § Wi ae §
o T S L

W, THAR, 19 BRad, 2026 3

24aéﬁuﬁ§nsﬂaﬂ a—éﬁm‘

T3S e A 4

2,50,946 JATE 3""'

et feeett, 18 wert. gfean
wané e wfe-2026 %
S WA | FHm gfegEan
(weg ) % foer S i
et sueter afaer .

St gt T e
Treifirnt w5t sifeert S 3
e % 16 917 m‘ﬁ %

2,50,946 9% YiawTe ool hi el stferen wfamned @ e
T, el w7 24 W H el et s T e

vz d w7 7 fo i 1 faw o g e A o € e
el o T e Mt TS H S FA AT AHEH I o e T
1 T ST A - & w0 3 ww  qe fife A qn o i o §
FirviveRT 2. 3% S T A F S A 15-20% T THITERH TER F
I % Ted T & YR FF AT ol ww € A T e d wgw
R AN A FioiRdm g FR Y, T w g e @ g, A o
Fell, foe-3 WU FON AR A o T M RS A S 4, S e € ok e feef
ffeve fFE T S TRE AT R A 9 F G AR s e 5
Tafaferd & wive e € T E R e fE e g e,

mmmwwmml%q YRTad

{ 3R i
S TE A S TR H U IR Hel [k SIS B TR U, I W
Agfay wOS F R qH T A e e w feoan T sngfma a1 Rl
gﬁwaﬁ'—ﬁm%q FHER BT ficd JEH B

Wﬁwaﬂnﬁgwﬁ ]
E ] CETIES

U Y Y Y e $ frg

DISTRIBUTOR

T ?

REHe U P AR & Sl & i € a9 o el s @ e 3w

(e it e o e

(et T o s o

mmmmsms e gy

st - b g Stewe oy st
ldlnq e e &
mibbamd o4 d. w0y PE0048/IPA 2/ 2022

e & B - o

e
o, 2018 & e 6 & )

vETR Rfereni el
Wwﬂm?ﬁ e, I W
mﬁrqﬂmq;:sqﬁmzﬂagﬁ
i, .
a dtra, farame groten

» i, s i e 38 e

TR W delt
FagA-v, B A i), T W
w ST SEgfs e A
m.mmumw.a.sw
WA I
w vt 5 o
v et L

it

ok P, 55 & I o v
s & Prgs Bos e
arvibpirios bl wyie by & ol £
2350028
‘e 4t e 30 foue, 2

™

1T YA ds Bie RHtar B Aean 3

e (33 fafies
g femfea

Foom A, s oA §-+Atwmit 28.02.2026 W dmnd nid oo g A &t v e aBs BT 3.
3ifim fAfe: 27.02.2026 FrifE o meft #2090 BT B, FE A5 TS B E

v e A i fee gAnt dawrge &8 www.nbecindia.in | www.receiveramrapali.in
§:9772907414

ar

TEIRR o1 UTh

iy, 2 AE (2, IS

& - i f gvs 3 @t e,
T 4wt 3, 3 e FEER

» Shered i e v 302 Flg sdmael st
e w2 30 ke

TER AR urh

-y, iR A (), IR WA

o wTEE]- e gyfenaif & g 3 dhoa.
T a it v 8, 3 FEenA S

s s o v i fE T
3y o 7o 30 e

ot-firg e 19-02-2026

—+ s e @

- v Kd @

L ] —+ (s



marathi. in

g, THAR, fE. 23 Hgart 028

wiH T

ATER IgaTav
(gaieegt sfe e ard s $fea (sieee fategrm
v\mtwnwvﬁzuéw)t‘qﬁm 20t v fram & simia)
fafres=at

e e TR 213200t

e T s e T
ot A

e P - 59

Tt R TR e s A

TR B o, e . £/ 4, T,

e () i e

', Fh i, R, e, v, s,

& | i st A A g A

[YRERNT

i
| et ot s e s

[V
(1£.03.202 T 120 i)

AT e WA AR R
0 e A, e s
s 3. 3. s S -oove |
SO-2/ 2033-33 /40031

| i e o

< | Ao siafe ot s
e €5 t
i S pe@npveain

o | siaten ot AR AR
T AT e i -

T T {oa T, ook, W 9 1,

St ¥ o, i e 7, e, -
o)

ST cip roevplventures @npvinsolven-

cyin. 7 v FATET g w5

T T s i npvipe global

| e v e

Sre3zere

3 | i P s e 7
21 w1 =g (5 ) = s () siwi
R ],

WA

3 | e e g S | LA
e s

bl
1A (e e )

A . 2%
e 33() wm

A TR

Tarm wETe

THEATATA WA, W AAAT, FATAT Wiehe, FoATaT, Gag
T HTATE h. Lo¥ T R03%
uf.®.re
et femih: 20.03.30%%
foreeg

oft. | A . wER
Wmﬁlﬂm THTOTaR

Tt et sifuer @i fFifia Seren A, ot UL . 99\ 2033 Wil
A THTOIT o T 2034 JHN qEEAThS WA agel Adwa TEeeie
afer @ wfaeadie AR 2,%¢,%0,000/— T AN FEA @HEA B
2,80,6¢,£%%/ ~ (FUA T HIET HIG TG HEATET g ATEI! w141 7T ) 3!
T 3 et SR,

TN G T S 30 (<frr) vt attes e o v e

() Ww&&wwmaﬁﬁgﬁwwtﬁmﬁwh 78 .
(i) gt arstraoft nfor ershia e ageliesia Faaren st ghEIe denfde
“Ferer wid @, e o afe,
T B, A A1 FE e R s, AT 2ovs TS e

i < 03.09.303% (& )
o g agett afierd,

o oA ¢, gad
wf,

off rdas wE i, 1203, ARG, . UHTALry, saelt i Hiuaume,
W, Fe-35, qEBN1 Ad-¥203%0. AN JWAE; Tl h.403, Ul
HAAT, . . G- &, *‘wdelt B’ aeien wRnpaTeaes, Hae- 36, WER,
T - w0350,

T2 ¥ ATE it
Hi Sy, 47w, T o 9o 1,
iiepes Yeefieean at, dftaet afzem, dad - o002,

=

e sefare srfor amT AR AR Fla 3 f, T deed
e it et wrdd facren qreds A faerd woam s
31 T el 1 S ek ARAR Feviid THER GeT FEE i Faten
THES T FOAE AT 3T S, i e e i (e sear)
e ferera Avar Ao fawht s o A, frem T e
wrara Tfi formma Gvar Juea fewmft gerfm aufrarse
AT HTHETATeA faavht duara dge.

et ferema Ru.02.30%5 A R0.03.20%% ASH @, Yo UHH WE dF A®
$fean gdter e Soara o A,

TS ki~ U/ /s, W 7, R U, AIeTS (4)- so3233’3%0.
afee qd: - siféhe e, THgar R e, 2R (1) - RRcrsacen,
TEFITER TR ATEATS ufyerm: - 61 ST 390, Ueada A, 6 deer,
IS (9) - REWYLICHC. mwﬁwﬁar—ﬁw e #. 1/05, T@
T, AR Gclor, TH.5 e, Fifgae (UfTEH) - Quro3uxsiy. TR
(wTeTTe): W 32 He, de werell, ot et qnl, qrere (9) - ]]eeseRoc.
TR : g ®. 3, 3, ¥, AT ¢, T e e e %, o2, s
¢, Jeeft A e, SiftEe (9.)- ¥34ceRR 0%, BT T wifgae qu -
Tiiepes WA, M . 26 T 31, R T, Fifgaed () - RECORIISCS.
e (afgem) : qFm . ¢ A o, giae, Tega deaeE f, 3w J,
afEE (9.) 629980y, WE USRI : TRA H1-% Lo, W3R Fr W9 71,
HIEATS (9.) CLoB4IGIL

0SBl

firga srforaTt
w2 i st $fem i

o [ (o) s i s
) g o

() wow. e
() em:

qvﬂ?vmmﬁ WM%«”W ek weta, -V A 1e.03.2038
Uﬁwﬂﬁﬁ‘ﬂ\zﬁ‘?ﬂ fofizet v fmira Tt foofa s ge wam s fod

Sttt st s ez e i ey e o e
TR 0,03, 2035, el R A AT T A AT o 3 o

facta st b M W . 97 7 S g
R e, 2T e g A T .

i i e AT TR G O ) e A 2 2

ST - e gt SR wrase fafies

ot : 2 Fgardl, R0
fomm : s 0 ford wier o, e s st

Bank of Ind

i s g, ga{szﬁwmmhv

/. ARt eTeehtad forfies

HSATACA: U L4y oUHUHR 0 33U 3150 31

e afera: o3, e, fai, g A s, dio g d o, s

afferm, Hai-yooou?, mERTE, A, FA B 032 Ghiac 1117 [ ARIRILUL
. e
TTEEe qere

sif sy iz (") < s () TR e 2w A,
et srfafrm, 2or3 (*“sfufrm ) mie wem mmwmmwm
S (S ) FrA, 20t i FrA 20 7 33, SR e w7 s
St et fafae e (*i ) (e e B s e
WA, S we @ Sd § 51 g Fe AT, i JHE H1R), «av WRA
st Frerea ) frasactl, 2% (““all

et

ﬁmwwmmﬁmm(nm:

0%€398) T PRI, wiean uRkear AHu@ten wrt aria
g A (3) e FreTariEd, TEuS R AR 06 TR
9 SR 2038 T

R gRusETET W 93 %gadl, 2026 (gl
Frfarcfiet a1t SaT AURS A iR

B R T T iz S 3 e, ey e o ) i
AL 1 AT TR o i T T 5. 3 A TR ) o Wi
A et e T T e 3 1. S 3 e, s 0 S
T o FrawTie e (s AR AT) @, e s s e wde wrn s
nfin TR w fe Fe Iada.
i : 2¢-o03-20%%

Fowo : it irge sefret, s it s

AR TTeauart wfEar 9¢ Hgar, 03¢ s gof

wwmﬁgﬁauﬁmm it e Ruifieds/
iRl uifdRides (‘') of \ue wrerar fhar ammean ey,

riereH S e s (9 s g R e
TOR) ®Y, el G B T gwren

TR SeEet
eIl wa-yEiE  wdiag REd o, jaavmeRiaet
in.mpms.mufg. ice_Requesthtml a1
HPTERIBAR HTAS Dt AUl il
/R e duiear  Hdbaveres

g e -t
www.cms.com 310 ) el et e amed < vk wawESE
e figad fafidesar www.bseindia.com 3T Forer Fefd TardS
wwwnseindia.com 3R SN €@t

gfera=1 85 (/f) UnionBank
e of India
L ey r—
3T,
e Fefeae gz, epes A, i Hied s,
BT () - ¥ookes. W F. 3IRL6L Ko, T F. IRIZWRTELL

gtz s ferg sitw TS Sfza st wE it et fiee
m?mmwm1m)mm;mﬁwqe>mwﬁmxm
s §-fererma fosht g

BasdL st s e 7 e i A 8 4, e afed e
frga T RS T/l ST e et /S @ e & s i
(e ) < g ST A e, A eh T S S A
e s e g A e AR e e S S 3 e,

3 s R, 5 R 0 T o 0 e, Tt e g s

o W vt Sredten s A g v (") s e et
" ‘ sl
o mmm L e e T e i T gt Avard) s e 39 S
s 7. -2 03233 oot || [ _L_| T A s ovoss S i e
e < e 3¢ fam, zove || || ww s 00000 = |7 i
ki i bl B 9,500.00 5| o S T w2 AT TR 2038 (FHSTE-036) ) T | BRI
P Rz v
i . T | i s G e S e cow (o) @ |
EWE T T EORT Py e ), ST (), S ()3 ot (o)
[ 3 Ty s i 2o AT T L
e T tee eo | oerzent 3| A T A S (G 43RS A A S R | A
o | wren T g o000 | tRov-zont e,
p—— 11| sregg @ e Tvonos | ttootzext | . T T (B ottt ) T T e .|
12 | ds thcoo.00 [ ex=00203% | i sicre sy () setagiies sl euslemeotinss Pt 2 gt §-wazen
CMS ) 2 [ uaecce | 23ttt | s qum, 1 g 2ozs, mﬁmawvﬁﬁwmm =i
Connecting Commerce | e s t000 00 st e, e W«w 2035, (“Fz-siw i) wht e fvite /o)
v | st e e 18,Co0.00 izt wrﬁm TSI wwimonikaslcobev.com T
T'ﬂ.qu s:qﬁ' Rikerq foifaes e [ frrh g s [T e frafeita Pz fofuzs (e’ T wiw.evotingnsd con 1
Lo | W g t8,¥00.00 bt i v fefire aiwa www.bseindia.com A HebAEE F1E I TR,
icuftge safea: - fm A T, TR 7. 90, T TR te | e e g %4,000.00 o TR HH A ST gefag S,
P, AFeR-99, , =t 98 — 900 98 R %3,000.55. i FEE, 2013, W Frmrach i T TR TR weE
qua: Tﬁam@ zo | S daht t 00,00 e T T e T T ST e 2 S A1 s, e
OX-8CCS WO, usznnMqunsPmem, 21| aractved 2.3, g drar. fo. 39,000.00 A AT, 23 A 2036 2 il fie”) A waer Aiada Feen aun
$eT: contact@cms.com, om 33| e sramh %4,009.99 TR A1 AT ST ST e T WA @ G S S, ORey g gET, A
&3 [t Soeoce e g e s s g {-mE o, sl fridt s, < =
WRTERBIT Fore 3for §-<grdiT garerh e o e A e S Trores e Tt TS e 4 8 3 s
» 24| i sieh feefafaz ttgos00 | t3-toRet §- e g et A e (d e ) s whe:
AR I v A B, ol (e sftn vewe) s, | v e 5 . pe
09y =T FRET R0 3fdr R WA St e, 2093 (1UER 2 e 000,00 | #-mrw sor | rfm, 23 degn, 2035 4t A 2,00 . (A sTTOET)
""pRIT ") T e qo¢ T 990 T S Fifa, Jft (Gfrarear ¢ | ol ates gl AR 3w | <, 3%, 0% T WA .00 A1, (At w)
e Sifdr v st R, 2094 (g R ) < L Goeess T AR T, 23T, 208 T A o0 A1, (4R e
fafyr g ( R a0 e e e fobar ki L AT 7 v et @ - Sl el AT e e e
GREEea RFEAR, SR FaRU SRid AR PO SRR fbat R — e T ST §-magET= g ] Avar far e 39
yﬁﬁuﬁﬁ wﬁg) afr PriRe wmER er? ("Qq'\lﬁq e SELARL T A, S ST (A5ET % Tk 23, W F. R3030) T wrA SrufEdt
Sga i, AL el T b A, T A (W L e, W0 . 33300), WO, 3. AT dA S
W?W ?o?aﬂ*ﬁrﬁwm Tﬁ"ﬂ )aﬂ; v [ sivece o oy e ph
= L i et o mammmm ¢ W1, 2035 S o g R A
o ?N?hi‘ et sﬁaﬁﬁﬁ W HagH ( “ﬁqﬁa g W” s | 5 %,c00.00 | 2e-05-70%%
STe] RS e IR, ¥ st 4 At T % AT e S, ST o T || -l A i s ST s, ST e fEne s

(") i d-AE AR waw.evoting.nsdl.com 1 T T
Fawmﬂwimwevo\mg@nsdl Com 1§31 T e e T T TR
e, e, . rin ey vk S ovotng@nadcom
- aaazuammrwm *LeR0 00 T U FHE HTH

famon ; ward
foetia = 2% TgaTd, 2038

e 1 e e
4~ foremasit avir snfor 3@: 08.03.30

T T S ot e (330%0)

e

Corl, el §-HaeE R www, ia.com aRE

U TRV el M.

I RO A 3R B, gt Ffdefieh i Aft doedta wd smRes

(@t /R / Rtsiieds ardfelivesas @i d-de w Aiefiga

Foret mﬁmmmawm>w
TG, SRIATEIT U TRUITTS!

WWWW(W)WW(W
ot fad awoanT a9 aR. e

TATA
2T SregEetie HiuNe ferfies
HATATA: TeAE 030 0THTAL R 3 TETHI0 025 22
Hieuit wrater: ufetheed fafeer, ¢o i afwm U, gag- yoooot
T 023-BEEULILR, FE: 033-RRELLR L, TN ticl@tata.com
39 : wwwtatainvestment.com
HRTERATAT GoAT
AT 3o, 3035 faiia defl uftwsr w. T /3¢/23/22(R) R035—
wmm ﬁaﬁﬁ/m/smc/?o?a N SLEEA 2 FoeEehe

S R e TR, 513, AN el
el awred, @ o e, i (), 5
~ 400 059 T 378, 3R FER FIeT N Bt
e T 51, R 91 3 (M), CTS 1.
649-B T 649-C, Tl RN, ATTHT 31, o

fiet TR T

R T TGO A GAR 1251.80 .
fiex ae. T IR e R R
T T HCTRIA R v R oA
SR S TE.

S R PR, B, AR
T, At AT, wftel avre Srdid

e w3 ), ST T . -ttt
o T, w3 fim, ds o, 36 . . v
v, i i, i e @ et e e
3.0 3. 3. s srecien, i i A
A 5. 720 328 36 2 (J9) At
i, wier"” e

TS T A, e i, 57 vo00ts
i e sradien s g i Fla
s, e dten e
.. 7. o, e s e s, A
il Foem @ ufeer gt e A= i A
(a2 e forwrw o de i),
anfon e i . v wew faf T

woeT T
IR AT S P &, we,

I PR,
§ wife, am ol B, awm n{a)
g - 400061
& wEaeE IR AN wRE e
ARG 15 fRawier S A R T
FIAEHAR FH ST BIRATE dwrEr
AR 35T TR AE T AT A SRR
RO T
foeties: 1910212026
e 5ag

Rt gt defere sfs e fifies

fedma  sfteeft writen  wr@m, wEom
wa dfeea E\w ﬁ wiifeee arsfam

5 Fdfezaa A wl-siatfer awfan
feftizs =it sl e fsm T
. e 1 U A, WA F. 430 G
AT tRoc A 1993 (A mmifaw)
Afereaifea FaiF swcren Jsran TR
sk, T R HEEAR i we
Fifer g, 2, Welt g, At i,
g woo oto A AR,
foma st e S T ST
wfveEian 2@, R'ﬁ Fdfeza #m
ﬁwﬁ&wmﬁm fafiee, =i
e, e Yooouo T A ST
T 5. \se TN MTETE1 BT R Ere.
F. FA T W, HoT T . e T
A Ao FER aREn 3@ Fafie s
A, wE@ qB AW T F. Lus R
AR TR I v A/ waE e
AAAHTE T EA T A
o o AT 35 FA e
L

aten T g e wTE Frifm
v e e s o

tor-to3, 'fm%uw . 7. %
(afFem), o w00z

WTER gt
1 A g e SAE Fefa
I A, T WS weE,
AT TR, foresn arerer, defia
L E IR EETE TEYARR 1
FA 4’ TV & 3.000.00 HRA.
0. SR E. A, 93,00 F forard
A frea med @ o’
i e @ FeR afeardif
SR, € forEidt s freswa o
st ‘i we wnferd @i
FEd faka dvan aEe R,
o1 ot s freseedta wofidr
Il g sEehien fashl, e,
foret, awor, widwz, s, 7@,
2@wra, e, awEn, afgErw,
R, Feoll fhaT s Faeard
ERE 7, Fal a1 feawdy
T e W e 5t A
wfeg FeaHa o framia sm
. foef T g2, et Fivea
srEifie, € S T geR, T
hrérer, frw g, A g,
foear orermt @1 Tear ddt
AR FFAE. AU qE
FITETEA FITCATE THTAT 7R
sfep, feawEy, 2@ A s

PUBLIC

NOTICE is hereby given that the

fafri  Fofvaa 3@ #

Advocate is
e tothe property deseribed i the schedl
hereunder written, which was originally
purchased by Mrs. Mrinalini Arun
Deshpande, who expired intestate on 18th
September, 2024 at Thane leaving behind (1)
Arun Bhagwanirao Deshpande (widower),
(2) Anupam Arun Deshpande (son) and (3)
Meghana Arun Deshpande (daughter), as her
only heirs and legal representatives.

All persons having or claiming any
right, ttle, claim, demand or estate interest

mortgage, let,
‘maintenance, licen

signment or encumbrance of|
batenever natur or alerwie are hereby
required to file their written objections|
documentary |

from date hereof failing it sh
that there are no other rights. claims or
and the

e AT e faesd, Ao
FRyit fawras, wEwel g

e w. 2], 1%/t d ¥,
whdl. #. 3e-y, ddled-e,
Wmﬂ'@(v@ g5 vooors Ao

alﬁﬁw@w@aﬁ?dw

Advocate shall proceed to issue a certificate
to that effect. Any written claims re
without documentary evidence or  any
written  claims  raise er  the
sorementioned  period shall not be]
considered
THE PROPERTY ABOVE
REFERRED TO
Al hatbugalow premises being Bungalow
Annex admeasuring 860 sq.

urpu Tt up ars, comprisig of ground
and one upper floor, in the project known as
Veena Nagar, constructed on the piece and|
patcel oflnd bearng Survey No. 239(par)
241 Gart), 242 (part) and 243 Hissa No.
(part) and Hissa No. 4 pard, C.T
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SHRIRAM FINANCE LIMITED
MELMARUVATHUR BRANCH
0. MAKE

VEHICLE FOR SALE
MO

TNOZAM 3017 INNOVA EURO 32.5 VX DIESEL 8 SEATER|
CONTACT: SATHISHKUMAR T -9585557186

SHRIRAM FINANCE LIMITED

VANDALUR BRANCH VEHICLE FOR SALE

1. TNZZDY 1784 PIAGGIO APE CITY BS6 CNG P ‘

CONTACT, MANIVELRAJAM MOB - 9688115658
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Quu_"y LOTHDHLD NAME CHANGE ENROLLMENT NOTICE QLw brE Qrwtniflur  Acusmay (9 :w;@mzjizﬁ-ﬁoiLﬁ:@L::w - Poeeg@ar e  oyger o Aevwwrergiay  LasLg.
SHABEER AHMED GAFFOOR, G‘E&‘SAG'VEE‘/L')“AMEMTH'&J;'; After 10 days of the publication 0 e DI{VAPRAKASH o ‘\S‘Lﬁvﬂajﬂﬂa_smu B T el et F e 9. B.pralair (Mobile No-ss 109 47/71)%qwﬂm§/m_@5&ﬂjq
spop _Guui:  GAFFOOR, of this notice and _within RO | | 20 meBoe’ Grbre cammqs | B 586 Cpfico b Opfafig ac
; . KUMAR GELADA, date of birth: | | [THReE ths  thereafter, Ppeensdpe Oogss  Cosmgu i 5416
STREET, SEETHARAMAN No3701, H- Block, Spr city PNarayanan, Aged 68 Years, AR STREH BALAJ °2'°“§°2°9““@""}§"“'”'“°“’°‘””.‘® BOei Bt weSe o | |’ Somob Sumzy . 155/128 “Acres 0.16 Cents, 1&6/13 Acres
4 highliving apartments, No.1 cooks Address: No.3/13, Rani Anna NAGAR IRUMBULIYUR, TAMBARAM, | | B9-Qup 2 seng). Guopuig Caflwsinp 8 48
NAGAR, KODUNGAIYUR, Rd, Perambur Barracks, Chennai, Nogar, . KKNagar,  Chennai TAMILNADU - 600059, e | | oreu L Oudeureni sigeeongSe aa,»-cvumg' m‘g@um_ @8l | [0.58 Cents, 197/1A3-Acres 0.24 Cents, 197/1B1B-Acres 0.01 Cents,
s o orr oo | || TamiiNadu-12. shal henceforth [ | =600 078. " intend having my| | | Gasdis edsel s @ef || Che s Aafden Odnn | o ey, 255 Bo0 | |190/2B- Acres 0.75 Cents, 199/3B- Acres 0.3 Cents, 199/4A- Acres
SHABEER AHMED ABDUL D koW 25 MW GIVEN NAME: | | - [enrollment as an advocate moved New. Given Name:  RICHARD | | mert Biis emmape oymmd | wLesde 155s 6 eume s 0.62 Cents, 199/4B-Acres 0.45 Cents 45 Cuonggib Gési 4.28
GAFFOOR o nly before the Bar Council of Tamill | | aBrAHAM o | | oy Coumer  Bosss awss | sOEE0 86 B 88 190 | Qe afavEremd Ganein. Hevdaeerar e st Adsm]
AN Nadu, Bar Council Buildings, High| | | smpssiuGaGps. wowrs Opfleiss  @een e {1 Uiy 9 SmoULswns (EXPARTE) : L L
SAwpssnuabpe. Old Given Name:- Court Campus, Chennai-104. 0ld Surname: DEVAPRAKASH SifleflssiuGAsms. soupib gﬁuunﬂ”u\.@@mmmm sfiedsan | |Gy Bovrisaer o Aavtowneniser
SHABEER AHMED GAFFOOR M.RAJESH GELADA | | | Those  who have any  vald 0ld Given ?ﬂg )Qfé o @qﬁ; LG e, A 0mEe gud Qup odrem. GuopLily A
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. Pt g Quui  SANTHAPPAN, o s PUROHIT Old Given Name:VIKASH Boure aysima it & o .
Bt /01 s ;L"; G5 20/01/1086, Quuwi wrHHD RAJ PUROHIT, S/0. INDER. SNGH e Guoppis Mw‘gnﬁ | |Pesstupp  awsie  sephe  Qenbsorer Gl
Gr.to-unamgmp 4-0 Oso, | | S0s G VERADHARAJAN ~ SENTHILRAJ, | | |FAJ PUROHT. ~9pss Cs#: | ™ BEFORE THE HON BLE o & wb. | |erer@puiguned erans s Adsmaie Soub Qsi@pmy. GuopLig
@buGsneans. wgpmi | |16 AMMAN KOVIL STREET, s Quuit ADARAJ 18/03/1992, Apps eai: Hazinager | | cOMMERCIAL COURT AT EGMORE R.7CGuoas P ser L T Deed
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amarai Street, Sakthi Nagar, ol New Surname:RAJ PUROHIT ircle Sastra Centre
s giﬁ;uw@mﬁm ey Adambakkam, Chennai-600088, | | | o et e o ey | | Rep. by its Chief Manager ﬁaw%‘:ﬂ" 54/2024 “”@Wf%@/ﬁ’;f;&ﬂﬁ@lw - CsLivenr @psed Qs g(ﬁén;uu
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i : P Ol Gien Namaes HASAN, 5/0:KUTUB [ | M/s. JYOSHINI AGENCIES ey
25/03/1967, PLACE OF BIRTH Quw LD an/ﬁoo Qgg;@@g@ Qwsuum, . .
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SHRIRAM FINANCE LIMITED
THIRUVANMIYUR BRANCH

VEHICLE FOR SALE

TNZZC K- 001 2| VERNA (FLUDIC) CRDI $X .6 VGT DIESEL § SEATER

Ennore Thermal Station, Chennai
600057.

SimpasiLGACpan
0ld Surname: KUTUB

Rep.by its Proprietor
Mr.P.Ramachandran 2nd Defendant

residingat Plot No.13, FlatNo.F2,
DM Homes, Thamarai Street,
Sakthi Nagar, Adambakkam,
Chennai-600088,  Tamilnadu,
aop  gewfds  adaen
pren @afl MAHALAKSHMI
SENTHIL  RAJ sy
SioPssLLGAC

NAGALAKSHMI PALANI

Address:Flat- 205 Tower—15 Emaar
Avenues 75 Vaidyanathan STREET,
"TONDIARPET, CHENNAI 600081, sttt
waafflo adbeb e
Surname:KOHADAWALA
New Given Name:MARIA ssipy
oimpaaiLEAGe.
Old Surname:SIBATRA Old Given|
Name:MARIA J|

Quuwiy wrHpb

AMBILIRAJ POOKAT,  semeuit

Quuwi: RAHUL POOKAT, Sinjs
Gsd:  29.04.1991, ADDRESS:
oD NO.23,

MODEL HOUSE,
RAMASAMI SALAI,

W NOS8,
3RD STREET,
KK NAGAR,

Quuwiy o
Sumame GUNASEKARAN
Name: INDIRA,
w/o GUNASEKARAN o5
14/05/1968, DB
eeii: CHENNAI, Address: Csoz, THE
ROYAL CASTLE, THIRUMUDIVAKKAM,
CHENNAI 600044, etéimp apseuflidled
wudbeb o @afl New Surname:

O\d

mﬁvw Gaaflbo 2 Now at
bl afl KOHADAWALA Old Given Name: | | oo No,
uu AROKIASAMV(New Name). SAN | | Ramanuja Iyer Street
B — 0ld Washermenp
JUUEAROK\ASAMV (O\d name) QIJlLII]' LrOHMOHL Chennai-600021.
2. Mr.P.RAMACHANDRAN
Quury rHDLD ABDUL — RAHMAN | | No,74, 8h Block,
JABBAR,  S/O.Jabbar, Iﬁlmg 197h Street, Muthamizh Nagar,
REKHA  CHANDAK, W/O. Ggd): 04/07/1981, Kodungaiyur, Chennai-600118 being
Ramanlal | Chandak, Spss earfi: Chennai , OLD NO.5/s, New || the Proprictor of the 1 Defendant
GQQF17/CL9h/135: ttarp ﬂ;m;‘ NO.91 PERUMAL KOVIL STREET 7%"‘25‘52:“'"‘5 AT
emi: Farrukhabad, Uttar Prades| , reet,
9E, 9th Floor, VGN Notting BHADRIMEDU MANGADU CH;“:;'A‘ Singarathottam Floor No.6,
Hill,  Nungambakkam  High 600122, etéD SeuflWled | | 5y Avenue, Old Washermenpet,
Road, Chennai —600034, ersimn adfls@nd pren  @eafl ABDUL [ | Chennai-600021
(safifle aidbeb st Gefl RAHAMAN JABBAR  sionp | | The above named Plaintiff Bank
REKHA DEVI CHANDAK  serpy SimREsULEACDS has filed the above C.0.5.N0.622 of
SimpssiLGAGDs ABDUL RAHMAN JABBAR| | 2025 for recovery of money sum of
REKHA CHANDAK] Rs.11,19,6-’:10.01/'a\0r\g with future
< — interest and costs. IN THE COURT OF
Quuwiy LromL ADDITIONAL COMMERCIAL COURT
QIJI].I LD| H%P 0Old Surname:SIBATRA Old Given EGMORE AT CHENNAI Ordered
MAHALAKS PALANI Name: MARIA J, W/O: HASAN Publication against the Defendants
semeui Quui: SENTHIL RA. KOHADAWALA, _ dpgs  Go: herein returnable by 06.03.2026 So
Spss  Gsd:  28/06/1981, 13/11/1998, Upps e Kolkata, | | make it convenient to be present

IN THE COURT OF ADDITIONAL
COMMERCIAL COURT EGMORE AT
CHENNAI 10.30 A.M. on 06.03.2026
either in person or through your
authorized representative to make
your objections if any, otherwise the
above C.O.S. will be heard in your
absence and appropriate orders will
be passed on merits.
M.ELUMALAI
Counsel for Plaintiff
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PUBLIC NOTICE
Notice is hereby given that the share
cerlicates Nofs) 225706 for 1460 shares
bearing distinctive No(s) 189287044
189283503 standing in the name(s) of BAL
RAJ SURI in the books of M/s DALMIA
BHARAT LIMITED. hashave been lost/
misplacedidestroyed and the adverlser has/
have applied o the Company for issue of
duplicate share certficate(s) in lieu therea.
Any person(s) who has have claim(s) on the
said shares should lodge such claim(s) with
the Company's Registrars and Transfer
Agents viz KFin Technologies Ltd., SELENIUM
TOWER B, PLOT NO 31 & 32, GACHIBOWLI,
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FINANCIAL DISTRICT,
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within 15 days from the date of this notice
failng which the Company wil proceed to
e diplcte shr crfcas) n respat
ofthe said sh

Name(s) of lhe Shareholder/ Claimant
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